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GOVERNMENT OF INDIA. 

LEGISLATIVB DEPARTMENT. 

PBOOBBDDfGS OJ' THE COUNCIL OP THB GOV'KlUlOB a •• UAL OJ' INDIA 
ASSSMBLBD FOR THB PURPOSE O~ MAKING LAWS Alm RBGULATIOXS 
UNDU TIDI PROVISIONS OF TJlB INDIAN COUNCILS AC'l'S, 1881 to 1909 

(91 ... 25 Viet .. 0. fII, 66 ... 66 Vin.. 0. 14, AHD 8 .4w. VII, 0. t). 

The OOUDcil met at the Oouncil Ohamber, Imperial Secretariat, Delhi, on 
Wednesday, the 17th March, 1915. 

PRESENT: 

The Hon'ble SIR HAROOURT BU'i'LBR, X.C.B.I., O.I.E., Vice-President, prericling, 
and 04 Members, of whom 4.7 were Additional Members. 

OATH OF OFFICE. 

The following Additional Members made the prescribed oath of allegiance 
to the Grown :-

The Bon'ble Mr. Robert Woodburn Gilla.n, 0.8.1. 

" " Mr. Robert Gra.ham. 

STATEMENT LAID ON THE TABLE. 
The Hon1l1e Mr. Sharp :_fC Bir, I lay on the table the inform-

ation' promised in the Hon'ble Sir Harcourt Butler's reply to the Hon'ble 
Khan Bahadur Mir Asad Ali Khan on the 8th September, 1914·. The figures 
88 explained in the footnote can be regarded only as an approximate estimate. 
The cdleotion of figures at this time involves oonsiderable difficulty." 

• Viae Appendix, page 469, pOle. 
( 4] 1 ) 
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4.12 QUESTIONS AND .A. NS'V RltS. 

[ 8i,' PGztllbhog Out-nnwltog; Sir Regifurld 
O,..:rddock; Mr. GhuzlUJOi; 11.r. S/'"'-P.] 

[17TH MAll OR, 1915.] 

Q,UESTIONS AND ANSWERS. 

The Hon'ble Sir Fazulbhoy Currimbhoy asked :-

. =--...... 1. "Will Government. be )lloased to oonsidor, and to 111'e8S upon the . ::':tat Uae Imperial Government, the desirabIlity of Indian representation ali the IUlperial 
~  Oonference to bo held in England next year? It 

The Bon"'ule Sir KeginaId Craddock replied:-

. "From Reuter's telegrams it would appear to have been stated by 
Mr. Harcourt in ~  House of Commons that no Imperial Oonference will be 
held this year, and until the future intentions of His llajeaty'a Go,·ernment 
are known it is impossible to answer the Hon'ble Me.nber's question." 

The Hou'ble Mr. Ghusna.vi asked :-
2. U (G) Is it a fact that in BODle of the Presidoncies and Provinces of 

India, the Matrioulation &0"6 limit is hed at 15? H 80, w111 the Government. 
be pleased to state in which of the Provinces.this is the cue P 

(b) Is it a fact that in the case of the Presidency of Bengal the present 
Matriculatipn age is fixed at 16 ? 

(c) Is the Government aware that at a meeting of the Senate of the 
~ ~  held in January last, ~ consider the question of the 

Matriculation age limit, the recommendation of the Syndicate, namely, that in 
Section 8, Ohapter 30, of the U Diversity Rq;u1atious, the worc\s I the last day 
of the year' be substituted for the words C the last day of ~ he month· 'WU 
accepted by the Senate ? 

Cd} H so, will the Government be pleued to &tate whether the, will 
consider the desirability of accepting the recommendation of the Senate P fJ 

The HOJl'ble Mr. Sharp replied:-

"(a) Yes. The age limit for lIatriculation is il) in the Madras and 
Punjab Univel'llities. This rule would, therefore. apply to pupils studying 
within the territoriallimita of ~ universities. 

(b) Yes. 
(e) The Government of India have seen in the newapapera an announce-

ment to this effect. The preaent rule prescribes the attainment of the age 
limit On the first day of the month. 

(d) When the matter comes before the Government of India officiall,. 
they will consider it." 

The HOD'ble Mr. Ghuzn&vi aaked:-
~  ~ ~ .... ~ 3 •. " (a) Is it a foot that in all examinations held by the Civil Semce 

Ls'M1SbW' Commissioners in Bngland the Roll J!umbera of candidates on), are written 
--"':Ita on the answer papers of the examinees and that their names do not appear ? ::r:..::-. ~ Is it a fact that in the ~ ~  for liukhtyarships, and in all 01-
....... anunatlons held by the Calcutta Unlverslty the names of the examinees appear 

on their papers? 

(e) H so, will the Government be pleased to state whether they will 
consider the desirability of substituting candidates' Roll numbers in place of 
their names P Jt 

"4-""-.. ..;, ~ " ~  f. 

The Hon'ble 1Ir. Sharp replied :-. ' . 
,. 

"(o) The statement is true of the eumination for the Indian Oidl 
8erricoa, but othenriae the facts aro not known. 
(b) No definite information is available. 



QUESTIONS .AND ANS1\TERS. 413 

[] 7TH MAROII, 1915.]· [1fI'. Ska1'P; Mr. ~  M.r. Gill(m.] 

(0) Assuming that tho question rela.tes to conditions in Bengal, the 
Calcutta. High Oourt and the University of Oalcutta are the authorities which 
control the Mukhtya,l'ship' and University examinations respectively. The 
Government of India. will send copies of the question and answor to these 
bodies for information." 

The Bon'ble Mr. Ghuznavi asked :-
4. "With reference to the answer given by the Hon'ble Sir T. R. Wynne Progress 111 

to my question put on the 17th September. 1913J will the Goverr{mont ~~~ O  
pleased to state what progress has now been macle with the construction of the ~~
following Railway lines:-

(a) Mymensingh to Tangail. 
(b) Mymensingh via Gouripur to Bhairab Bazar. 
(0) Gouripur vic1 Shatnganj to Bhagmara. 
(d) Shamganj to N etrokona." 

The Hon'ble Mr. Gillan replied:-

,e No dccision has ret ~ arrived at regarning the construction of a railway 
from Mymensingh to Tangail. A .$Urvey party is at present carrying out '3 
further examination of tb.e area in which this line would lie, with a view to 
determining what alif: nment it will be best to adopt in view of proposals for 
further railway development in the same area. 
A detailed survey for a line' of railway from MymeIisingh to Bhairab 

Bazar, with a branch from Gouripur ~  Bhagmara tM 'Shamganj a.nd a branoh 
from Shamganj t.o Netrokona, has been completed. and it has been decided with 
the approval of the SeJretary of State that a ~  may be granted to 
float a. company for the construction of these lines on the Branch Line terms 
subject to certain conditions. Negotiations with a private Syndicate are noW 
proceeding." _ 

The Hon'ble Mr. ~  asked :-

5. "(a) Will the Government be pleased to state, with ~  to the =::;:11.-
Mymensingh-Tangail RailwaY', whether the southern route has now ~  

considered as the most suitable P • 
(b) Will the Government be pleased to sLate whether the Railway line 

to Tangail will eventually be extended to find an outlet on the Brahi:Ji&putra ? 
(0) Will the Government be pleased to state whether a 8urvey has 

been made from Tangail to Elasb.in and whether another survey has been 
made froDl Tangail to Aricha. a point opposite to Goalundo ? 
(d) If so, will the Government be please: to consider the pr.oposal of 

finally extending the Raihvay line from Tangail to Aricha and connecting the 
same by a steamer ferry to Goalundo ? 
. (e) Will tho Govel'nment be pleased to state whether they propose to make 

over some of these branch lines to the Assam-Bengalltailway for construction? 
(r) If su, will the Government be pleased t.o state which branch lines they 

80 propose to mn.ke over? " 

The Bon'ble Mr. Gilla.n replie(l:-

" No decision bas yet been arrived at regarding the route to be adopted for· 
the proposed Mymensingh-Tangail Railway, nor regarding the advisability of 
extending the line to t;ome point on the DIMmaputra. A reconnaissance 
survey of the area. in which this railway would lie is at present being carried 
out with. a view to deciding what scheme of railway extensions will best meet 
·the interests of the district as a whole. Pending a consideration of the 
results of this inquiry, the Government of India are unable to consider the 
question of a ferry service between .A.richa and Goalundo. 
'rho question of the agency to be employe<l for the constnlcf.ion of 

railways in this area has not yet been considered." 



41' QUES'l'IONS AND ANSWERS. 

[ MI'. ~  Jir. GillafJ.] . [17TH MAROR, 1915.] 

The Hon'ble Mr. GhuBna.vi asked;-

aoutnloU.a 6. cc Is it a fact that if A..richa·is connected l)y railway with Tengi and a 
~  steamer ferry kept at Goolundo, a considerable saving of time will be effected =---in the journey between Calcutta and Dacca P 
(Daoea)., (b) If so, "ill the Government be pleased to state whether they propose 

to construct a branch line between Aricha and Ttmgi (Dacca) ? 
(e) 'fill they also be pleased to state whether a survey to Tengi from 

Aricha has been made? " 

The lIon'ble Mr. Gillan replied:-

"Tho reply to (a) is in the aftirmatiyc. 
The information asked for in (6) and (0) i" afforded by the reply gil'cn 

to the Hon'hie Member's previous question." 

The Hon1l1e Mr. Ghuznavi asked:-
CoIl.1lrllOUoa 7. II Have the Government now taken into consideration the construction 
or eeriaIIl 
~  of the following lines:-

(a) Faridpur k> Bhaga. 
(b) Balgachi or its vicinity to Boalmari. 
(e) Noyapara t.() Barisal. 

(b) H so, has any decision been arrived at with regard to all or any of 
these lines; if not, when may such deoiaion be expectdd? It 

The Hon'ble 1Ir. Gi1laB replied::-
"RecoDDai .. nce 81UYeya of the area in which the proposed lines from 

Faridpur to Bhaga and from Balgachi to Boalmari would lie, aud a detailed 
survey for a line from NOlapara to Palerdi with  branchee to Barisal and 
Madaripnr, have recently been carried ont. Reports ~  the resnlts of 
the former, but not of the latter, have been reo81ved. Until full information 
is available, the Government of India are not in a position to say when a 
decision regarding the coIl!traction of raih, ays in this ~ is likely to be 
arrived at." 

The HOD'ble Mr. Ghunari asked :-

8. "(II) With reference to my question and the answer given by the 
Bon'hle Sir T. R. Wynne on the 17th September, 1913, in this Counoil. will tbe 
Government be pleased to state whether thel are still conaidering the question 
of the best alignment to adopt to con neet the Northern Section of the lJutern 
Be11o"81 State Railway with the Katihar-Godagiri Section. or whether the 
question bas already been decided P 

(b) Is it a fact that lat-.,al public bodies, the Commissioner of the 
Bajshahi Division, and the late Commissioner Mr. P. O. Frencb, all favour the 
Nattore'(}odagiri line in preference to the Rajshah i Gopalpur or Sara line, the 
connection with the Northern Section being made at Nattore ? 

(c) Will the Government be pleased to .tate what progress baa been made 
in oo-unection with this line j or if no deciaiou has been a Rived at, when such 
decisio'1 may be expected.? It ' 

'!'he Bon'ble 1Ir. Gilla. replied:-
., The question of the beat rOl1te for the proposed conn eotion botwoon the 

Northern SecEon of the Eastern Bengal lWrW&l and the Katibar-Godagiri 
Section has not yet been decidnd, and the Government of India are not at 
preaent in a position to., when" decision \fill bo arrived at, or to add to the 
lnformation given in the Bon'ble Sir T. R. W,nne', anJwer to tho qaeation 
refemd to by the Hon'b1e Member. fJ 
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(AMENDMENT) lULL; THE ASSAM LABOUR AND EMI-
GRATION (AMENDMBN'r) BILL. 

[17TlI llAltoH, 1915.] r Pall,dit JJisba11, Nara!lw1, Dc£r; Mr. POl·ter; 
8i1' Regillald 0l'addock; H, .. Olark.] 

The Hon'ble Pandit Bishan Narayan Dar asked :-

9. "Will the Government be pleased to state when their orders may be VDlaIe 4: 
expected on the recommendations made by the Royal Decentralization dom-s ..... enamu 
mission with a view to increase the powers and resources of local bodies and to 
develop a system of village self-government? u 

The Bon'ble Mr. Porter replied:-
"The Government of India will shortly issue a resolution relating to the 

matters referred to by the Hon'ble Member. U 

The Hon'ble Pandit Bishan Narayan Dar asked :-
10. "Will the Government be pleased to publish for general information PIlbUeatlOJI 

the minutes of the evidence taken by the Committee of Investigation into ~  of 
the voyage of the' Komagata Haru ' and the riot at Budge Budge P " ~  

~  ' 
Blo& Ocna-
IIl1Uee. The Hon'ble Sir Regin8J.d Craddock replied:-

"The Government of IndbJ do not consider that the publication of the 
minutes of evidence taken by the' Komagata Yaru' Committee would be to 
the public advantage, and are not prepared. to adopt the Hon'ble Member's 
suggestion. " 

, . 

THE INLAND STE4.l\[·VESSELS (AIlENDIIBNT) 
BILL. 

The Hon'ble Mr. Clark :_U Sir, I move for leave to introduce a 
Bill further to amend the Inland Steam-vessels Act, 1884. This is purely an 
administrative measure. Experit:mce has shown that certain amendments are 
necessary in the existing Act, and especially in regard to the provisions for 
the issue of certificates of com petenoy and service to Masters, Engineers, 
eto., of Inland Steam-vessels. rrhese and other points are dealt with in the 
Dill. It is not proposed 'to proceed further with it at present. The Bill will 
be introduced now and oll'Oulatcd to Local Governments, and the Committee 
stage will be taken in September. At the &ame time we hope to consolidate 
the existing legislation on this matter." 

The motion was 'put and agreed to. ~ 

The Hon'ble Mr. Clark :-" Sir, I beg to introduce the Bill and 
to move that the Bill, together with the Statement of Objects and Reasons 
relating thereto, be published in English in the Oazette of India, and in the 
local offioial Gazettes, except the F01·t St. George Gazette, in English and in 
such other languages as the Local Governments think fit. 

The motion was put and agreed to. 

THE ~  LABOUR AND EMIGRATION (AMEND .. 
MENT) ~  • 
. 

~  Hon'ble Mr. Cla.rk :_cc Sir, I move for leave to introduce 
a Dill further to a.mend the Assam Labour and Emigration Act, 1901. 
" 'l'lO object of this Bill is to seoure a closer .and more ~  ~  

of reoruitment of labour for the tea e;ardens In Assam. l.t provldc.q, In the 



416 THE ASSAM LAEOUR AND EMIGltAl'ION (AMENDMEN'l') 
BILL. 

[Mr. OlatOi.] [17TH lIA.B.oB, 1915.] 

first place, for the complete abolition of recruitment by co nt.ractors , A Ayste1'D. 
which has been found in the past to be lea..-;t susceptible of proper control 
and to have been the moot open to ~ The ~  portion of ~~ B!ll 
provides the ~  for the creatlOn and l\"orkmg. of a Board, ~~ will 
assist in the supervISion of Local Agents and generally m the IUpe1'l1Slon of 
recruitment of labour for the tea gardens in Assam. It is ~  hardly 
necessary to point out that the Board is not a recruiting agency : It will have no 
more to do with the actual recruitment of labour than does the Collector of a 

~  in his capacity of Superintendent of ~  Recruitment ~ 
'When the contractor and arUti have been elimmated, be conducted almost 
entirely through garden-sardam, working under Local Agents. that is to any, by 
men em ployed on the gardens, who come down for recruiting purposes 
t{) the recruiting districts and are controlled there by Looal A.,..CP8Dts. 
The most important point, then, becomes the .supervision of tbese Local 
~  and it is here, especially, that the Board and its staff will afford 
a very valuable additional safeguard. One of the great diffioulties. in 
securing adequate supervision of recruitment at the present time is 
the difiiculo/ 80 common in Indian administration that oJlioel'l are 
constantly being moved on from one district to another. The administrative 
functions in connection with recruitment under Act VI of 1901, tho superin-
tendence of emigration, and so on, are generally entrusted to diKriot owoon, 
and it is impossible to secure that a man who may have had no previoma ex-
perience of the question mal not have to be transferred to districta where 
recruiting takes plare. Tho Board, therefore, will r.rovide the element of 
permanency in the administration. Its funotions WIll be purel, advisory j 
and, as already explained, it will have nothing whatever to do 1rit.h actual re-
r.ruitment, but will have the power of endorsing existing licenoea of Local 
Agents, if they have been ~ of an! malpractices, or adrising on the 
grant of fresh licences before the application for the lioeuoo goes to the 
Superintendent of EmioOTation. The Board will be presided oYer by an oftioer 
of Government. 

" In addition to the provisions oonstituting the Labour Doard, ona impor· 
tant amendment is proposed to be made by this Bill in t.he Act of 1901, in 
order Vl remove a means by which nnscrn pnlous recruiters have been evading 
the provisions of the Act. Under the Act, as it now stands, Government have 
no control over a coolie recruited if-a Native State, and it baa oonsequentl, 
been very easy to evade the prol'Itions of the Act by asaerting that a coolte 
is a resident of a Native State. _o_n explanation is now to be added to tho 
definition of the word 'emigrate' in clause 2 of the principal Act 10 81 to 
bring within it any coolie who may have proceeded from a Native State into 
any part of India in which the Act is in force, and who subsequently departs 
therefrom for the purpose of labouring for hire in A mm. 
" I regret that, owing to the proposals and tho draft Bill itaelf haYing had 

to.be ~  tD the Secretary of Bt .. ~  for approval, it has been impoeaible to 
bnng th18 measure before Oouncil at an earlier stage in the 8eaaion. It baa. 
however, been ~ ~  discussed with the tea ~ who originally 
proposed the creation Of the Bo!J.td and who appreciate u fully 81 do Gov-
ernment, the necessity for removing all rcproa.chea from recruitment for 
Assam; and with the Local Government. concerned. These latter haTe all 
approved and supported the pl'Oposala embodied in the Bill. " 

The motion was put and agreed to. 

The ~  1Ir. ~ introduced the Bin and moved that the Bill. 
~  With tho 8tatemept of Object. and &..ons relating tberoto be pub1iab-
ed In the Gudle of IntJiG in Bnglish. • 

He ~ :-:-" We propose to take the Bill up at a later date in thit hion 
and to pass it mto law." 

The motion W88 put and agreed to. 



'fIIE SEA CUS1'01vIS (A1tIENDMEN'l') BILL; rfHE FOREIGNERS ·.L17 
(AMENDMENT) DILL. 

[17'J'H MA.ROn, 1915.] . [Mr. Ollf1'k; Si'J· llegin.ald 01·a.d(loclc.] 

THE SEA CUSTOMS (AMENDMENT) BILL. 

The Hon'ble Mr. Clark moved for leave to introduce a Bill further 
to amend the Sea Oustoms Act, 1878. 

He sa.id :-" Sir, this Bill deals only 'with a single point in our OustOll18 
law. Section 87 of the Sea Customs Act, 1878, prescribes that the rate of duty 
and tariff valuation applicable to imported goods warehoused under the 
~  are the rate and valuation in foroe 011 the. date on which application 
IS made to clear the goods for Home consumption. The effeot of this 
prescription of the law is tha.t bonders who ulay anticipate a change of duty 
in oonnection with the budget of the year, are able to apply in advance for 
olearance of their goods in order thereafter to claim the benefit of the old ~  

of duty, although they may have no immediate intention of cleating the goods, 
and it has been shown by experience that where there is any reason for antioi-

~ enhancement of duty, there arc large a.pplications for clearance imIue:-
(liately oefore the presentation of the budget. It is obvious therefore that if 
any increase in duty were at any time determined upon, there would be a serious 
loss of customs revenue, while the bonder himself takes no risk in making' these 
applications. Government consider that this sta.te of thing8 should not be per-
mitted to continue, and they propose to amend ;;ection 37 so as to bring it into 
line with the corresponding legislation now in ~  in the United Kingdom. 
The effect of this amendment of the law will be to make the duty chargeable On 
goods in warehouses, the duty in force at the tiille of their actual removal. This 
is clearly in it.self an ~  a.rrangement, Hond Council, I think, will readily 
agree that the modification of the law in this sense is desirable and is necessary 
in order to proteot our revenue. We propose, therefore, as it is 8 very simple 
matter, to put this Bill through before the end of the Session," 

The motion was put and agreed to. 

. The ~  :Mr. Clark introduced the Bill and moved that the Bill. 
together with the Statement of Objects and Reasons relating thereto, be 
published in the ~  of ~  in English. 

The motion was put and agreed to. 

THE FOREIGNERS (AMENDMENT) BILL. 
" 

The HOD.'ble Sir Reginald Craddock :.-" Sir, I beg to move 
that the Report of the Seleot Oommittee on the Bill to amend the Foreigners 
Act, 18641, be taken into consideration. 

" When I introduced this Bill a.t Simla last September, I explained that 
the Bill was a small amending Bill. intended to meet the difficulty, which 
had for a. long time past been felt, that there· was no power given to the 
officers of Government to detain an undesiral)le alien during the time-
required to make a reference to the Government for a.n order to be passed 
in his case. Since that time our legal advisers have brought to our notice 
that the existing definition of t1;le term C foreigner ' contained in the 
Foreigners Act presented certain difficulties of interpretation, and that the 
opportunity of this amending Bill might be taken to bring that definition, so to 
speak, up to date. Tho definition of ' foreigner' took us back to the Statute 
of William IV, whioh Statute has since been repeafed; and if that Statute 
were further referred to it would be found that tho exact meaning and in ter-
pretation of the term 'foreigner' led us back to delve among ancient 
Statutes oxtending several centuries old, and into tJIe English Oommon Law. 
Inasmuch as an Act of Padiament was pa.ssed so lately as ~ ~  
"del1nition of 'foreigner,' it was thought advisable that our own Act 



4:18 THE FOREIGNERS (AMENDMENT) EILl" j :RESOLU'l'ION BE 
INDIAN VERNACUL_ttRS IN SECONDARY SCHOOLS. 

( Sir Reginald Oraddock; Mr. llayaningat-.] . [17TH MAROH, 1915.] 

here should bear refel'Cnoe to that latest ~  and. 80 ~ the ~  
of interpretation to whioh I have referred. That ~ 18 the Dntish ~  
and Status of Aliens Aot, 1914, and our definItion, as now ~~  •. Wlll 
define a. 'foreigner' as a person who ~ not a. ~ porn ~  ~  
as defined in sub-seotions 1 and 2 of seotion 1 of the British Nationa11ty and 
Status of Aliens Aot, 1914, or a person who has ~ been granted a ~ O  
of naturnlisation as a British subject under any law In foro.e ~  the ~ bOlng 
in British Inllia. It is not oonsidered that any ono 18 likely to raIse any 
objection to tL;g ~  ~ ~ brou.ght up to date, ~ the ~  O ~ 
have been unanImOUS ill gl'nng theIr approval to the molU8lon of that definI-
tion'" 
The mot:on was put and agreed to. 

The Hon'ble Sir Reginald Craddook :_U I now beg to move 
that the l1ill as amended be passed." 

The motion was put and agreed to. 

At tl.is stage the Bon'ble Sir Haroourt B1ltler left the 
Chair, wlich was taken by the Hoa'ble Sir Robert Carlyle. 

RESOLUTION BE INDIAN VBRNACULABS IX 
SECONDARY SCHOOLS. 

The Bon"le Mr. Bayaningar:-" Sir, the reaolution I beg to 
place before the Council runs thus :-

, That this Council recommends to the Governor General iD Coancnl to baft, in __ alt-
ation with the Provincial Government. and Administrations, atepa taken fOl' maldag the 
Indian Vernaoulars media of inmuotion and t.he study of English .. second Iaagu-.re ooaa-
pulsory for Indian pupils in all aecond.uy: schools.' . 

" Sir, the Resolution deals with an important 8ubject. The ~  now 
made has the sanction of principle, practice, and authority. A little examina-
tion will reveal the superior advantages of imparting instruotion through the 
vernacular. If any real knowledge is sought to be communioated to an 
unmatricul.ated boy the medium of the mother tongue must have undoubted 

~  The mind of the boy is not distracted, there i.e no diJfuaion of 
energy; it is only the difficulties of the subject which the mind is left free to 
face. And owing to the concentration of mental energy the di1Bcultiea are 
overcome and knowledge is acquired. But if attention is di.,erted to the 

~~  of ~ foreign tongue in addition, the immature mind naturallr fails 
to ~  either the language or the· knowledge it is lOught to oonTor_ 
ThiS leads to 0t;le r-.;sult, the mechanical repetition of half understood eentenoes. 
In fact ~  IS encouraged and the boy learns neither the 'YerDaoular 
D.or ~  foreIgn language properly. Throughout the course there is DO educa-
tIon In thE: real ~ of the word. The defects of the early training endure in 
all after life. Is It a wonder that, with this defective training. most of our 

~  are not a:b1e to do anything ~  in life, and all tReir en8rgJ' ia 
spent.lD ~~  work? The ease of th080 who faU in the Entrance 

~  18 still WOlle. They are stranded in lifo. They are not eligible for 
, ~  ~ very lowest appointments in publio service. They are Uleleu tor 

~  ?r ~  ~  They feel unhapp. y and diaoontented. 
The1! lot will not be 80 bad if they had sound secondary edUcatioD tbrouah the 
medium of vernacular. Then they would have:4t least gained au1tloient 
gel!eral knowledge to help them on In qualifying themselves 88 akilled artiIana 
or Independent traders. A sound vernacular education again it less likel 
to di!ert the 8.tudents from their hereditary ~  than & ~ 
Enghsh educatIOn. 
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SCHOOLS. 

[17'l'n IvIA.ROlI, 1015.J . [Mr. llauaninga1·.] 

"There is yet another direotion in whioh the present rigid, unimaginative 
method works a hardship. 'Va are all agreed about the paramount necessitl 
of a wide-spread female educat.ion for t·he amelioration of the country. And 
can it for a moment be contended t.hat ar.y serions attempt in that direction 
is possible without providing a vp,rnacu]ar basis for ~  educatIOn P 
How many among our girls can afford to waste their time in the un profitable 
. pursuit of the present dny secondary education? It is obvious thllt as it is, 
we cannot make much headway in the matter of fema.le education. If, on 
the other hand, vernaculars are made the media of instruction in secondary 
schools, female education will gain ground, not only directly but also indirectly. 
I say indirectly because when the boys read in vernacular their lessons of 
general knowledge, their girl relations too will be able to pick up some know-
ledge of the _ subjects. Besides vernaculars being used as the channel of 
instruction vernacular literature will multiply. It is through vernaculars and 
vernaculars alone that knowledge can reach the masses. Sir, we-haTe in India 
a good deal of education to a few. We want to have at least a little to manv. 
The spread of knowledge in the country is the only remedy for the ~  
depressed st.ate of the great nlajority of our people. Indeed patriots glow warm 
over the question of mass education. 

" It is not that the authorities are not. aware of the solid advantages of 
instruction through the vernacular. Sir, English educa-.lon in lncia. dates, so 
to spesk, from t.he celebrated Resolution. of the Go, ernment of India of 
7th March, 1835. Any detailed examination of the educational views of the 
authorities in the years previous to it is unnecessary. Suffice it to say, that 
opinion was divided, and the educational policy of Government continued 
unsettled. It was Lord Maca.ulay's Mi:;.:ute of :lnd :February, 1835, upon whioh 
the Government Resolution was based that settled the policy It was once for 
all decided that 'the great object of the British Government ought to be the 
promotion of European Literature and sciences amongst the natives of India,' 
and that English education alone was to be supported by Government. 
But even in Lord ~  Minute there is sufficient indication that 
the fi nal choice was a matter of necessity created by the absence of a 
proper vernacular literature. Lord Macaulay formula.ted the case thus; 'HoW" 
stands the case P We have to educate a people who cannot at present be 
educated by means of their mother tongue. ~~  Inust teach them some foreign 

~  The reference to the existing circumstances of the country was 
significant; and any doubt about the importance of vernacular education and 
the reasons underlying the decisions·of the Council of Education over which 
~  Macaulay presided, was set at rest by the first annual report of tha.t 
Council. The Goullc:l observed: 'We are deeply sensible of the importance 
of eLcouraging the cultivation of vernacular languages •  •  •  • The claims 
of the vernacular languages we].'e broadly and prominently admitted by all 
parties .  .  .  .  . No reference to the question through what ulterior 
medium suoh inRtruction as the mass people is capa.ble of receiving. is to be 
oonveyed.' 'l'he question of the' ulterior medium' of instruction wall 
thus left unsettled, and it is perfectly open to Government to consider it 
now "\\ithout abandonment of the general. principles, first adopted 
by Lord William Bentinck, which have through tradition and practice 
crystallised into the cardinal principles of .British Indian Administration. 
The Council evidently looked forward to a future when the medium of 
instruction should be changed and the vernaculars should be substituted for 
English. It rcmarked-

, We conceive the formation of 3. ~  literature to be the ultimate ~  to 
which a.il ~  must be directed. At present, the extensive cultivation of some foreigIl 
language wbich is alwa.ys improving to the mind, is re?der.·d ~~  b,. !Jle almost total 
absence of a vprnu(:ular lih'rnturp" and the consequent unp0,:slbllh,Y of obt-SJnmg a. tolera.ble 
education from that SOUNe only. The study of Englisb ~ the first stage in the pr'()f'ess by 
which India. is to be eniigLteneJ. Tho natives ~  leaTn hefore th<,y can t.each. The he:.t 
educated among them mURt be placed in possession of our knowl,·tlg-c, before they can tmnsfer 
it iuto their (\wn langunge."' 
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u It is thus olear that e,en in those early times of Bnglish education in 
India, authorities had not the remotest idea of recolumending English 88 tbe 
permnnent medium, a.nd we entirely ignore the central object of the policy of 
those times when we seek to perpetuate the arrangements then initiated. In 
my humble opinion, sufficient sanction for the oourse I recommend 0&11 be 
bad in the offioial literature of those times, but an appeal to it is superfluous. 
The system however continued, and its defects soon attraoted attention, and 
was felt both hero and in Engla.nd, thll-t, for the wide'!" diffusion of Western 
culture among the people, a sounder method of education on a vernacular 
basis must be introduoed. Sir Oharles Wood's celebrated despatch of IBM 
for the first time recognised officially vernaoulal" schools anu Dew middle sohools. 
The results, WAre however, poor, so fa ... as education on a veTnacular basis was 
concerned. The whole subject of tho further promotion of this education '\V88 
then referred to the Indian Education Commission of 1882, but its recommend-
'allons were inconcln.sive "although the Commission noticed c the marked 
superiority, at the Entrance examination, of those pupils who had joined 
the high sohools with vernacular, compared'rith those who came with English 
Schoh-'rships.' The ma.tter had attracted the attention of scholars and ~~ .. 
tion experts, and, according to some of the greateat among them, tho Indian 
system appeared to be unnatural and ill-caloulated to promote .sound education. 
Professor Monier Williams, an auther-it,., justl,. venerated in India for acholar-
ship and services to the cause of Oriontallea.rning, pointed out in his C Modern 
India.' 

'With regard to languages I cannot help thinking t.hat a great miItab ia aommitted 
•  •  •  . we do Dot sufficiently encourage the Teroaculan. .  .  . Pe it 
obaerved, how-ever, tha.t they are by DO maIDa dying ouL :u would be up1e foDy to 
Btlppose t.hAt we can impose BDglish on lOlDe 140 milliou of people. I 

"The Government of Indja, too, W88 alive to the neaeMity of a obange ; and 
by its Resolution of" the 23rd Ootober, 1884., it • commended this matter.' 
of having vernaculars as the media of instruotion in the middle aohoola, • to 
the careful consideration of Looal Government. and BducatiODal authorities.' 
I The Governor General in Council· was disposed ro agree with the Oomm iaiOD 
that for boys whose education terminates with the middle lChool COUJ'j8, 
instruction through the vernacular is likely to be most e8'ective and _tiafnetory. 
The experience of the Bengal Government goes, indeed, to show that even for 
lads pursuing their studies in high sohools a thorough grounding 0014"81. ad 
through their vernaoular lead. to satisfactory results. It is urged by thoee 
who take this view that many of the complaints 01 tho unlatiafaotory quality 
of the training given in the middle and higb sohoola of the country. are 
accounted . ~  h.Y the attempt to convey instruction through a foreign tongue. 
The boys, It IS SaId, learn a. smattp.ring of ~  indifferent English "hile their 
~  receive BO development by the impartIng to them of uaeful ltnowledae. 
In a state comprehensible to their intellects, since they Deyer aaimilate the 

~  ~ to them. It has been proposed to meet this difBoultr by 
proVIdIng that Enghsh 8hall be ~  in middlo schoola aa a laugua!('8 ana, 
even then only 8.8 an extra subJoot when there b real demand for it and a 
readiness to pay for such instruction.' 

" ~ we find a distinct swinging back of expert opinion aDd 
a preponderance 18 In favour of the reform that is now recommended. 
c. :' In his. review of edunational progress in 18S6, Sir A.IDed Croft observed 
It 18 certaInly the modem theory in EDfPla.nd that 8 boTI intellect should be 
strengthened by. instruction in his own .;'ernacular. before he attempts the 
stndl of a .foreIgn ~  and that he will thus be enabled tograp,le with 
~  ~  of a formgn language much more sucoou[uU,_' He oded the 
!rlgh authonty. of the HeadYaaten of Harrow, Wi ncheatcr And Marlborough 
In support of hIS ~  ~  Alfred Groft would appear to have been In 
favour of a ohange m tho medlum. as shown above. 

, fC.ln the ~  quinquennial review, Mr. Nash endorsed Sir Alfred'. view 
that It combInes ~ elements of cheapness and soQl1dncu is not denietl .  .  • 
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but the system is distrusted 3S tending to retard l>rogrcss in the English 
language, and it is therefotc ad"isllule that its adoption should be left to the 
gooel sense of the people themselves.' 

If In the sixth quinquennial review of educational progress the Hon 'hIe 
Mr. Sharp has drawn attention to the defects ill the existing system of 'the 
treatment of subjeots like history and geography as ~  reading Iessous,' 
and' the attempt to impart knowledge through English before the pupils can 
understand that language.' The Indian Universities Commission of 1902 
likewise noted the defect. { Boys begin to leaI'D. as a laliguage and also to 
learn other ~  through the medium of Englisll, long before they are cap-
able of understanding. t 'fhe Government of India, in their Resolution of 21st 
February, 1913, reoorded this 'Weighty opinion :-

t There is much experience to the effect that scholar;; who have been through a. complete 
vernacular course are exceptionally efficient mental1y. Tho Government of India recommend 
arran't'ementa on the above lines to all .. Local Governments and Administrations whioh have 
not already introduced them.' 

Ie Dr. Welton, Professor of EclucatioD. in the UniYeroSity of Leeds, in his 
recent 'Wol'k 'What do we mean by Education,' speaking of the study of Latin 
a.nd Greek in English schools goes on to say :-

, 

, That more effort is given to acquiring the elemcllt.ary use of the hstruments of thought 
than to the study of thoughts them5elves: in ShOTt, to ma.ke school let ,-ning preponderatingly 
verbal and this is antagonistic to the very idea of culture. 

l The temptation to verbalism is always present in schools, and it is naturcl.l1y most potent 
in foreign languages •  .  •  / 

Questioned by an Advocate of _ Education on vernacular basis, _ Professor 
Geddes said :-

l The whole trend of my teaching of civic and town planning. . 
on the value and neoessity of growing each plant upon its own roots, 
original oharacter (while not excluding the introduction of good grafts 
quite in sympathy with your theme of education .in ~  

• With its insistence 
and mainta.ining its 
D'om elsewhere)-is 

.. And what is still more important from the non-official point of view, the 
proposed measure has in its favour the weight of public opinion. People 
with diametrically opposite views about Indian politics are agreed about this 
reform. 

If Sir S. Bubramanier of Madras, speaking at the inaugural meeting of the 
Dmvida Bhasha 8angam, said: C The Rev. Dr. Pope and other English scholars 
of the vernaoulars aru convinced that Tamil and 'l'elugu are quite capable 
of expressing the roost important thoughts and yield to the framing of scien-
tific terminology.' The Hon'ble Mr. P. S. Sivaswami Iyer, now a. member of 
the :Madras Government, in his capacity as the 'Secretary to the Oounell of 
Native Education in Madras, obser,'ed: 'Little boys are made-to repeat words 
and sentences wl1ich conyey no clear significance to them. They repeat 
wha.t they are taught, both in the class-room and at the examination .. 
Hence it is propoSfld that in the Lower Secondary classes non-language 
subjects should be taught 'in the vernaoular, ~  of through English. Sir 
Gurudas Banerji of Bengal, in his C Educational Pl'oblelJ? in India' rema.rks: 

t Sentiment no doubtis in fa.vour of ma.king vernacular the medium of imparting know-
ledge and ~  supports that sentiment to a gl'etl.t extent. •  .  • I therefore submit 
that in thA secondary course, i.8., up to the Matriculation examina.tion standard, su.bjeots other 
than English should bo taught in the stuuent's vernacuhlT wherever pl·aoticahle.' . 

" Again, the Hon'ble Justice Sir Asutosh Mukerji made the follOwing 
observation in :-.is Oalcutta Convocation _I\.ddress, 1907 :- • 

• At the Matrioula.tion etage the com'se must be EO framed as to incluc.le subjects that 
would train and develop 60me power of el:prcssion, somo power of reasoning and s')me po\ver 
of observlLtion. To givo the students some l)ower of expression nnquestionably the best 
medium is his own laJlgungc in the first placel with the structure a.nd literature 0 f which he 
onght to ha.vo a. tolerable fnmiliarity,' 
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" Sir Valentine Cbirol in his book on C Indian Unrest' oondemns the 80le 
use of English in high schools ns tho modiuln of insfJ·ucf.ion. Mrs. Annie 
Besant, in an article in the ~  RelJiew of May 1914, observed :-

t On the use of the vt-rnaculars as the ~  of instruction in socond ... l" Elchoola there 
is pr.lcticaJly uuanimity of opinion. It. ,,"ouh1 be well definitely to IRy dO"'n tht' principle 
that all ~ ~ other than Jtjngli.th as a language, should be taught in tile vetnAcull1r i then 
our India.n boys would be in the same advantageoua position M the Japannse, who learn all 
suhje\!ts in thE'ir own tongue, nnd take English aa a c(lmllolsory 8econd hmguago. 1 f, tbi. 
principlf: he adopted up to matriculation, tho edue .... ion "'ill be practit!d, COUlisteot and effee-
tiYe", and English will be ~  for all usefa.l purposes as ,veIl as it is kno\vn t.o-day." 

I t may also be noticed that the Lord Bishop' of Madras advooated the 
same change. 'l'he Madras Council of Education, com posed of diatinguished 
non-official gentlemen, have taken the same oommon-SADse Tiew, and have 
from the very beginning made earnest efforts to seoure the suggested chanKe 
in the medium of instruction in secondary schools. It is therefore difficult 
to believe that an attempt on the part of Government to introduce the vernacular 
in the secondary schools up to the highest olass 8S the medium. of instruotion 
will be viewed with disfavour. Besides it is not open to Government to 
go back upon its declared policy, and we have a right to expect, instead 
of allowing the idea to remain a pious wish, Government 1\'ould take vigorous 
steps to effect the reform. . 

,e Sir the question of 'a modern side' has been fairly satisfactorily settled in 
England; in the Continental countries the medium of the ~  tongue 
has been adopted with conspicuous success j it is in India alone tbnt we lag 
behind. The method recommended in the Resolution before the COUDoil 
appears to me to inoulcate a principle which must redound to the laating 
benefit of the country. 

"Sir, the objections usually urged against the proposed reform &re-

(1) the pupil's knowledge of Bnglish will deteriorate in the new method, 

(2) suitable text-books are not available, 
(8) vernaculars being deficient in technical nomenclature it is diffioult 

to impart instmction in subjects like Geograpby, Mathematics 
and Science, through them 

(4) suitable teachers are not available to teach non-language subjects 
, in vernacular, 

(6) in each Province there being several vemaculal'8 it will be extremely 
difficult, if not impraoticable, to make provision for imparting 
instruction through the media of vernacular, and the attempts 
will involve larger expenditure 88 more teachers will be required, 

(6) tbe proposed measure will interfere with the unification of the 
Indian peoples. 

"So long as English is compulsory 'and a high standard insistod on 
there is absolutely no danger of the deterioration of ;ts knowledge. 
In the new method the energy of the pupil is conserved and is con-
centrated upon the study of English 88 a langu2lo0'6. Non-language sub-
jects being presented through the medillm of his mother tongue, the pu pi! 
can learn them much quicker and devote more time to the study of 
English, and that under specially selected teachers. Surely he will not run 
the risk of learning bad accent and bad idiom from the teachers in charge .01 
Don-language subjects whose pretensions to teach English are often anything 
but desirable. The adoption of the .Herlitz system of teoohing language 88 a 
complimentary to the reform I advocate will be productive of excellent reaulta. 
ThelOOOnd objection relates to the non-existence of suitable text-boob in verna-
oulars. Most of the vemactllars have text-books on the subjects taught in the 
IOOOndary course. If improved t.exta and more of them are required, they will 
ere long come into existence With increa'l6 in the prospects the field. of trans-
lation and original contribution are not likely to remain unexploited {'or any 
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length of time. Then as to vernaculars beinrr df'ficient in scientific nomencla-
ture, wo ha,e literary ~  already ~O  in preparinO' lists cf required. 
scientific terms. English terms may also in ~  of timo ~ O O ua.turalised 
The process is easy and may bc seen at work even now. .rrhe next objection is 
based On the difficulty of fiJJ£linO' teachers to teach non-lanO'uac"e subJ' ects . o :7 !:) 

through the medium of vernaculars. ~  objection is luore imaginary than 
real. ~  of the teachers who teach non-language subjects through the medi-
um of English are Indians. They know their vernaculars, and if they know 
the subjects they teach, they must he able to teach them in vernacular. H 
practice is wanted, it can be acquired in a short time. 'fhere is anothe.r objec-
tion. That is on account of the difficulty and costliness of making provision 
for imparting instruction to the pupils speaking various vernaculars- The diffi-
culty will occur only in a few places. In such places generally the classes are 
numerically ~  strong and 8ub-divisions of classes a.re formed. If the sub-
division is effected on the basis of language division, much of the inconvenience 
will disappear. When any particular sub-division is numerically weak, it will 
be open to the management of the school either to reject admission of a, few 
boys or put them in a class where a 'Vernacular akin to iheirs is used as the 
medium of instr:uction. Then thero remains the last objecti:Jll, that the pro .. 
posed measure will interfere with the unification of Indian peoples. Sir, to 
my mind, the objection appearR to be meaningless. ~  people hazard 
opinions and say thaot but for different languages, Indians wLl be one Nation. 
I very much doubt the soundness of that opinion. . What about our different 
creeds and castes? If all these differences disappear, I daresay the difference of 
language too will disappear. . 

"Sir, I have answered argument yet prejudice may remain. 
" Sir, what we want is education not merely in words but in ·thought and 

in deed. 

"With these observations. Sir, I oommend the Resolution to theBCceptanoe 
of the Oounoil." 

The Hon'ble Raja Kushalpal Singh :-" Sir, the Hon'hle Mover 
has urged all that can be said to justify the aoceptance of this res.>lution. 
He has shown that his educational scheme will promote the study of the verna-
culars, which are now ofoon neglected, provide for a deeper study of English, 
a.nd enable school children, through t4e medium of the vernacula.rs, to study 
other subjects in a more thorough and intelligent fashion. The difficult lan-
guage of the text-books on subjeots other than English and classical and ver-
nacular la.nguages, induces cramming, and impairs the value of these subjects 
as mental training. It is a well-known fact that many students fail in 
their exa.minations in history, and-similar subjects, beca.use of their inability 
to express themselves in English. If, however, the vernaculars be made media 
of instruction, their literatures would become ~  ,vith works on 8oien-
tifio subjects, and the study of the vernacula.rs themselves would l'eceive 8 
great stimulus. It would also then be possihle to engage vernacular-knowing 
teachers on less pay than is given to teachers knowing "English. The saving 
thus effeoted would enable the managers of aided schools to keep suoh teaohers 
for teaching English as have that language for their mother tongue. Besides 
if all subjects were taught through the mediuln of the verna.culars, the stu-
clents would find more time for the mora detailed study of English. It is a 
matter of common knowledge that students of special classes who commence 
the study of English after passi!l$ ~  Verpacular Final ~  are. more 
frequently successful in the Ma.trIculatIon and School LeaVIng OertIfioate 
Examinations than other students. 

U The suO'gestions made by the Hou'ble Mover are not altogether novel 
ones. In the lower classes of Anglo-vernacular schools in all the 
provinces the. m.p.dium of instruction is the. vernacular. The r:unjab U ni ~  
offers throo dlStinct courses, an Arts, a SCIence and an OrlOntal Matncula· 
tiona The students appearing at the Bombay School Fina.l Examination 
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are allowed to ana'war questions ill History, Geography ancl tho olassioal 
language in the vOl'nacular. ~  ill the ~  Provinces, the ~  
Mover's scheme will be but the natural expansIon of the f:Ystem of speoiaJ. 
classes. 
"The lack of text-books on scientifio subjects and of the vernacular-

knowing teaehers ~ to teach them will no ~  ~  1\ serious 
difficulty. It will not be IDsurInountable. In the UUlted ProVlnoea ,some 
years 8.oC:O, the Aligarh Scicntifio Society translated ~  scientifio ~ 
into Urdu. Some years ~  also, ~~  ~  Zakaullah and ~ 
Bahadur Pandit Lakhshml Shanker lhsra translated Into Urdu and HIndI 
most of the standard books then in use in schools. 

II The scheme has certain decided advant&gea.. I have therefore DO hesita-
tion in according my whole-hearted 8upport to the resolution before the 
Hon'ble Oouncil." . 

The ~  Mr. Dadabhoy :-:-" ~  I am sorry I have. to .oppose 
)11Y friend's motion on the groul!d that It 18 ~ ~ be ~ to 
the hest interests of tho country. Not that I am, wanting In my apprecIation 
of the Inotives which have inspired it, or in my admiration for my friend's 
enthusiasm in-the causo of education; but we must not ~  the fact that 
just at the present moment, through causes which must be patent to all, the 
l)ublic mind is in a state of tension. There can bo no doubt that the War 
has filled the minds of the people with anxieLy. Added to this is the distress 
caused by high prices, unemployment, and the general oconomio situation . 
. The uncertainties of future developments, again, are powerful disturbing fao-
tors. It is certainly unwise to aggravate the dUlioulties of the situation by 
starting afresh a oontroversy about the educational ~ of GoYernment oyer 
which there is already a considerable amount of feehng in the countr" It 
mwd; be admitted that the resolution deala with a highly controversial subject, 
and it is a matter of smprise to me that it is mOTed at a time when Govern-
ment has vert properly held back all matters of a ~  nature. The 
Hon'ble Mover will realise that we shall not hear the laat of hia proposal in 
this Council, and that it will cause perhaps the bitterest of publio oontro"eme.-
the dUl1\tion of whioh nobody oan foresee. 

" Sir, besides ~ being ~  the reaolntion is harmful in a variety 
of ways. Official action on liar-s laid dOlVD in it will have the aW'O eif6lJt 
of restricting high educatiOll in IndiE, and ultimately of retarding that aooial, 
political and economic progress of the people, which has ~  the fixed objec-
tive of British Indian Rule for more than a century. It would be folly t., 
ignore the marvellous advance 'we have made in e"cry direction through tho 
development of that Bnglish education whioh the Hon'hle Moyer decrics. 
The India of to-day is a very different ]Jldia fronl that whicb Hr. Oharles 
Grant of the Court of Director8 described in 1'192-97 in such unmoaaured terms 
of condemnation; and there is hardly a department of human aotivity in 

~ Indians, with their limited opportunities, bave failed to make their mark. 
And 18 all this progrea due to a sound system of vernacular education wbich 
the Hon'ble Mover &0 earnestly' advocates or to our rapid and auooeasful 
assimilation of ~  cn}ture abd EuroPean thought t.hrough the English 

~  and English lIteral/uro? The extravagant suggestion is no, incon-
C61vable that. ~  ~ ~  have been beUer, 80under and economicall, 

~ productne had w.e. !OOelved all our cultnre through the vernaoular 
medium ; ~  the probabihttea are all the other way. The experience. of th. e 
past also poInts to ~  opposite conclusion. The Sanskrit Oolleges and tho 
lIadrasss have been In eXlStencs.f01.".& ~  series of years, and who yill denI 
that ~ p8&8ed ~  of those InBt}tutloDS are at a disad"antage in the baM 
competltl0!l of hfe, and have not gIven proof of special l>riUianoo in their 
post oollegtate ~ P Judged by tho standard of mental oulture alone are 
they any way supenOl' to the graduates of OUr Engliah Colleges P J 

~ Sir. the Hon'ble Mover indirectly 8Uggests that the communication of 
European culture through the medium of English haa defeated the obje<.i of 
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English education in India. Thiy is the reverse of the truth. Throughout the 
long controversy between orielltalists and ~  over the merlium of edu-
oation UIltil it was settled by Lord William Bentinck's famous Resolution of 
1835, the one idea whioh claimed the ~  share of philanthropio solicitude on 
the part of the advocates of English education and which influenoed their deci-
sion the 11l0st was, that l\ class of men, thoroughly grounded in European 
soience, European arts and European philosophy, f;hould be created in India who 
should servo as the communicating medium of \Yestern cult.ure to the genera] 
population. J.Jol'cl ~  celebrated Minute, to which the Hon'ble 
l'Iover has referred, puts the matter beyond doubt. Now, has this object been 
defeated? Have we or have we not such a 01888 among us In India. P Except 
the very lowest strata, the whole Indian society, Hindu or Musalman, is per-
meated with western idea.s. Not to speak of towns, villages too have not been 
able to resist western influence It would be wrong to suppose that thA 
educated community has not contributed its share to this slow revolution 
ill popular ideas. The vernaculars also have been more or less enriched, and 
in some provinoes they have attained a perfection which has attracted favour-
able notice even beyond the limits of India. The great literature of Bengal, 
which has only recently received the highest tribute of admiration from 
western savants, is the result of the conjoint labours of at leru:t two generations 
of distinguished Bengali writers who hafl all their education, t English sohools 
through the medium of English. The greatest Bengali POt;ts Miohael Dutt 
and Banerjea, the greatest Bengali novelist Chatterji, the greatest :Bengali 
dramatist Mitra, the greatest lexif!ographer Raja Deb, the illustrious a.ntiquarian 
Raja Rajendralal :Mitra, were all English scholars. The Mahratta, the Hindi, 
the Guzrati, the Urdu, and the Telegu likewise owe a great deal of their present 
development to the labours of Indian scholars who ha.ve had their early training 
in English sohools with English 88 the medium of instruotion. Vernacular 
journaliHm, which is rapidly growing into a power and the influence of whioh 
is felt in the remotest OOl'ners of the country, owes all its inspiration 
and all its literary quality to nestern thought and western knowledge, 
imbibed by the conduotors in these Inuoh-abused English schools. If scientific 
terminology has not been translated into the vernaculars so freely, it is 
because the necessity for such translation has not yet arisen. 'l'he Hon'ble 
Mover has himself noticed the process by which western scientific and technical 
terms are gradually becoming assimilatell into the vernaculars of the country. 
It is thus wrong to sUPFose that Indian graduates ha,"e, by their failure to 
enrich the vernaculars, falsified the anticipations of the early advocates of 
English eduoa.tion. 

" Sir, the Hon'ble Mover thinks tha.t English education has failed to 
stimulate thought and original researoh. If he had only reviewed the history 
of the past fifty years, he would have found enough material to modify his 
views. The period is rendered illustrious by a gala.xy of great jurists, great 
doctors, great engineers, deep political thinkers, distinguished administrators,-
eminent writers, the most fascinating orators, great educationists, great 
industrialists, and great religious teachers. The names are too many 
to mention, but there have been a number of them whose fame luis 
tra.velled overseas into the distant ~  of the West. I jURt refer to Swami 
Vivekananda, Kesab Chandra Sen, Pratap Chandra Ma.jumdar, Rameschandra 
Dntt Miss Toru Dutt, Lalvihari Day, Ranade, Sir Tanjcre Madhava Rao, a.nd 
last though not least, Gokhale. Pratap Ohandra Majumdar, be it noted, was 

~  Lowell Lecturer in the ~  States of America. In the field of 
scientifio research, how many even In the advanced West have earned the 
reputation of Drs .. J. O. Bose and P. O. Ray? Where will you have men like 
llr. Dndabhoy Naoroji, Sir Ashutosh :Afukherji, Sir Pherozeshab Mehta and 
Sir S. P. Sinha P We have this moment sitting with us in this very chamber 
an orator who has even in England charmed, moved and swayed many an 
EnO'iish audienco with his soul-stirring and compelling eloquenoe. And in the 

~ of all these facts, can it be justly contended that English education in 
India has been barren of resqlts? 
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.. " Sir, the IIon'ble Mr. Ranl& Rayaningar points to the praotioea of Oon .. 
tinental countries and J npan in support of his proposal, but, ouriously, he forgets 
the dilference in tbe local conditions of India. In Japan, Germany or France, 
s. knowled!!6 of EnO'lish is not at all neoeasary, except for oonveraa.tional 
purposes j ~  ~ in ~  a thorough ~ ~ ~  of the omcia! languap' is 
of supreme ~  to us. One of the prInCIpal ObJects 01 ~ education 
was, as will abundantly appeal" from the Despatch of the Court of Directors of 
29th September 1830, c to raise up a e]aRS of peraons qualified, b, thoir intelli-
gence and morality, for high employments In the Civil Administration of 
India', ' through a familiarity with European literature and aoience, imbued 
with the ideas and feelings of civilized. Europe. ' And again: • You are, 
moreover, acquainted with our anxious desire to have at OUT disposal a body of 
.N ativC8, qualified, by their habits ILnd acquirements, to take a larger share, and 
occupy higher situations in the Civil Administration of their countTy'. We 
Indians also are keenly desirous of securing free admisaion into Government 
Service. But, without the freest 1OOp8 for high English ed uoation, can this 
objeot be attained? We have to compete, be it remembered, with Buropeans 
and the fast-growing Domiciled Oommnnity; and unless 'We are perfectly 
famjliar with Bnglish from our early boyhood, can we hope for.succesaln suoh & 
compet.ition ? It is not conversational English that is ~  but a IOOho]arly 
acquaintance with the langu80CP6 can alone equalise the conditions of the competi-
tion. And how is this possible without English being adopted 88 the medium of 
instruction in our high schools. P And how are correct idiom and pronuncia-
tion to be lea.rn.t by the boys, and how is their ~  to be enriobed, if 
English is not only taught but is also made the medium of instruction even 
in the lower forms of the 8OOOnc1al'f achoob P The Hon'ble Mr. Sharp, at 
page 100 of P1e Purloflgl 81udv., speaking of the new method, remarks 
with great foroe: ' Onwards from the age of ten <at which a bright boy will 
enter a seoonda?, school), every 'ford of the English language leR80n mUst. 
with the reservations just noted, be in Bnglish. This is the more important, 
since at that age mmd and mouth can most readily adapt themaeiveH to the 
id 10m and the pronunciation of a foreign tongue j by ~  year l"hat is lost, 
the task becomes incaloulably more diftiuult.' In this plan, what beoomes 
of the objeotion of the ad vooates of the new method· that the praotice of 
tf::l.f :ling English in the lower fQrIIl8, through teachers who are themselves 

~  acquainted with the language, has the remlt of implanting in 
the hoy defects of pronunciation and idiom which are ineradicable in after 
years P The neceSsity of teaching the langUage in the earliest y8&TS of the 
secondary course is admit.ted. But this is by the way. The wholA point is 
that to ·ensure successful competition for Government Service the youth 
must have a thorough groundIng in English from his early boyhood. And 
we have experience to baok the proposition that this condition is best fuUille(l 
by adoptino English as the medium of instruction in the IWrh schools. 
Bven Sir Alfred Croft stated that the authorities were unanimous in their 
orinion that English should be the medium from the third form upwards We 
kn(;w it as a fact that, however 'mentally ellioient' they may be, scholars 
from ~ ~  ~  even ~  they. ~  be more aucceearul 
!"t the U mV6t'81ty ~  ~  In the maJonty of C888S," defioienol 
In the knowledge of Englisb whlch lingers through life. And thia 
defect places them at a disadvantage in after Ide. Bven B. He. 'a of 
the. Indian Universities are supposed to be de1lcient in English. 
~  may 'be ~ theory, ~  ia the experience in India, whioh is not 

IImlted to a partloular prOVince. It cannot reasonably be expected 
that further restrintion of English in the 86C0adar1. IOhoola will provide 
a remedy for this defect. One other consideration w1l1 discredit the Hon'ble 
~  .• Ram& Rayaningar:s. ~  'l'he U ~  .. sit1 mat.riculBtioD examina-
tion IS conda.cted now In Bngl18h. The question papel'S In aU subjects are in 
English. Ho,! wi!1 it be possible. for boy. trained according to hill Ideal to eit 
at that examlnatlon? They belng taugh t every lubject in the verna1ular 

~  ~ questions in them in. English. It is not likely that the ~ 
versttJe8 wililUtroduce vernaculars In the rQ.atriculat,ion eX8Qlination. Suoh an 
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attempt, even if marIe, would be opposed to the olJvious recommendat.ion of the 
Uni"C!l'sities OOlumissioll that 'the vernacular languages of India should not 
be ~  as second languages siele by side with the allied classical languages 
for any of the UniYel'sity examinations above the Entrance'. It follows by 
iln plication That the vernacular3 should not be recognised by the Universities 
oven at the Entrance examination except a9 second languages. This precludes 
the possibility of their recognition in the answer papers in a.ll subjects other 
than English. The result, therefore, if) that the bOyf:: cannot appear at the 
Entrallce examInation, And could there be any doubt that the oontingency 
will haye the surest effect of cutting off the supply of material for 

~  Is this conducive to the interests of higl: education? Assuming 
that eit,her the bOls do manage to answer in English the questions 
in the different subJects though these are taught in the vernaoular, or the 
Universities recognise the vernaculars in the answer papers, and that there is 
no difficulty in the boys getting into the colleges, how wHI it be possible for 
them to profit by collegiate instruction in the general subjects whioh must 
necessarily be thruugh the merlium of English? ,"Vould the oollege students 
spend a. year or two more in learning over aga.in in English all the general sub-
jects before they join the regular college classes? N OJ Sir, the adoption of the 
resolution can lead to only one result, and that the T.;10st lamentable of all 
rp.,suIt.s,-the letardation of the progress of high education. 

cc Sir, there would be some justification for the lIon'ble Mover's claim if 
it was backen by a strong public opinion; but that support is entirely ~ 

On the contrary, among the general publio there is a strong feeling that the 
system of our secondary education should not be disturbed. High educational 
authorities also are convinced of the present system. I will quote one opinion 
only, and that of Mr. Nesfield, some time Director of Publio Instruction in 
Oudh, who was ~ convinced that a boy who reads to the upper, or even to the 
lower, prima.ry standard in a high school a.nd then stops, is better educated than 
one who reads to the san:e standard in a. primary school. Boys of the former 
class know their owr. vernacular quite as well as the others, and they have had 
their wits sharpened and their sphere of ~  extended by learning 
something of English besicles, not much indeed, but enough to serve many use-
ful purposes in after life ' . 

~  feelings of the general publio regarding high education, Bnd as a 
coro11al"1 seoondary English education, have undergone no change in oharacter 
since the historio Memorial presented to Lord Ahmerst by Raja. Rammohan 
Roy in 1823, but have gathered considerable force in the interval. This is a, 
subjeot about which the people are unanimous. Attempt after a.ttempt has 
been made to wean them from their paSSlOnate liking for English education, 
but they have stood firm, When English has been mude optional in ~  

the choioe has, in an increasing number of casp.s, been in its favour. For 
~  even in IJrimary schools where English is taught as an optional 
subject as in the primary schools of Madl"aS, 'the number that bring up 
English as t.heir second language,' according to the Pal'liamentary Blue 
Dook on Indian Education of 1898 (No. 0.-9190), 'continues to inorease'" 
In the sixth Quinquennial Reyiew also this feature of ~ Madras primary 
course is noticed. In secondary schools the llupils learning English are steadi-
lyon the increase -", 

. The Hon'ble the Vice-President :-" Order I 'Ihe ·Hon'ble 
~  enlber's time is up." • 

The Hon'bl0 Mr. Ghuznavi :-" Sir, like the last speaker, I 
equally regret to find luyself in complete disagreement with the views which 
)11Y friend the Hon'ble Mr. Rayaningar seeks to promulgate and see cal'ried 
into effect by means of the resolution whioh he has just moved. At the outset, 
however, I should like to olear the air, for any Indian, who opposes a resolution 
suoh as this which superficially Inight be regal'rled as a. means of increasing the 
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importnnce of the Indian vernaoulars, runs th e lisk of being misundel'8tood and 
misconstrued. 'l'herefol'e, I should like to say nt once tJlat t-he mere fact of 
makinG' the vernaculars the medium of instruction in tIle secondary sohools 
will h:ve no effect whatsoevel' in inoreasing 01' lo,,·el'ing the status of Indian 
vernaculars. I share 'With all my heart the laudable desire with all right-
thinking men to see our vernaoulars gradually develop themselves and take 
their proper place in the literatures of the world. In reoent times both Urdu 
and Bengali ~ made great strides onwards, and ~  produced lloots, ~  
as Hall and Rablncira Nath Tagore, of whom any natlon may be proucl. But 
our vernaculars have to be developed by themselves Oll their OWll lines. In 
:Bengal, Urdu and Bellocrali are compulsory ft'om start to finish in a studtmt's 
career, from the infant olass up to t.he time ,,-hen a student graduates. For 
the development and instruotion of our ,·el'uaoulars we haye our .1luktab., 
MllarassaM, I.lafnia Oolleges, Pols, PaI8alos, and Sanskrit Oollegea, 'Where 
everything is taught in the vernaculars and all general knowledge is imparted 
in _ them. Nor does English find a plaoe in the scheme of our primary educa-
tion. We have further what is known as the Vernacular Continuation Sohools. 
But such is tho popularity of ~  education that in many of the ProvincN 
these institutions have declined. Yet in the whole of India during the last 
decade, the number of such sohools has increased from ~  ISIS to 2.666 and the 
scholars from 177,000 to 257,000. From this it ,vill be aeen that thoro is DO 
lack in the oultivation of our "Vernaculars and that there is no desire silber on 
the part of the Government or of ourselves to substitute English for the 
vernaoular dialoots of the country. 

"The question therefore is, what ad.vanta.ge is to accrue in further making 
the vernaculars 88 the media. of instruction in all our seoondll!'J IOhoola, for 
they are already the medium of instruction in our 8000ndary aolloola .uP to a 
-certain point. 

e'I would invite the attention of Hon 'ble Members to the diagram which 
is to be found on page '10 of the quinquennial review publiahed by the 
Department of Education. Prom thiS diagram it will be seen that in the 
oase of Bengal there are the middle vernacular schools ~  all instruotlou 
is imparted in the Vernaculars. &!condIy, there are the high and middle English 
schools, where during the first 6 years of a boy's school life no English is 
taught at; all. From the 7th to the 10th year of his school lifo he ia taught; 
English, and then from his 11th to his l· ... th year, i. e., from tho 4rth to hili 
1la.triculation olass English is supposed to be the medium of instrllCtion. 
This is true more or less with regard to BODlbay, United ProTinces, "Bihar 
and Assam. whereas with ~ exception of Burma in the remaining Pro-
vinces and Presidencies English is the medium of instruction during only 
the last 3 years of a student's course up to his Matriculation examination, 
Therefore, what my friend a(hrocates is ~  already done to a ~ largo 
extent. Now, let 118 take the case of :Bengal. The vernacular scheme of 
1901 ~  fell into 80 much disfavour that it "'88 insisted that Bnglish 
should be ta t for a longer period than lVhat \TO done formerly. in ~ 
casee from the 7th B to the 6th. What English therefore is leamt up to the 
5th is 'l'l:ite sufticient for giving instruction through it in such suojeot. 88 
Arithmetic, Algebra, Geometry, Geography • .Elements of Histoiy and Element. 
of Mechanics. N ow, as rega;rds giving instruction through the medium of 
vernaculars from the 6th up to the 1st cl881, opinion is Tery unevenly divided 
the bulk of publio feeling being entire), against such a OOUl'Ie and that ~ 
very good and substantial reason I. The following are _ amongst some of the 
reaaons-against such a proposal. Firstly, thel'8 are no suitable teJ:t-boob in the 
vernaculars except a few in some of the subject I. Now, the Hon'ble Mr. 
Venkataranga says that as more encouragement will be given by the reading of 
the additional subjects through the l'ernaculars, better and more suitable bOok. 
will gradually be forthcoming. This is however fallaoious for two reuoDl, 
namely, ftrat that it» a mere aupposition that such ,,,ill be the 0I1t' and 
secondly, "there is the great impracticability to get real11' suitable text:boob 
writt-en in all the innumerable vern&culais that exist 1Jl India. The next 



RESOIJU'fION Rl!] INDIAN YEIt.l\1"ACULA.ltS IN STICOI'f"ilA .. I{.Y ~  
OO ~ 

[l7"fn 1.:"" ARCH, lOI5.] , 

roason that I may point out against Mr. Venkataranga'8 proposal, is thnt the 
highel' branches of all suhjects havo neco3sarily to be taught in English. Thoro-
fOl'e, there lvill be a distinct disadvantage in teaching the elementary parts of 
the additional snl,jects in the vernaculars e,ren if we suppose that suitable text-
books "ill be forthcoming. If this is done a student will, in that case, haye to 
learn first the vernn.oular technical terms of those subjects and again their 
English equivalents whon ho IJl'Oooeds further in his stuclies. Now, Mr. 
Venkataranga's contention that the inconvenienoe of students' having to learn 
two sets of technical terms will be more than compensated by the facility with 
whioh he will learn the other subjects in his yernooular is likewise fallacious. 
Further, the contention that a student who learns a subject through the medium 
of his vernacular lea.rns it in less time and ,vith less labour is beside the point. 

U In India, where a knowledge of English is paramount both for the purpose 
of daily official and non-official business, there can be no question that the 
learning of that language would be more facilitated if English is made the 
medium at a suitable point in a student's career, and not merely if English is 
taught as a second language as a compulsory subject. Nobody would feel 
inclined to deny that a student who learr.s a subject through the medium of 
his vernacular would learn it in less time and with less laborn'. But this only 
goes to show thnt it will be at the expense of his knowledge of English.' For 
. suppose Mr Venkatal'anga's suggestion is adopted. Let us see what will be 
its effect. It is n well-kno,vn fact that the. 'e is a great tendency with Indian 
students to have for their sole object the passing of examinations and not the 
healthy desire of acquiring a good knowledge of the subjects that they study. 
Thus, when &. student who studies for the Matliculation examination has for 
his sole object the ~ of that examination, while therefore his chances of 
passiIl? in all other subjects in the Matriculation would be made much easier by 
follOWIng my friend's soheme, he will be inclined consciously or unconsciously 
to neglect the study of English except to the extent of just being a.ble to obtain 
pass marks in it, although he may have more time given to him. for devoting· 
to English. This point would still better be illustrated if we compare the 
case of an I. A. student with that of an I. Sc. student. English is com-
pulsory with both these students. But the I. So. student has to trouble him-
self with a knowledge generally of only the tcohnical terms in English of 
his subjects and though he is supposed to receive theoretically instruction 
in science through the medium of English, it is a. recognised fact that our 
Indian Profe.:sOl'S in all colleges generally-do so through the medium of the 
vernaculars. whereas the subjects whioh the I.A. student has to master are 
such that a good knowledge of English is necessary, and the Indian profesSol'S 
are obliged to impart instruction entirely in English. The result is that 
the majority of I. So. students acquire less knowledge of English than their 
I.A. cOI!freres. But my friend says that if a student learns his other subjects 
through his vernaculars he will have more time to devote to English. In 
practice however the reverse is found to be the case. 

" Even 'Sir Gurudas Banerji himself, on whose authority the Mover relies, 
says iu his book on Indian Educational Problem 'that the rule for making a 
student's vernacular the medium of irstruotion in tho secondary sta,....ae can be 
made compulsory orug u;l,ere pro,cU,aable '. An ardent advocate, such as even 
he, Ct1n only venture to recommend only in the case where it is practioable. 
~  lIon'ble Mr. P. S. Sivaswami Iyer, another authority that has been quoted 
by my friend, advocated the making of ~ vernacular as the mediulu of 
instruction only in the lower classes, of seoondary sohools) whioh, as I have 
already stated, is now being done. 

cc From the Mussalman point of view tho impracticability is still greate.-re 
For take the case of the Mussalman hoys of BanO'a!. For a. long time there has 
been a hot disoussion as to whether Bengali or U rdn should be recognised as 
their vernaoular. Opinion was very much divided on the subject, ana although 
as n lueni:bor of the ll"ussalmsll Educational Advisory Committee, ,vhich is at 
present sitting in Bengal, I have advocated the adoption of Bengali as the 
vernacular of lIussalman boys, yct to carry instru.ction through its medium up 
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to the Matriculation class will be opposed by the entit'e body of lIoslcm opinion. 
Supporters of lIr. V cnkntaran!!&'s vIews havo heen known to point to the moral 
of Pol&nd. They 89:Y that the ~  ~ ~  on ~ ~ Gerl!lRn, and ~  
Russians the Itu'Wan, lanO'llaOe as the mcdlunl of Inst.rllction In then respective 
spheres of authority in ~  If this is.rcseJ?-ted ~  people, ~  
should we wish to make English the Inedlulll In IndIa P The n.nswo.r to thIS IS 
simple. India is not Poland. If there had been one common verna.cular 
throuO'bout India., 110 Indian would have opposed the making of that verna-
cu]ar the medium of instruction not only up to the Matrioulation olass but 
right up to the end of a stud.ent:s ~  career. In. India, ,,"11 ere a. d.iversity 
of lana-uage and creed prevaIls, It IS thc earnest deau'e of all patrlotic men 
to push ~  the knowledge of Engli!h, which is alone the LifJDtKl Prot&CtJ 
between all sects of her educated sons. English is the medium of oommunioa-
tion not only between Indians and the British, but also amongst tbemselves, 
both at the 00ngress and on the Moslem League platforms, as we) 1 as on all 
occasions when Indians from different parts of the country assemble together. 
Therefore, any step taken to retard its progress must be regarded 88 a deoidudly 
retrograde measure. 
"My fliend in a manner has stirred the ashes of the same controversy which 

arose in the time of Macaulay, when two pp.rties were forJned, namely, the Orient-
alists and the Anglicists. ~  latter argued that higher education should be 
imparted through the medium of English . because apart from the llle:its of the 
language itself it would be a key to the tr6hsures of Western thought. Among 
their number was the illustrious Raja Rammohan Roy. It 'vas, however, 
throucph the ability and determination with wh "Al the lA,v Membor of the day, 
Lord Macaulay, ~ their case that the battle was decided in favour of the 

~ and well was it fQr India that the Anglioiata won the day. For it 
is tlirongh English education that India is what she is to-da.y, and 
it is English eduoation fostered by the liberal spirit of Bngland that 
"has awakened in us to-day a sense of our rights. My friend would answer ~ 
he is not against the employing of English 88 the medium to impart higher 
education. But he wants the line of definition between the use of vcruacuIa.ra 
and of English as the medium of instruction to be raised to -a higher poin t than 
what it is at present. Since the time of Lord Maoaulay aud Ra.ynmohan 
&y, we Indians haye acquired a. muoh greater kuo\vledge of Bnglish and it is 
spreading more and more every day, and therefore the present line of deunition 
is drawn at a sufficient1y high point and it would be a culI)able ~ .. d to draw 
it higher. The only issue ~  which is raised by my friend's resolu-
tion, namely, whether we should make English the medium of instruction 
in the three or four upper classes of a high English school, falls.to the ground . 
. Having regard to the fact that English has to be the medium of instruction 
throughout a ~  college career, it ,vill be seen from the fnct.ct I have 
already stated that there itt a preponderance of advantages in favour of retain-
ing it as a medium at a point where it is at present u. 

The Hon'ble Mr. Banerjee :-" Sir, I confess tn a 80nse of embar-
rassment in having to speak upon this ~  There is much to be 
said in its favour, and there is a good deal to be said against it. If the 
resolution was a little less comprehensive iu its character, a littJe loss 
mandatory in its tone, I for one would probably have supported it. If my 
Hon'ble friend. would accept a 611000gestion ,,·hich I shall make later on and 
modify the resolution somewhat, I think it would be more acceptable ,han it 
is in ~ present form. Speaking for my Ilrovince, I wiH 88y tbis that any 
proposal involving a curtailment-evell a possible curtailment -. of the area of 
Euglish education, lfill be viewed by my countrymen 'With misO'hing and e,'en 
with alarm and anxiety. We owe a, debt im-neJlse of endless ~ to tho 
Doj)Ie language and literature of England. English eduoatlOn baa DrouCJlht about 
in our ~  the most stupendous ~  may ~  a silent andobJoudlesa 
revolutIon-but one of the greatest revolutIOns Cloer 'Wltuessed in an)' age or 
~  If, to-dar. India is ~  with n. new 8Virit aud a ne\v lifo, if new 
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ideas ~ ~ broadened the horizon of our yision, it is all due to Englisb education. 
~  SU'! If .to-clay tho ~  .of Indit1 luwe lunde a Jnn.rvcllous progress, 
the lnsplration and the yltnlIsIuO' Ill'fil1ellCe have come from the cvcl'-livill'P 
fountnilis of English.1iteratul'{! ~  ]alaguage. ~  great lllakers, the conscrilrt 

~ of the BengalI language-because I cau speak only of my Own }1rovince-
men hkE' ~  Mohan Roy, ~~~  Ohandm, Vidyasagal', ~  Madhu Sudan 
Das, Dunkun Chandra Ohn.ttel'Jl, and last but not lea'5t Itabiudra Nath TaO'ore 
were all steeped ill the 81Jirit of "r estcrn culture. 0 

" My.friend therefore will excuse us if the people of 13ellO'al look with a 
critic!ll eye up.on the resolution which he bas hrought before this Oouncil. It 
~  to me, SIr, that ~  resolution is open to two ,ery obvious objections. It 
Involves a nlan date belng ~  by the Goyernment of India to the Local 
O ~ to usc the vernaculars as the media of instruotion in secondary 
schools, I ask-my Hon'ble friend in oharge of the Department will probably 
be able to ~  the ~ uestion-Is the Govornment of India prepru·Qd to take 
such a step ~  reference to the Lojal Governments, without consulting 
~  ~  ~  has been the steady policy of the Government of India to 
gIve In an lncreaslllg llleasure L'lrgel' and In.rger authority to the Local Govern-
ments, anfl I allI sure the Government of India will not be prepared to embark 
upon an important expel'iment of this kind without consultinoo the looal 
public and the Looal Governments. Furthermore, Sir, the resolution is open 
to the objection that it proposes the issuing of a mandate to the provincial: 
Governments without reference to local conditions and local eIH'ironments. 
I should like to put a question to lny Hon;b Ie friend: There are about 
300 vernaculars in India--if I am 'wrong, my Bon'ble fdellds over ~ will 
oorrect me, I think I ani at least approximately oorrect, at any I'ate t.he number 
is very large. In Bengal I have been told by a responsible authority that there are 
about 20 vernaculars. Now, does my Hon'ble fdend wish to contend that 
&11 fhese vernaculars are in the same uniform stage of progress and deve-
lopment, and that they are all sufficiently advanced to meet the requirelnent.s 
,vhioh underlie his proposition? Again, referring to the Bengali language, 
I find myself confronted with this difficulty. In mathematios,. in mechanics, 
ill modern geography as 'we understand it, we have no books in the lanoouage 
which would be suitable for candidates in the high er ~ of secondary schools. 
I suppose what is true of the Bengali language must be more or less tJ'tle of 
other India.n lallguages. Therefore, apart from the sentimental consideration 
upon which my friend'8 resolution is based-and I am in the fullest ~  
with it-it is a patriotic. thing that our language should be the media of Instruc-
tion for our people; apart from the sentimental considerations to which I haye 
reforred there are practical arguments of a weighty kind which lllilitnte ~  

the aOGeptance of my friend's ~  in the form ~  ·which it has ~ placed. 
before this Oouncil. My frIend has referred to S11' A ustosh Mukel'Jee and 
Sir Gootoodas Ballnerjee-two honoured and respected names in the educational 
world of BenO'sl. These two gentlemen have done the:I' -very best to stimulate 
the growth ~  development of the Bengali language. The University of 
Ca.loutta. has nlado it optional in Matricula.tion students to take up :Bengali 
instead of Sa.nskrit. Furthorlllore, candidates going up for the Illt.ermeuiatt3 
in History and JJOgic Rre 11ermitted to amrwer their questions in J3engali. 
I was haviuO' n. talk with a high University {U!.thOl'ity-he has asked Ine 
not to ~  his name, and thureforc I am debarrod from using it, but if 
I were to do 80 it would command the unsLinted l·cspect of all in this 
Gounoil. I was told that the experhnent thus tried in the ~  of the 
Intermp.odinte exo.nlinatioll has not llroyed successful. ~  'we ha'-e 
this faot that ,va have not got the books. We have this fact, that the 

~  so far as it has been tried in some of the higher bra llehes of 
knowlerlooe hl).9 failed. ~  i!1 view of these considerations I do not think 
this ~  ought to accept the resolution of my ~  friend. 

rI There is, howe'rer, one IJoint in his favour-in fa.vour of the partial 
aco6vtance of this resolutivll, and I wish to cO":lcede to my Hon'hle fl'icud, 
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cveryt.bing that it is possible to oonccJe; and that poin.t is-this. 11.oIorenoo 
has already been made ~ it by JUy ~  frie.nd ~  tho left. ,V ~ have got 
what is known as the MInor Soholnrslnp examinatIon. Mr. Sharp 18 perfeotly 
acquainted "rith it. ~  is an ~  oonduoted iu ~  based upon 
Ben!l8.li text-books. It lS & standard whIch III tho secondary aonools corresl>onds 
to the 4th and 3rd class stalldal·ds. Now it is a matter of experience that 
students who pass Minor Scholarship examinations as a rule do better 
in tile Matriculation eX8.1uiuations than those who have Dot gone 
throuo-h that course. Therefore it soams to me that if my friend would 

~  modify his resolution and inyite the opinioDs of Local Govern-
ments-invite their opinion as t.() tho feasibility of sUbstituting the ,'ernaculara 
iu the first four ~  or, at any rate, substituting the vernaonlars to the 
extent that it is practicable, it seems to Ine that that ,,·ould be a resolution 
which would meet: the requirements of the oase. Sir, with your permission, I 
would like to suggest the resolution whioh I have framed for the considora-
tion of my friend, that ~

. ' That this Council rccommends to t.he Governor General ill Coulacil to oonsult the Provin-
cial Government::; whether it is feasible, and if so to wbat extent} to take steps to make tbe 
Indian ,'emacol!lt"S the media of instruction and the study of Englisb a second language 
compulsory for IlJdian pupils in all ~  schools.' ' 

"That is to saylo I should like to suggest that the Provincial Government. 
should be COUBUlted as to how far it is pos.lible to make the vernaculars the 
media of instruction in the secondary schools; and if my Hon'ble friend would 
accept a resolutior of that kind, possib 1,. some of us at any rate would see 
their way to follow him in the m!ltter. Bat the resolution as it standi does 
not commend itself to me!' 

.... 

The Hon'ble Mr. RayanjDgar :-" I want clearly the amended 
form of the resolution which the Hon'ble Mr. Banerjee ~ It 

The Hon1Jle Mr. Banerjee :_U I \\ill read it ont again, Sir, if 101.1 
will allow me-

IThat this Council recvmmends b> the Go\'ernor ~  in Council to oouult the 
Provincial Governments and Administrations whether it is fisible, And if.-!) to wbat extent, 
to ta"ke ~  t:> nuke the Indian vernaculars' the ~  ('. instruotion and the .tudy of 
English a see)nd ~ compulsory for nIl Indian pap:la in aU secondary achoola. IJ 

The Hon'ble Raja. Sir Muham.mad A.li Mullammad 
Khan :-" Sir, I rise to oppose this ~ O  and c'*el1 t.he J&mendDll\Dt 
put forward by the. Hon'ble Yr. Banerjoe. I feel confident that I am 
right in ~  this resolution as a step highly retrogreaaive in ita 

~  Since the ~  of tho British ~  in India, ita greate&t 
~  has been ~ the field of eduC&i-;,Jn, 8u(1 it ia through that 

educatIon ~  that Indta ~  under th? beneficient guidance of Ita admini .. 
~  ~  the ~ ~  of Its ~  an important unit of the 
~ Empllc: ~  ~ ,In contact With Wesleru civilisation and all 

that 18 ennobhng In It, IndIa. 8 standarcl of life hat risen. All these reJUlta 
Sir, have been achieved because the medium of our education baa been ~ 
language of ~  and Burke. , But I am afraid, the reference to 
~  has been l1l1sused by my Hon ble friend the Mover of tho resolution . 

. " ~  Education, as ~  in ~  country. may either be an 
end .In Itself ~  only a mea.us to ~  ~  As au end in Itself, an 
Indtan boy IS better.eqmpped for hIS admlliSion into tho world when be 
baa had to llrepare hIt ~  for eIamiDation in the English la 
than he would be by ~  a J:nO"wledge thereof through the m: 
of a vernacular. Who can ever dream of learning Englilth Risto". properl, 
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or Elementary Physical Science hy lucans of imI)(:}l'l'eci, inaccurate, and 
often nlisleading trans1ntiuns of tho Ellglish lJooks 011 those subjects? Ahoye 
all, how is it j)l>ssible to iufuse that jntellcctual awnkcldng ill him which 
he can never fail to get by a fStudy of those subjects in the language ill which 
tht'y are originally concciyed and written. 

" Sir, it is ob-rious that a ~  of an these subjects which are 
comprised within the ten11 'Seco:Hlal'yEducation' cannot be imparted 
by tbe 1l1.edia of ,'p,rnaculars unlcES Ellglish hooks dealing "with those 
subjects now in use were translated into the nUlllel'OUS Yel.'llUCUla1'8 that 
might bo found pre,ailing in the several province!', Now this task of trans-
lation is, in my humble opinion, an insurmountahle difficulty, and, if it be 
found ~ to overcon1e it, at least half of the Y11'tue of the original is lost 
in the trauslation, 

" Bu.t if Secondary Ed ncat-ion is tl'eatea as only a means to Higher Educa-
tion, the consequences of iluparting it h.y ~  media of YernacuL'U's will be simply. 
deplorable. A young luan when he JOIns a college enters 11110n his studies 
with an easy feeling of continuity. He takes up some or other.of the suhjects, 
in the language with which he has made himself familiar lllorc 01' less dluina' 
his previous career, but imagir;.e the consequences if he were compelled, as ~ 
is, to take up two or three lllOl'e subjects than the .English Litel'ature to be 
taught to him in English ~  smattering of which he acquired in a 
vernacular. 

" Sir, I am ta.fraid that the Hon'ble Mover of this Resolution has in a 
certain measure, eonfusell his ideas of Secondary Education with ~  of 
Prima.ry. Secondary Eduoation as now imparted in our High Schools, ~ 
never been looked upon as education of the masses .. 'l'he principles upon 
which the former is based are entirely c1i1Ierent from t.hose upon which the 
latter is fou nded. The soope and the aiIn of Primary Education in tended for 
the masses is very limited indeed and it would appear almost absurd to 
advocate an acquisition of the knowledge of the three It's by means of 
the English language. But tho aim of Secondary Education is, on its 

~  as ~ ~ !;aid above, either. to ~  ~  boy for the ~  
of lIfe or to (lehvel' hlm a passl)ort for hl8 adllllSSlOll Into the spbere of HIgher 
Education, 
"Sir, this fateful experiment wOlllcl not be without some precedents in this 

country fr01n which we can, to a ~  extent, take ~  It has been 
tried in the Uni,el'sity of {he Punjab and, to say the least of it, without success. 
It was also tried in the early days of the Muhammadan Anglo-Oriental College, 
A.ligarh, and there, too, it failed as it \ras bound to. 
"Lastly, Sir, I ca.nnot help expreSEillg Iny feeling of regret that a question 

of suoh a oontroYersiol nature should at all have been brought before this 
Council in these days. I have no doubt that a.ny step taken in the direction 
in which this }{,esolution asks us to go, will create a highly undesirable state of 
feeling throughout educated India. 

" With these few rcmarks, I oppose this Resolution." 

The Hon'ble Mr. Das :-" Sir, the HOll'blc Moycr of the' 
resolutiou has called the ~  of the lTnh·ersity an unproducth"e 
class. Unfortunately I am one of that class; and I h011C that at any 
,'nte I will bo nlJle to chow that I have heel?-productiyc of an opposition to 
this resolution, and to a certain extent productiye of some l'easons for that 
opposition. The question that is ~  ~  Council is ~  ~  Yel'nacular 
oducation should be done away Wlth. 11.8 n. matter of fact In the present. 
system of educatioll.-,,:hich ~  ~ the schools ~ ~  is ta.ught, 
vel'nacular is the lllc{hum of lust.ructIon up to a ~  st.andard. liut 
the Hon'ble :\{o,·el' has bronght ~ t.his Council a l'csolutiOll by 
which it is intended to ext.end this lnediulu of instru.ct.ion to secondary 
schools. In the 1hst lmrt o.f tlJe resolution he sa.id that the resolution should 
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aOlllmend itself on thc basis of principle, practioe, and ~  No ~  
he has quoted principles and he has quototl ~  ~ ~  ~  I did 
not see any instance where it has been succe.ssIully lll"aotised In IndJLL. In 
opposing this resolution I must als,o sny that. I am. sorry to ~  tltc.: amc!ltled 
)'esolution put forward by the Hon ble Mr. BanerJee, or )us ~  if he 
prefers to oall it 80; and for the reason, that ~  Hon'ble M .. ·. BanerJee has not 
O'iven any additional reason to show that the bnle bas arru·ed when a dep:lr-
turc from the system of polioy that has beeu ~  hitherto by tho 
Goyernmeut of 11l(lia is desirable or callocl for. Thcre IS a good deal of force 
in the arcrument that vernacular or the luother ~  is ahvays a better 
medium of instruction to young people. Aud why is t t 80 P  . Beoa.n5a the 
child learns the O ~  from the oradle. Thoughts and obJects rmggest 
themselves to the ~  fi .... rst a.nd then come the words That is the order of 
sequence in the intelleotual development. First. come the objects and the 
ideas· then the words u.re necessary and ~ acquIred' or learnt j the surround-
in!ZS df life are familiar to the child anti consequeuf.ly 'with its surroundings 
~ child beO'ins to pick up worls which give cx:pl'C3sion. to the daily life j the 
mother ~  is nothing but an expt-C.:ISion of the daily life of the 
iudi vi dual. 
"Vernacular, we know, is a terJn derived fMm rerna-a home-born slaye. 
c. Bla ves were exiles: they did not know the surroundings of the life of the 

men who boucrht them. Therefore &. home-born sl:n-e ,,,-as considcred valuable 
because he ~ familiar frolU his childhood with the surroundings of life. What 
do we find here? A child has to learn &.n altogether foreign civilization, ideas 
quite foreiO"u to us are taught, the civilization itself is '{uite foreign to us. 
The ~ Mover of the resolution admits that everything II deficient. there 
is a deficiency in nomenclature, 'want of proper text-books and competent 
teachers. That being so, W8 are driven back to ilie dar when Lord Macaulay 
tried to solve the problem; the British Government ha to faco this problem 
then; they had to teach a-foreign civilization; th65e people had not a vernaoular 
rich ~  to < serve a, a. medilllu of instruotion and therefore the,)' decided 
tha.t English should be the language through whioh this oh-ilization should 
be taught. Kow, are we any better off than we were on that day P It is 
admitted that the 'Vernacular 1 iterature is deficient, it is 'wanting in nomen-
a :ature, it is wanting in books, it is wanting in teachers. Are \vo thereforo 
any better off than we were in the days of Macaulay P In fact, thiB resolu-
tion, if I may say 50, is not a re801ution ; it is an attpmpt at Do ~  of 
the difficulty which Ma.caulay had to face. Then, again,' if we adopt tho 
vernacular as the medium of instruction, we shall be driven to the necessity of 
jmporting words from English, either the traI:slntion or transliteration will ha,'o 
to be adopted. The transliteration of a. l,"ord which convevs an idea. which is 
foreign to the people is no more lucid Or better than tho· word itself with 
this argument against it that the pronunciation becolnes defective. Tako for 
instance the word 'Switzerland.' You cannot teach young boys to fro-
nounce the word correctly. How is the 'z' to be pJ<onounced? It wit be 
pronounced' Sloijerlllild. ' .fake the word « fanitation,' it \vou\d be '"ritten 
as 'Bagll.itation.' Anybo<ly who has attended medical schools where boy. are 
taught through the medium ~ the yernacular knows that when the folla are 
called they often say C pres;unt: and wc know that civil medical hosllital 
8SS!stants ~ ~  through the ~  of t.he vernacular; they oauuot 
~  a prescrlption. You cannot wnte n prescription without the Iymbol 
~  ~  ~  uses for the dOstss of medicine. If my friend the ~ 
Sir Pardey ~  were present here, I am sure he would 88y that wo cannot 
do away wlth these ~  symbols aDd abbreviations; no ohemist would 
understand the ~  Now, the Hon'ble Mover admits tbere are many 
vernac.ulars. ~  18 ~ than one vernacular in &mbay and Madras. 
W ~ 1n }Iadras Itself there 18 morc than one Ternacular and he IUggesta that 
the ~  divided into 5ub .. ~  and he goes the lengt,h of suggesting 
that In certain schools where a particular vernaoular i. not t.aught certain 
at udeuts sJtould be excluded. Now where is the necessity for all tbis P In 
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~  there is ~  and 'l'elngu and a large proportion of the population is 
001'1ya too. I ~  the next proposit.ion would Le to exclude the Ootiyas 
frOlu the schools. I ask how shall we be better off than we have been hitherto 
if ~  a resolution is acce}ltecl now? In fact, tbe Hon'ble lIover's suggestion 
reminds me of nn idea of a luxurious life that a 1)eO'O'ar had conceived 
on seeing a ~  ~  ~  a cup. of milk, hecowas in a hurry 
and was blowIng It WIth hIS D10uth In order to make it cool. The 
beggar thought this ,!RS the height of luxur! on the part of the rich man and 
he thought he ~  hke to hayc a cup of mIlk too when he retunled home, 
but there was no sIlver cup and he only had his mouth to blow with. These 
remarks n.pply to the J·esolution. 1Vhat have we, we have no language, we 
have no nomenclature, we lllust take the nomenolature of the West. Reference 
has been made to the practice in European countries of. giving instruction 
through ~  ~ ~  of the pupils. We must not lose sight of the fact 
that. ~  clvilisatIon In these European oountries has been the result of 
evol1!-t!onary growth. The civilisation 11as grown in a country, 'l\ith it the 

~  ~ ~  has grown and developed, because man has, as it were 
!rom ~ ch!ldhood, hIS cradle, found the necessity for expressing the surround-
~  of Its hfe. Here we have aitogethel' a foreign civilisation and ~  
Ideas .. If. the Dl?ther tongue is ~  sufficient to ~  expression to the ideas that 
the chIld IS requIred to learn, If the mother stammers or does not speak 
distinotly enough, it is no use trying to supplement the defects of the mother's 
language by a gramophone and call it mother-tongue. 

" I am sorry, Sir, I cannot support the resolution or the suggestion made 
by the Hon'ble Mr. Banerjee. " 

The HOD'ble Sir Fazulbhoy (Jurrimbhoy :-"Bir, represent-
ing as I do a province wllioh is remarkable for its groat attachment to English 
education and in whioh, acoording to the late.."t depa.rtmental calculation, 
99'98 per cent of the boys learn :English in Secondary Sohools. I mUFt oppose 
this resolution and the suggestion of my friend A'lr. Banerjee. The feeling 
is very strong in Bombay in fayour of the ~  system of education, and 
any a.ttempt to introduce into the schools there ~  Hon'ble Mover's 
scheme of compulsory vernacular education will cause alarm whiob might 
easily develop into discontent. In Madras public feeling is equally strong, 
as the recent debate on the Hon'bIe Mr. B. N. Sarma's resolution in the 
Provincial Council amilly shows. If percentages. of English 6cholars supply 
any indication of local public opinion, all the provinces, except perhaps the 
Punjab, are wedded to the l)resent system. The Punjab is the only province 
where the vernaculars have been gi\ren more than their legitimate share of 
prominenco e,·en in the university; but what is the I·esult? According to the 
Parliamentary Statistical Abstract of 1913 I'elating t.o British India, during 
the decade endinO' with 1911-12, only 14 students graduated in Oriental 
Languagcs Rncl Literature against a total for all India of 19,688 graduates 
in Arts, and a. total of 1,619 Punjabi Ads graduates. The Indian ~  
Oommission was of opinion that,' this Bsstem has ~  so far borne. encouraging 
fruit pal'tIy throuO'h neglect . Among the ~  examIned by the 

~  at Lahore 'somB denounce the system in unmeasured terms'. 
'l.'ho final conclusion of the Comlllission was : 

f We are not prep3.rcd, . how:cvcr, to recommend ~ the exa.mple of ~  !'un.jab should 
be followed by any other ~  f?f tho 'V.resent. ~ e look upvn the l. uuJa.b system as 
an experiment which has Dot Justified Itself by Its resnlts. 

Ie The failure of the vernacular system in the Punjab ,vas at least partly 
due. it is admitted, to the apathy and indiffer?noc o.f thB. public. It. is not 

~  even there. But unless the whole ~  unIversIty systeo'1. IS ~  a 
largo extent xeorganised on a vernacullu' ~  I do not ~ how the ~ hIe 
M overl8 matrioulation scheme oan be lntroduced WIthout xuaterIally 
curtailing, if not comp1etely ~  the ~  of college students .. The ~  
re"iew of the l)osition will have given an Idea 'of the popular feehng on thls 



435 R,ESO:LU'l'ION BE ~  YETI.NACUI .. AllS IN SECONDARY 
SCHOOIJS. 

[ Si,-Fazttlblw!J Offl"1'imbhog.] . [17TB 'M ARcn, 1915.] 

subject of English education. Throughout India, inoluding Burma, the 
public do not want tho l'el'nacular SystOlU ill our Bobools and colleges, and 
only in the Punjab is opinion di"ided, and eTen iu that provinoe there is a 
marked preponderance of public opinion in favour of the Euglish system. 
"Till it be just, "ft-ill it bo prudent for the Government to ignore this volulne 
of publio opinioll in the pursuit of an eduoational ideal whioh has yet to 
justify itself by its results P 

" And what is the impelling rca.son, Sir, for which this Government is asked 
to interfere 'With t.he. discretion of the Local Governments P Tbe HOll'ble 
MOTer's complaint is that the existing system of imparting aeoondn.ry inatruo-
tion through the medium of the English ~~  does not secure 
that diffusion of kuowledge among the masses \vbicb ought to be the objective 
of every administration and whioh is the objective of the declared policy of 
this Government; (2) oircu1D:,9Crihes to an inconvenient degree the scope of 
fema.le education; and (3) fails to fit the boya for depat"tments of activity 
in which originality, resourcefulness, and grit are more required than a 
veneer of European refinement. Now, an analysis of the faots will e%pose the 
unsoundness of all these propositions. The Hon'ble Mr. Jlayaningar D1Ust 
realise that mass ed uca tron is something distinct from secondary ed ucation. 
The whole people can not possibly go in for secondary education. Whut will 
happen centuries after it would be idle to forecast; but for t11e present and for 
generations to come the masses must remain oontent with primary education. 
or, as it is pithily put, a rudimentary knowledge of the three R's, allover the 
civilised world. In no country, however high its educational development, 
has any serious attempt been made to impose high school education upon the 
m8886& It will be long, long years before the attendan08 in primal)' aoboola 
even under a oarefully devised system of free and oompulaory education, reaohea 
the standard level. For maa education in theae circumatan0e8 we must rely 
upon the'expansion and improvement of primary education. As pointed out by 
Mr. ~~ in his speech in Parliament on 80th July, 1912, m1.l1tiplication bf 
good primary schools is the on1, effective solution' of the problem of . m818 
education. And that must be 80. With all our recent developments, one aeoondary 
&Chool in India serves an aveI"aoooc area of 309 square miles. In the most progressive 
province, Bengal, the meall is 104-3 square miles, and in the most literate of all 
Indian provinces, numerically sj)C'lking, Burma, it is 2,04.2·8 square miles. In the 
light of these facts even an enthusiast like the Hon'ble Mover will surely 
see reason enough to aband6n the idea of giving higb 8Ohool training to the 
m8S8e8. It is likewise ,,,rong tn assUme that English education was meant for 
the whole population of India. 'l'he Indian educational literature of the 
early period, to which the Hon'ble Mr. Rayaningar haa referred more than once, 
will nlake jl clear that, from the inception, the idea was to educate the few, 
in other words, th.,; classes. On the Bombay siele the controversy was aa keen 
88 anywhere else, and the Hon'ble My. F. Warden, M.ember of the Governor's 
Council, in his llinute of 29th December, 1823, advocated. C giving a good deal 
of knowlcrlge to the few, tha.n a little to many'. And Mr. Warden'. view .. 
prevailed in the end. Sufficie"lt indication of tbis policy will be fOWld in 
Lord Macaulay's rEport also. The keynote of the later document, Sir Charlee 
Wood's Despatch of 1854, unc10uhtedly was that Government would in future 
apply .a larger ~  of the ~  ~ for the ;support C?f ~  
education; ~  It did. ~  milItate ~  tho cxistLng pohoy of gtvlng 
a good ~  to. a hmlted Dumber through higb schoola and colleges. 
Ind£led, an lncrease In tlle number of theae institutions wna one of the ml\iD 
featores of the DeW policy. l.'he vernacula.rs "'ere to be used for the extenaion 
of ~  education, and nobodr ~ O  their fitness for that purpose. 

~ eXIstIng method of secondary ooucabon 18 not thorefore subveftii ve of the 
pohcyo.f Go:vemment. ~  ~  education is not developed at tbo 
expense of prlm317 education 'WIll be olear frt.lm the proportionately larger 
additi.?DI to our primary schools tbnn to the secondary. In 1912 .. 18 lYe bad 

~  of the ~  01881 and 1,273 of th.e latter o)aM of 80110018 as against 
104,3u4 and 1,1691D. 1907·08. The QUestlOD of unequal dc,clopment cannot 
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thus arise. ~  •. for reasons well known to us, there is not m uoh soope for 
female ~  In the seoondary schools of India as a whole. The medium 
~  edupatlOn has hardly anything to do with the result. Our social customs 
mterFoS6 a ~ more powerful barrier, and so long as our social ideas do not 
undergo a radloal change, a rapid progress in female education is impossible. 
In most parts of India girls are either married or are not allowed to come out 
by the age at ,,,hich admission into secondary schools usually takes place. For 
them therefore ~  education is all that is practicable. !I."he other dis .. 
advantages of Enghsh education to whioh allusion has been made by the 
Hon'ble Mover are not inherent in the system We have at present two 

~ .of ~  sohools in many provinces-Anglo-V ernooular and English; 
~  It 18 qUIte open for the sons of agriculturists and artisans to join the former 
~ ~  of the latter schools. If the English schools are more largely patronised, 
It IS ~  they.are more popular, and the guardia.ns of the boys ~  them 
there WIth the object that t.hey should finally go in for a. University career. 
,!here ~  ~  stoppage in the studies the boys become'stl"anded, the 
dlfficultles certaInly do not flow from any defect in the method of instruction. 
J ndustria,l, technical and ~  training is best im parted in special schools, 
and, except the elementary portion, cannot be imparted through the general 
sec?ndary course. It should never be forgotten that the_ high s(}hools are 
desIgned to furnish only the ~ ground for, boys ambitious of a University 
career. Their character oannot be changed without abandoning the basio 
principles of the scheme. The absence of a larger number of industrial and 
technical schools is certainly deplorable, but the most effective means of 
removing the want is the creation of such special schools, and not the con .. 
version of the high schools into vernacular schools with just a little English 
added to their norlna.l courses. Any demand for this class of spooiu.l seminaries 
will-certainly deserve strong public support It should be noted that the 
medium of instruction in the commercial and technical colleges on our side is 
English. It is nece&9ary therefore that the ~  should be familiar with 
.the English scientific aud technioa.l terminology in the schools before they 
can profit by the special oollegiate education. . 

,r Sir, ~ aside for the moment the question of merit, the Hon'ble 
Mover's scheme IS unworkable. India is a land of numerous vernaculars, and 
it is frequently the case that boys 'With different vernaculars read in the same 
sohools a.nd in the same classes. If effect is to be given to my friend's ~ 

either the teuching staff will have to be multiplied or it will lead to the disinte-
gration of the schonls. In either elrent the total cost will he enormous, and 
the cost of secondary education will assume p.roportions which may prove 
prohibitive in far the greater number of cases. 

Ie It must also be ~  that the nlatriculation under the suggested 
system will enter the University ill-equipped for a University career in 
English, and in the ~  ~  ~ up the deficiency,. will. bave to ~  
general subjects over agaIn In Eughsh. Is that a practIcal Idea P ~ ~  
the scheme impro e the vernaoulars to a greater extent tha.n the flxlstmg 
method? Opinion is by no me.ans . ~ on the ~  In the course ,?f 
the debate in the Madras LegIslatIve CounCll, the" Ron hIe Dr. T. Ai. NaIr 
atated: • They had a. time of compulsory vernaculars fro:n the lowest to the 
highest. That system had produced a glme!'atioll of .men. , Ninety p.er cent ~  
them could not talk their own vernaculars for five mlnutes . In the LIght of thIS 
experienoe, the scheme under discus."ion would appear useless so iar as the 
development of the vernaculars is concerned. 

II Bir with En€plish at a discount in our high schools, all hop«*' of the 
~  of ~  narr?wncss based ~  ~  differenoes of 

the peoples of this great continent and of theIr ~ O~ Into a ~  
h lozoic whole, must be at an en(}: If e.Yer the ~  Ulllts of the ~  
~  are wolded into one natIon With ~  ~  ~  ~ ~  
and common aspiratiolls, it will be ~  the Widest ~  of ~  
r t ature and the adoption of the E nghsh language as our It.t'guG ft·anca. 

~~  thh.gront object tho distinguished patriots of the past concentrated all 
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their energy and all their talt3nt. . And ,,,hen we are al)out to reaoh that goal, 
my hon'ble friend, through well-meaning z6..,1 for the intellectual advanoement 
of tho people, proposes 0. measure which must put back the hand of the olock 
by at least half-a-contury, if not a century. And he oonsoles us with the 
assurance that his educational 8ohelno l"ill not ~  tho knowledge of 
English of our boys, and, oonsequently, will not interfere ,vith the unification 
of India. But the TIon'ble Mover forgets that it is not only the English 
langu:lo«P8, but the literary, historical, philosophioal and scientifio treasures 
that are ooatained in it that have holped our present development. It is ideas, 
more than the vehiole of thought. that are of paramount importauce at the 
present juncture." 

The Bon-ble Pandit Madan Mohan Malaviya :-" Sir, the 
resolution before the Council is of great importance, and the sharpness with whioh 
opinion is divided as to the wisdom of the ohange it reoolnmends shows that it is 
ODe which bas to be dealt with in a very delicate manner. Yet I venture to 
think that, on a complete review of the ~  which have been urged for 
and a.ga.inst the proposal, the Couucil will be in fnvour of recommending to 
Government that an inquiry should be instituted to 'ascertain how far the 
proposal is a feasible one. .  . 

"I wish first to take up the objections which have been urged 8ft&inat the 
proposal. I join with all m1 friends, the Hon'ble Mr. Dadabhol, tho Hf"n'ble 
Mr. Surendra Nath BanerJee, Sir Pazulbhoy Ourrinlbhol and others who 
have dwelt with fervent gratitude upon the benefioial reeults which have flow-
ed from the adoption of the recommendation of Raja Rammohan Roy and the 
advice of Lord Macaulay in 1885. India is indebted beyond expression to 
them and. to all others who ad vooated the Ram.e policy for the good that ita 8OD8 
have derived from a ~ of the Bnglish language and ita ~  
literature We feel that our debt of gratitude to our English friendS and to 
the English tongue is such that we can never repay it. . We feel that the new 
pulsation which has awakened us into a new national life has largely been the 
result of our coming into cla.e contact with English ideas through 
English literature. We feel that the progre&9 that has been made in 
many directions, 80 far ~  our new national 1 ife is concerned. is all, or 
practically all, the result. of that education. Weare proud to think of the 
great names of our countrymen that have been mentioned by Mr. Dadabhol, 
-by Mr. Surendra Nath Hanerjee and others. It is our loving tribute to 
-the good that the English people did us in introducing their lan!lUage and 
literature in this country, that we have produced scholars of English iiteratureJ 
of whom even England might well be proud. But, Sir, while we aoknowlet1ge, 
and fully and. gratefully acknowledge the good that has come to our country 
through English education, we feel, those of us at least who are more in favour 
of the resolution than against it, that ~ policy of keeping up all the arrange-
ments necessary to ens,blp, our youth to acquire a high degree of knowledge 
of the English lall:,ouagc a.nd literature, docs not contlct with the policy of 
promoting to the fullest extent the natural and proper use of the vernacu-
lars of the country for the instruction of the people. The policy which Raja 
Rammoban Roy advocated, and which Lord Macaulay advocated later on, waa 
not a policy of ignoring the vernaculars altogether. It was not a polioy of 
substituting for aU time to come the English language as the language of the 
country. They advocated the adoption of the English language as the medium 
of instmction, because, as the Hon'hIe }[over of the resolution has pointed 
out, thel felt that, at the time, it was the best means of advanoing a 
knowledge of Euro.pean ~ .and sciences a.mong t1'.e ~  of tltis country, 
and because the Indtan vernaculars were not then sufficlently developed to be 
a suitable media of ~ ~ of the kind which it was intende.d to give 
to the people. They dIStinctly. In expres. word.q, left over tho qt1cstion of the 
'ulterior medium' of instruction for consideration at a futuro time. That 
was in 1835. Subsequently in 1854, when that great Oharter of Education 
in India, the despatch of Sir Charles 'Vood, was written, the Court of 
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Directors recognised the wisdom and the noed of groater attention being paid to 
the use of the vernaculars, if the hlessing of knowledge was to be secured to the 
great bulk of the people. 'fhey noted tha.t it had been necessary till then 
owing to the want of translations or adaptations of European works in the 
vernacillar languages of India for ~~ who dusired to obtain a liberal edu. 
cation of tJie Eu:opean kind, to begin by the ma.qtery of the English language 
as a. key to the lIterature of Bllrape and they held that a kno\vledge of English 
would alwa.ys be essential to those Indians who aspire to a high order of 
education. TIut they ~  - . 
tIt i! n('j her our aim nor desire to substitute the English lallgaage for the vernacular 

dialects ofth"! ~  'Ve h'Lve a.lwa.ys b)en most sensible of the importauce of the use of 
the languages ~  alone are. uuderiitood by the genera.l rna.5S of the people. In a.ny genera.l 
system of educahon, the Enghsh la.ngua.ge should be taught where thcro IS a. dCIll3.nd for it· 
but such instructions should always be oombined with a. ca.reful attention to the study of ~ 
vernacular langna.gc of the district, and with such general instruction as can be conveyed 
through that la.nguage; and while the English language continues to be made ure of, as Ly 
far the most perfect med''''!1 for the education of th(J9c persous who have acquired a sufficient 
knowledge of it to receive genoral instruction throug! it, the ~  langua.ges must be 
employed to teach the far large.r classes who are ignorant of, or imperfectly acqnainted with 
English, at the same time, and as the importance of the vernacnlar languages becomes ~ 
appreciated, the vernacular literatures of India will be gradually enriched by translations of 
European books or by the original compositions of men whose minds have been imbued with 
the spirit of European advancement, so tha.t European ltnowledge may gradually be placed in 
this manner within the reach of aU classes of the people.' 

"They concluded by saying: 
t We look, therefol'l', to the English language ~  to the vernacular la.nguages of India 

together as the media forthe diffusion of European knowledge.' 

" That was the wise policy laid down in 1854, from that time, and even 
from an earlier date, instruction through the medium both of English and the 
vernaoula,T8 has been imparted in our schools. But the policy of using the 
vernaculars for oonveying such general instruction as can best be conveyed 
through them has not received the amount of encouragement, the amount of 
a.ttention and encouragement which it deserved. The Education Commission 
of 1884, as my friend the Mover of the resolution has pointed out, did not 
make any conclusi·,e recommendations on this point. They practically passed 
over the subjeot, and it is deplorable that they did so. Since then the Govern-
inent have off and on expressed an opinion in favour of greater attention beinO' 
paid to the use of the vernacular 8S a medium of instruction in general ~ 
But as Sir Fazulbhoy Currimbhoy has pointed out, every time that a suggestion 
has been made in this direotion, a great cry has been raised ~  it in many 
directions because of a fear that it might lead to a lowering of the standard 
of knowledge of English among our educated countrymen. That, Sir, is the 
position, but the time has come when we ought to look carefully and dis-
passionately into the resultR of this system. Education through the medium 
of English has undoubtedly brought us good and great results; but 
the direot benefit of it is confined to a handful of persons in the country. 
The total number of men who know English at the last census in India was 
a little over one million out of a popUlation of over 300 millions. One out 
of 300 persons I That was the proportion of those who knew Bnglish at the 
last census I Will my friends who oppose the resolution consider what time 
it will take to brinno a knowledge of European art and literature home to 
the vast mass of o:r people through the medium of the English tongue P 
After the present system of education has gone on for more than half a century 
only 1 in 300 of ou; peop!e ~ English, and ~  ~  in.cluded Europeans 
and Eurasians resIdlnO' In thIS country. This conslderatlOn alone ought, 
I submit, to make us ~  a little, and reoonsider our views on this question. 
We ouO'ht a.lso to oonsider the position of our vernaculars to·day. Ever since 
1854 the teachinO' of ' the principal vernaculars has been going on not only in 
primary and ~ but. in.. all hiO'her sohools throughout the oountry. As 
my friond. ~  spoke last has. pointed out, in every ~  the position 
of the prInoIpal ~  18 far botter to-day than It was fifty ~  
ago, than it wa..q, I mar ~  thirty. years ago. ~  day ~  are reo':iVlng 
more and moro attentIon In the dLiIorent schools In the different proVinces, 
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and there is a fairly large literature now in overy one of the prinoipal 
vernaculars of the country. In t,his atat.e of affaire the point whioh is 
raised by the resolution is whether it is nece!Mry to impart instruotion 
through the medium of English in non-language 8ubjects as they have been 
, styled, that is, excepting languages taught as such whether in ma.thematica, 
in history and geographr and science, or whether it will be more 
beneficial to impart instruotion in these subjects through the medium of the 
vernacular of the student, and teach the langU&g9 that haa to bo taught 81 a 
language. That is the point before us. 
"Now, I venture to think that there oan bo no two opinioll8 on the question 

that the vernacular of a people, the ~  of a people, is the proper 
medium of instruction for the people. This is a simple self-evident proposition, 
which it-should hardly be necessary to formulate hut for the fact that some 
remarks which have fallen in -the course of the diso ussion would lead one 
to think that some peollle were doubtful even on that point. In no }'Art of the 
civilized world is a fOreIgn tongue made the medium of national Instruction. 
So far as I know, India is the only country-and a country which bas inherited 
a great and ancient civilizat.ion-which employs a foreign tongue for the in-
struction, not of the select few ,vho have to reach the highest heights of know-
ledge; but for the many, for the great. body of students, whose education comes 
to an end at the school. I submit that snch an arrancpement ,is unnatural and 
can never be benefioial to the cause of the peoples' ;;duoation in any country_ 
We recognize that 8 number of causes have combined to bring about this result. 
We do not quarrel with the past. We recognize, our predecessors recognized, that 
at the time the English Government promulgated a scheme of national educa-
tion for the people of India, our vernaoulars had not reached that sta;e of 
development when they could be usefully employed as media of ~ of 
the kind which had been deoided. upon. But things have greatly ohanged since. 
There are hundreda and thousands of books in the yarioua prinoipal vernaculars 
of the di1ferent provinces to-day. My friends who have quoted the names of 
HOme of the great authors of Bengal have supplied one of the atrongeat arga-
ments in favour of eduoation t.hrough the menum. of Bengali. If the works 
of Bnnkim Chandra Ohatterjee and Rabindranath Tagore are considered good 
enough to be transJated into English an,l .French, it is absurd. to 8&y that the 

~  in which they are written is not fit to be the medium of instruction 
even in the seoondary schools of the province where it is spoken. Let us see 
what the history of the vernaculars of other oouutriea teaohftS 118. My reading 
i3 very limited, and if I am wrong I hope those who k now more will oorrect 
me, when I repeat that, I do not know of any civilised oountry which employs 
foreign tongue to give instruction to tho great IIl88S of ita atudent population. 
13ut say my friends: 'We lloOTee withlOU in principle, but our vernaculars 
are not yet fitted to be sui tab 1e media 0 instruction for our youth'. 1 say 
they never win be suitable until we determine that they shall bu 80. Do my 
friends who speak 80 disparagingly of their OWll vernaculars, know or remomber 
~ t.he English ~  which has ~  to the. world & great and glorious 
~  ,,:as at One ~  reqarded In Bngland Itaelf as un1lt to be the medium 

of m&truchon for Bnglish chJ1dren ? Do tbe1 remember that it W88 only in 
the.l-lth ~  ~  English W88 recognised 88 stlCh medium? Might I help 
thcu memones Wlth a ~~ from John Richard Green? Says he :-

~ ~  of the efforts of the Grammar schoolr, and of the strength of fashioD, EogUah 
~ wIDDmg Ita way throughout the ~  of Ed ward the 1'hird to it. final triumph in that. of 
hts grandson :J 

" Before that time it lay under a ban, it was out of oourt. -8&11 Green 
(at page 218 of his Short History of the English People)-

, Childr?n in school,' JCa.Y. a. writer of t.he auli"r ''''p, , apind the u-.p aod manner of 
all other. na.t1,!ns, ~ compelled for to leave their own lauguage, and for to ooadr'llo their leaold 
and thelr, ~  m Fren !b, and 80 tbey haye .iDee Normans rant came to Knglaad. Alao 
gentiemelllS chIldren be taught to apeak French from the time that, they be rocked in their 
~ ~ and know how to speak anel play ~  !l child'. t4y ; An:' uplandtah (or country) moo 
wil. hken tbemrlves tl) gentlemen, :.nd JltriV6 WIth great bcuYwt'll to apeak Preooh for to be 
more! told of. I 
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Tile rice-

" "That was "the fate through which English had passed. -It does not 
require a very great effort of the imagination to see how deplorable the 
results to England in particular and to-the civilised world in general would 
ha va been if that impious policy of disregarding English, of treating it 
as a vernacular beneath contempt, not fit to be the medium of instruction of 
those whose mcther tongue it was had prevailed in England. English has 
now become a language of world-wide utility and fame. But when .we 
are extolling, and rightly extolling, its marvellous powers of expression, 
and its glorious literature, let us reflect that, if the English people had 
refused to employ it as the. mE'dium of national instruction and of public 
business b.'oause, forsooth, it cr uld not then boast of a literature, the English 
tongue would not have become the glorious tongue that we know and love to 
speak of. Even so must be the case with Ollr \-ernaculars. Some of them are 
more ancient than English. When Oaedmon sang the first English song, 
Hindi had a great poet of its' own. The Sanskl'itic dialects trace through the 
Prakrit, a more anoient pedigree than many languages of Modern Europe. So 
also the Tamil and Telegu. If our yerr.aculars ha,e not attained the develop-
ment which they should have attained, it has been due to a combination of 
circumstances which it is not necessary here to discuss. It is sufficient for my 
llurposes to say that everyone of the principal Ternaculars of Ind ia-Hindi, 
Urdu, ~  Maharati, Gujarati, Tamil, and Telugu is ~  old, 
sufficiently widely spoken, and possesses a sufficiently good literature of its 
own to be a suitable medium for instruction in non-language subjects in the 
secondary schools of the country. 
"It will be unreasonable to argue that these vernaculars:-none of which is 

spoken by less than 10 millions of men, are intrinsically, inherently, unfit to 
be the medium of instruction for the people who speak them. But there are 
certain objections to be met." 

The Hon'ble the Vice-President:-"The Hon'ble Member'S 
time is up." 

The Bon'ble Pandit Madan Mohan Ma.laviya. :-"1Iay I 
ask for a fewminute8 to complete my remarks"?" 

The Hon'ble the Vice-President :_IC I will give you two 
minutes". -

The Hon'ble Pandit Ma.dan Mohan Ma,laviya :-" Very 
well, Sir. I will deal briefly with the objections which have been urged. The 
first objection is that if the vernacular is adopted as the mediL!ID of instruction 
in non-language subjects in the upper classes of high schools, this will lead to' a 
lowering of the standard of English t.hat prevails in our schools and colleges. 
I assure my Hon'ble friends that if I thought so, I would not for a moment 
n.clvocate the cha.nge. Facts do not lend support to the apprehension. It is on 
}'ecord that students who have first gone through l.he vernacular middle course 
and have then joined a high school, and stuciied ~  have distinguished 
themselves in competition with their fellow students who had studied from an 
earlier period ~  the medium of English. I might mention 0D:e in ~
it may be known to some ?f us-that of Mr. Ramanand Chatterjee, the .able 
Editor of the 'Modem Revlew.' He first went through the Veracular MIddle 
School oourse, and then joined an English High School, had a brilliant 
career both at school and at college and has distinguished himself as a 
writer and speaker of Engli8h. The seoond objeotion urged is that if the 
ohange proposed is ~  fewer students will go up to the University. 
I do not think so. I thInk that if lOU enable a larger number of students 
than at present to get through theIr sohool courses with greater thorough-
ness and therefore with greater success, there must be a greater chance of a 
larger number going ultimately to the Uni,ersities than there is at present. 
Tho a.pprehension that the proposed change will strike at the root of higher 
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education is one whiCh I -n-ould ask my Hon'hle friends to reconsider. The 
third objection is that there are not suitable text.-books ayaila'J)e at present. 
This cannot be the case every where. A large Dumber of books have been 
prepared during recent 'years in every important vernaoular. But assuming 
that this view is not correct, within twelve months text-books enough ,vill 
be ready, if the Government and the publio dooide that they shall be used 
in our schools. 
"The last ~  that I "'ill notice is that the present time is not 

opportune for the change proposed. More than one speaker has said that this 
is a contro,crsial subject  and should not be taken up at present. I a.gree 
that it is inopportune and it would be unwise to spring a proposal like this upon 
the people all at once. In educational matt.ers, the Government ought to carry 
the sympathy of the general -publio in overy important cha.nge that iR intro-
duced. It'rom that point of view, it is necessary that tho matter should be 
placed before the publio: and ample time given for an expression of their 
opinion upon it. I therefore think that the Resolution should be modified 
so that it should not appear as a. mandate-to the Pronncis.l Governments, and 
should not come like a bolt ~ the blue upon the publio 8thl alpo, that the 
leaders of public opinion should be able to 6xalnme the pros and cons of the 
question, and to -express their well-oonsidcred opinion ~  th(! important 
change that is 8uggestei. 

"  I would recommend that the sesolution should be modified. 88 follow8 :-
~ That this Council recommends to the Goyemor General in Council that he may be 

pleased to arpoint a Committee ~ consider and report ~  the time bu come when 
steps may be taken for making the Indian Y8rD&Culan the media of inst.ruction and the 
study of English as a second language, oompulsory for Indian pupils in all 8econdary 
schools_ 

U I hope that the Hon'ble Member for Education will leave one more 
important mark of his administration by accepting the resolution in the 
~  form I have tmggeSted-" 

The Bon'ble the Vice-President :-" Orderl order I tJ 

The Hon'ble Mr. Butta :-" Sir, as far as I recollect, the very 
scheme embodied in the resolution moved by JQy friend the Uon'ble 
Mr. Rayaningar or a very similar soheme for tho education of Indian boys 
was started in our schools during the timo of Lord Curzon. I mav'at the 
outset say, Sil", that I am speaking of the ttebools in thePro\-inco I'belong to 
and I represent, as I am not intimately counoctaJ with the detaila of the 
educational system prt!valcnt in other parts of India. But I believe that one 
and the same princip ... e of imparting ooucation is obsen"ed aU over India. The 
scheme. propose<! by the Hon'ble Mover has already been in I?ractioe in Bihar 
~  Onssa for the past few yeam and I think only \\ith thlA difference that 
Engfuh is among the optional subjects and not a second language. . Those 
who have peTSOnal experience of schoolatudies in India will I hope Ilf!nr me 
out ~  I say ~ very little di1ference is made by Indian students between 
an optIonal 8ubJect and a second language I ~  8iJC&king of achoob and 
not of colleges. '!" e haTe sufficient experience of otber seooucllanguag08 that are 

~  as such In ~  scbools. I have never kno\m a single student who baa 
acquired any 3pprecta.ble knowledge of Arabic or Persian b1 reading it merely 
as a. second language in an Indian school. 

"Sir, I myself ha.ving been a&eeretary of a aeeoncial'1lChool with primary 
~ for the last 15 years bave some personal experience of tho working of 

a SlID.ilar scheme to that ~ ~  up by the BontblA Hover. I ~ mention 
that lD my school I alway. ln8JatE"d on the teaching stat! and the boy. that 
they should treat English ~ a second language and not as optional, as required _ 
by the B ~  of the BducatlOnal Department of that Province. But I must 
confess wlt.h regret that I have alway. met ",ith disappointmE!1lt. Last year 
when the IDspector of Schools came to visit my school he complained that the' 
,.ooabulary of the students was very poor. He W88 quite ja&tifiod in hi. remark 
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but the defect wns not due to the fault of the teaching staff as he himself 
oould notioe. I should adCl that it was clue to the fault of onr present system. 
How oa.n the \'ocabulary of these student! be anything other than poor ,,-hen 
only one-fifth of the school workJng hours is gh'en to such an important 
subject as English language? 

" Sir, when Indian boys with such insufficient priInary grounding in English 
language go to higher olasses in which they are expected to study 8uch subjects 
as history and science in English, they finel themselves in insurmountable 
difficulty. This lack of sufficient English knowledge tells upon t.heir colle!!'e 
career and this etil they can hardly be expected to throw off even in their ~  
college life. It is true that they manage to scrape through our University 
examinations, but it is no secret that thanks for such 8l1ocess is due to our old 
though much abused aU(l deservedly abused friend, the cramming system. If 
we really desire to uproot this mischievous and ruinous habit of cramming we 
should giYe cur boys sufficient know ledge of English. 

" The Pl'oposed method of education for Indian bays as placed before this 
Counoil in this resolution is not only retrograde but something worse than 
that. It seeks to take us o'n a wrong path. It wants us to stick to & method 
which has proved a total failul'e in experiment. Its pa.th to the goal of educa-
tion for the Indian boys is unnecessarily long ~  cirouitous. It advises us 
to teach our boys everything first in their vernaoulars and then to repeat the 
study of the san1e subjects over in English; as is done in schools in Bihar at pre-
sent. A boy, forlinstance, has to read at least the first book of Euolid in his 
own vernacular and then he has to do the sam9 thing over again in ~ 

when he goes to the higher classes. To my mind it is not the English 
language which makes it difficult for a boy to understand English. It is the 
book itself and the substance which a young mind finds difficulty in grasping 
and assimilating. 

"The resolution we are discussing elioit.s one faot, that under the pre-
valent system of sohool education in this oountry the tea.chi.ng of the English 
language is not up to the required standard or satisfactory. :But the question 
is whether we shall be able to remove this admitted defect by the reme(ly now 
suggested. I fear not. Qur experience of past years teaches us that a pro· 
pel' knowledge of English cannot be impart.ed to our boys in this half-hearted 
manner. If we want to t'o'orn out men able to compete in progressing India 
and Europe, 'We must give in our secondal'Y schools the first place to the English 
language. 

"I do not agree that the proposal refel'red to in the resolution is a matter 
on -;vhich the Local Goyernmel1 ts and Administrations need be consulted at 
all." ., .' . 

The Hon'ble Sir Ibra.him Rahimtoola :_Cf Sir, the curious 
feature of the debate to-d ay has been not only the large number of high educa-
tional authorities thatba,ve been quoted, but that in 80me instances the same 
authorities have been quoted both by the supporters of the resolution. and by 
those 'Who opposed it. It therefore becomes rather puzzling for laymen to find 
in what direction authoritative opinion really lies. Sir, there is one aspect of 
tb e question about whieh I do l!0t think there can be the least ~  of 
opinion. Everyone of the non-offiCIal Members who has taken pa.rt ill the 
debate has recognised the great necessity of promoting English education and 
I think it is universally recognised that one of the greatest boons which the 
British connect.ion has conferred upon the people of India is the ~  of 
English cducat.ion. Therefore any proposal that may have the least semblance 
of interfering in any way with the rapid adva.nce of English education in this 
country cannot find 8upport in: any quarter. 
"The Hon'ble Mover of the l-e8olution, and the Hon'ble Pandit who 

supported him, do not for a moment admit that the result of the change which 
thcJ' propose to introduce will be a.ny diminution in the facilities f01' or the 
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lo,,-cring of the sta.ndard of knowlodgo of tll.e English la.llgun.ge. We have 
therefore to examine whether tho aotual l'6SUlt of the change of the media 
of instruction from English to vernaoular in the secondary sohools. will 
be to promote or retard tho study of English. The Resolution says that 
English shall be the compulsory second language in the secondary schools 
and that all other' subjeots shall be taught in the vernacular. At present 
tl18 medium of instruction in secondary sohools-at least in higher seooudal1' 
schools-is English, and there is' an obligation of a oompulsory second 

~  I do not know whether the Bon'ble MOTer desires that the English 
laugua2'e shall in future take the place of the compulsory ftooond ~  suob 
as ~  Latin, Arabic, Persian, Fronch-one of whioh is now obhgatory and 
that the medium of instruction, which is nt present the BnglUthlanguage, for 
the study of aU subjects shall in future bo one of the vernacullll'8. If that is ' 
really the intention, I do not think that even the most ardent 8Upporters of the 
vernaculars will feel disposed to support the measure. We know the amouut of 
instruction which students in secondary schools receive at present in compul-
sory second language; ; a.nd if that is going, under the resolution, to be the 
standard of the English education which . will be imparted in futllro, I think 
that there cannot be found any edUC3.ted Indian in this country 'who would 
for a moment accept the proposal. 

"Sir, as I have already said, one' of the greatest ,boons which the 
British Goyernment has conferred upon the people of this country is providing 
them with a common ~~  whiCh has made possible not. only the various 
provincial and all-India organisations, but also this and other Legislative 8S8em-
bUes to which we come and represent tho views of the ~ people in the 
offioiallanguage before the highest officials in the land. 

er Sir, I therefore submit that in disc1l8Sing this subject we should not lose 
Bight of the fundamental faot that our common ~  must be Eogliah, and 
that anything which militates ~  the faoilities for the study of English 
ought not to find the slightest support from any quarter. 

"It has been urged that some of those men 'Who devotcci' their early years to 
the study of the vernacular have proved moresucceasful in the acquisition of the 
knowledge of English, and in passing subsequent examihatioDs, but I should. 
like to inquire ho'\V much time ,VBS spent in the prelimiuar." study of the Verna-
cular and at wl",t age these ~  appeared for their university exami-
natioDs as compared with those who went direct under the preseJlt systean, 
to such examina.tions. At the age at which students attend secondary aahools, 
it is of primary importance ttl consider the time occupied in study and 110 
unnecessary delay should be allowecl in qualifying them to prosecute their 
studies in collegiate institutions. Sir, I have ca.refully considered the matter, 
and if it had appeared to me that by means of this measure the time of the 
students m11 be saved and tbat they 'Would have a better coDlmand of the 
English language, I would have willingly supported it; but as far as I have 
been able to judge, I am led to the conclusion tnat in the interests of a speedy 
acquisition of a kn.owledge of the English language, qualifying students of 
secondary schools to enter collegiate institutions, it is cJcslrahJu that the preaunt 
syrlemof education through the medium of English should prevail. Students 
whf) dp.sire to acqu:re a higher ~  of any vernacular need have DO 
difficulty in follo\\ing their inclinations. But when it is put to 08 on this, if I 
may use the ~  rival basis, 8S to ,,-hether ~ ~  eecondary stAndards 
should give instruction through the medium of Engl' or of veJTJacular 1 think 
there can ~ only one answer and t.hat is that the present system which ha; brought 
about such satisfactory reml tft shouJd not be disturbed. What tho country 
really wanta is that more secondary schools should be opened, more collegiate 
institutions should be provided, and that adequate facilities for the study 
of Bnglish should be made a,oailable for the largest number of students possible. 
I do Dot propose at this late hour to prolong the discussion further but in 
conclusion I will only add that the general feeling throughout the ~  must 
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be that cyery enoouragement should be provided for the promotion of the study 
of English." 

The Hon'ble Mr. Sharp :-"The Hon'ble Sir Ibrahim Rahimtoola at 
~  ~  of his speech spoke of the same persons being q uoteu on opposite 
~  111 thlS ~  1 noticed that ~  which I had written at different 
t.!mes were quoted as cont.aining views which 'Would support both sides. I 
rIse merely to say that,' if anvone should her'eafter briuO' an aocusation of .. ... ;:, 

~  agaI!lst me on this score, I nlust rebut thc charO'e. In support 
of this contention, I need only refer Hon'ble Members to ~ context of the 
passages quoted. Thus, the passage quoted by the Hon'ble :Mr. Dadabhoy 
had no reference to Reneral lessons but was written (I thi nk about ten years 
ago) to ad'\"'ocate the adoption of the direct method of teachinO' ~  with 
young pUI>ils. I did not mean that there should be any => ~  of the 
~  as the' following sentence, which comes immediately after that 
cIted by the Hon'ble Mr. Dadabhoy, will show. 'Due progress in the ,erna-
cular (a matter on which too much ~ caunot be laid) will be secured by 
the paraliel study of ,'ernacular texts, and by the conduct of the great bulk of 
lessons in the mother tongue, to the study of which, indeed, more time may 
be devoted, in proportion as we adopt methods whereby the attainnlent of 
English will be accelerated'. I may also obserye that the whole l}3.Ssage was 
written with reference to pupils under thirteen years of age and to the 
Government of India's Educational Resolution of 1904." 

The Hon'ble Rai Bahadur Sita Hath Ray :_U Sir, I beg to 
oppose my Hon'ble friend's resolution with all the emphasis I can command. 
Does he want to envelop us in that gloom and darkness which prevailed in the 
country during the time when Lord Macaulay came to this country and whioh 
his great educational policy was ir.8trumental in dispelling. It was Lord 
Macaulay who laid the foundation of that enlightened. education polioy which 
has done so much to spread the culture, the enlightenment and the science of. the 
West. We owe a deep debt of gratitude to Lord Macaulay, for his bold and 
persistent efforts in insisting upon that English, and English alone, should be the 
medium of imparting education in this county. Where would we ha,'e been, 
where would have been this boasted and enlarged and reformed Council, but for 
the high education acquired through the medium of the English language? 
Does my friend ,,·ish that the thousand and one languages which prevail in the 
country should be the menia of instruction for learning Science, Mathematics, 
Engineering, ~  and Law of the West, whichcan only be learned through 
the medium of English? Does my friend want to produce a Babel of ~  ? 
It is a surprise to me that, in this twentieth century, sucb a resolution coulc! have 
been conceived, far less, seriously brought forward for acceptance in this august 
ussembly. However, as this is a highly controversial question, sure to stir up 
public feelings, this is not the proper time for its diRCussion. Finally, I beg to 
ask my friend, has he seriously thought what would be the results of his 
resolution? I have heard complaints from high authorities connected with 
education that Indian boys in the secondary schools do not acquire sufficient 
knowledge of English to understand the lectures given in ~  in the college 
dp.partment. Would not the result of the resolution be to ~  the study 
of the English language? Does my friend want tll3.t toIs and fJlUkta1'8 SllOUld 
replace the present colleges? The proud results of English language have 
been that the different races, inhabiting this vast continent, have, after 
shaking off the torpol' of nges, become as one nation, conversing in a con1mon 
language and interchanging thoughts with one another." 

The Hon'ble Sir Harcourt Butler :-" The debate has been very 
intcreEting, but it has travelled far beyond the terms of the Resolution and has 
included a discussion of the advantages of 1Vestern culture and of English 
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education. Now I.may say at once thn.t no proposal to dethrone :W-estern 
culture or to restrict English cd ucation would cOlllnlond itsulf either' to the 
Goyernment or to this Counoil. Upon t.hat I think we are all unanimous. 
And I think also that there has been some misunrlerstanding on matters of 
fact. It is the accepted policy-the polioy aocepted for many years and lnst 
expressed in the ltesolution on educational policy in 1904r--tllat "eruaculnr 
should be thc medium of instruotion fC'r boys up to 18 years of age, and that 
vernacu1ar should be a compuls.ory subject after that age during the ,vhole 
of the ~  oourse. 'l'he present l)()sition is shown as acouratel, as it cau be 
in the diagram which I have in my hand aud which will be found opposite 
page 71 of Mr. Sharp's Quinquennial ReviclV. I wish the Council charly 
to understand that vernaoular is already the basis of instruotion in aecondary 
English schools until Lho three or four high classes are reached. Now the 
only questioD, as I understand, which is be!ore this Oounoil is-should it bo 
adopted as a medium of instruotion in thoSe higher classes or in some of them? 
I would ask that, in considering this question. we should remember that only 
about -A tb of those who enter secondary schools enter & University_ 'fhat is 
a fact which is ~  ignored in discussing quest.ions about schools. It 
is not the fact, as stated by one Hon·blc Member, that every boy ~ O goes to 
an English seoondary school is destined for tho University- I think we nrc 
all 80'reed that there should be more and better English educiation rather than 
1658 English education. My friend the lIover of thi3 Resolution is, I believe, 
not less anxious than nny other Member of Council to aee an extension and 
improvement of English education. 'l'he point is this. 1'here are many 
critioisms of the existing system: that. the boys are over-strained, that they 
do not understand English sufficiently to follow their instruction in history, 
science, geography and the ~ that {t is a oonstant strain on their minds and 
tha.t t.hey lose to a large extent the faoulty of what I might oall biting ideas 
and connecting words with facta. And the alternative proposed is not, 88 I 
understand, to reduce English education but to teach Bngliah by the modern 
method, the direct method 88 it is called, 88 !\ language, while at the same 
time lightening the strain on the mind by introducing ele 'Vernacular, 
the languR:,O'C of the people as a medium of instruction. . This is a question 
not of educational policy but of educational economy. and is a question which 
would require many minds to sol ve. I can only tell you tb&t in my own 
experience and in the experience of many competent educationists with whom 
I have discussed the ~  there is a marke41, greater intelligence in the 
boy whose education been conducted through the medium of the verDA-
cular until the highest classes of the achool are reached than the boy who baa 
had his education conducted in English in what used to be oalled in some pro-
vinces the Upper Middle School. That also was the conclusion whicb the 
Education Commission of 1882 came to in regard to Bengal. But 1 am far 
from thinking that my own erperience in the matter is at all oonclaaive. It is 
a matter which requires a large amount of experience before "'e oan come to 
any conclusion. We must also remember that the supply of education is to a 
large extent ~  by tho demand for it. Bvery educational qatem. in the 
world is beatIng itself against this bed-rock fact that A is notwilUog to 
learn what. B is eager to teach. l[any modern theories on education have 
come ~  gnaf from ignoring this bed-rock fact. My own idea is that it is 

~  a case for experiment, and that it is a condition of the experi-
ment bemg sucCessful that the ~ of English as a oompulaorJ' eecond 
language should be of the vory hif::t order in th.8 hand. of "Vary ~  
teachers; and the number of these is " "ted in India at present. The Hon'ble 
Pandit suggests a committee. I think that a committee for all India would 
be out of the ~  The subject ia one in which dit!erent views may very 
~  be taken In clli!erent ~  and even in different po.rta of n provin<:e 
WIth reference to local conditIOns. I think myee1f that there ilaufJioient 
demand in thi8 Oouncil for inquiry to refer the matter 81 an open question to 
~  Go':,ernmenta ~ attention to this debate, and suggesting for their 
cODSlderatlon whether the tIme baa come to appoint provinciaf committees to 
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inquire into the subject, But, in view of the opposition 'whieh the Resolution . 
hns excited in this Council, I think it better to say that this referenco to Local 
Governments will not be made until after the war, I wish to emphasise again 
the fact ~  Government has nbsol!ltely no. ~ in its educational policy 
except to Improve and extend Cc1l1Catlon. I thInk t.hat we are all agreed that 
~  best thnt can be gh'en for the money available ~  any time should be 
glven, and that no difference in aiIll really separates us." 

The ~ ~ Mr. RaY,aaingar :_H Sir, I ha1ro .been list.ening to 
the ohsCr\'atlOlls which the HOll hIe ,\'[eulbers have lll.nde In oppOSlnoo my 

~ ~  and all the time .that I ~ listening to I kept an open mind ~ that 
I nught, If ~  moulfy IUY views upon tho subject. But Sir, I confess 
that Iny conviction remains unchanged. I do not for a llloment deprecate 
the ~ of English, nor do I suggest that the standard of English know-
ledge should be lowered, eUher ill the Iniddle, secondary, or collegiate courae. 
On the contrary, I am for improving it. I achrocate the compulsory study of 
English as a lan.gaage in all the secondary schools. I fully realise the import-
ance of 0.11 English education, alJd I am aware, as the Hon'ble Member to 
the left has said, t.hat but for English education ·we should not have 
been debating' in this Coundl. I am likewise aware that the present 
~  of educnlion has produced eminent lllell; but that does not mean 
t the system is perfect. Nobody will say that because Newton and 

Milton were products of the old system of education in England, there-
fore that system should continue. The present system, though it has pro-
duced eminent lucn, is capable of improvement, I would have up-to-date 
methods. As the Hon'hie Education Member has suggested, I would have 
economy in teaching. What do we do now P We try to teach boys a.ll subjects 
through tho medium of a foreign language. Boys of imma.ture minds experience 
the difficulty of understanding the language and the difficulty of understanding 
the subject, and the rC'.sult is tbat they neither understand the subject nOr the 
language. Therefore, instead. of making English the medium of instruotion at the 
7th class, or three classes below the Matriculation class, I ,vould make it the 
medium of instrllction in the· beginning of the intermediate oourse, by the 
time the boys enter the 1st intermediate olass they would have acquired suffioient 
proficiency in English and they would be capable of understanding the subjects 
taught in English. One Hon'ble Member made a reference to the opinion 
of Mr. Warden, expressed, I'believe, in 1828. Is that opinion tn be Our guide 
to-day? rrhe opinion was after ull one expressed in a dissenting minute, ~  

there 'Was ~ opinion of Sir John Malcolm against it. Sir John held that 
vernaculars should be made the mcdia of instnlction, because he said, that by 
luaking vernaculars medip. of instruction not only woul(l instruction be easier 
imllLtrted, but also vernaculars would be illprovecl. Improvement of verna-
culars would be a.bsolutely necessary. It is only tbrough the Tel'naculars that 
knowled!!C can filter down to the people of the country. Another Hon'hIe 

~  if the measure I propose is in practice. Yes, it is in practice. 
In ma.ny schools non-language subjects are taught in English only in the highest 
three classes ill Bengal. I understand history aud logic ca.n be answered in verna-
cular even in the intermediate examination. As to the other points in thd 
objections I anticipated most of them ill my opeuing speech ancl answered them. 
I am quite agrp.eable to the Hon'ble Sir Harcourt Butler's prol)osal. I thank 
him for his syml)athetic treatmen.t of tho resolution. I have no objeotion to 
the matter being referred to the Provincial Governlllents after the war." 

The Hon'ble the Vice President:-'c Does the Hon'ble Member 
withdraw his resolution P" 

The HOD'ble Mr. Rayaningar:-u Yes, Sir. In yiew of Sir 
Harcourt's assurance I withdraw the resolution." 

The Resolution was by permission withdrawn. 

The1Hon'ble Sir Harcourt Butler then resumed the Chair • .. 
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RESOLUTION BE INDIAN SUGAR INDUSTRY. 

The O ~  Rai Bahadur Sita Nath Bay:-"Sir, 
it may seem superfluous after what was said by the Hon'ble MOlnber for 
Commerce and Industry' the other day in reply to the observntions made 
in oonnection with the resolution of my Hon'bie friend Raja Kush llpal 
Singh, to bring forward a resolution of the ki.nd, wh!oo. with your kind per-
mission, I propose to move just now, But, Sir, readlng the speeoh of the 
Hon 'ble }[em her a little more closely, one cannot but come to the conolusion 
t.hat GoYernment, without committing:itself ~  any $eneral policy or ~  
line of action, witl!' regard to the question of lodustrulol development, reoognlStlR 

~ importance of the subject, and is 11e1ping and is ready to help anl industrial 
cause, the sugar industry in particular, on its .own ~ as ,,-ill be ~  

from the reply to my question re sugar lDdustry, glven by the Hon ble 
Member for Comolerce and Industry, on the 2-"th February last, and from ~ 
following extraots from his speech, • Government do as a matter of fact provide 
a not inovnsiderable amount of financia.l assistance to industries ~ to agricul-
ture,' and agr:1n • I hope I have not given the impression that I regard the 
present situation as one out of whioh no advant.age can b., reaped for  [ndian 
t.rade. To my mind, it is simply a question of proportion-of what is practicable, 
of what is less practicable or altogether impracticable'. I r.e-ed not oito any 
morc passages. I can quite undellltanil the reasons which preTent the Govern-
ment from laying down a general policy or a particular line of aotion, speoially 
in this troublous time; however, we are thankful to Go,·ernment that it 
recognises the importance of the subject and is not unmindful. of considering 
individual oases on their own merits- The diJI'ercnce between the .resolution of 
my Ron'ble friend Raja Kuahalpal Singh and mine is ~ that tfhereaa he 
wanted that Government should oome forward with fiDUoial888iatanoo in pro-
moting the Arts and Industries of the country, I haye DO 8UOh &mbitioua scheme 
to ~  my resolution is striot1yoon1lned to oneinduatry alone, namely, the 
mgar Industry. I shall try, in my own humble way, to abOw that the etandard 
of practicability, set up by the Hon'ble Member, applies to the subject-matter 
of my resolution. The snbject-matter of the present reaolution is not a Dew 
one. .A. resolution on this TeT')' subject was moved by my Hon'ble friend 
Pandit Madan Mohan lIalaviya in 1911. We both h&ve the same identioal object 
in viEr,Y, namely, the revival of the once prosperous but now decaying sugar 

~  of ~ country, wh!ch .once gave emplOYJnent ~ a very large number of 
people ~ nd which, after satisfyIng the needa and reqUl1"8menta of the whole 
country, used to export a large quantity of ita surplus to the oubide world. 
But, the reverse is the case now, the tables are now tamed upon us, and the once 
flourishing BIloOClr industry is now on the verge of extinction. 

"Sir George Watt tells us, in his valnable work, 'The Oomm.eroial 
Products of India, , that 'It is commonly stated that Vasco da Gama (14.97) 
related that a considerable trade in sugar was, at that time carried. on from 
Calicut-the then capital of West India commerce.' Several' other references 

~ to the trade in ~  sugar with Europe may be cited from the _me 
a uthonty. In short, Indian sugsr gradually aammed an overwhelming impor-. 
tance.in European markets. 'l'bia was the most prosperoll8 period of Indian 
sugar Industry. Then the British Colonies, ~  and the West 
Indies, commenced the sugar-cane industry. ' The birth of the Oolonial was 
the death of the Indian trade with Europe,' saY8 Sir George pithily_ 'The1 
not .only became 'formidable producing centres' but 'hogan to contest the 
Indlfn markets '. This WlUI only the ~ of the fast approach!!! end. 
Then ~  and bounty-fed Austrian and German beet sugar e ita 
ap}!earance IJ?-• the !ield and evert one is painfull1 aware of the baneful eJfeota 
of .tta competition 'WIth Our home mdustry. Sir, this does not close the list. 
Still more recently, another formidab. Ie competitor haa appeared in the 

~ I mc:an the Java cane sugar. According to Mr. N 001 Paton, before the 
Qwnquenmum (1884r85 to 1888-8Uj beet sugar 'was in the ascendant • 
but, now, 88 Mr.llulme, Sugar Engineer Expert, show. in his receut artiole 
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contributed to the 1ast J ~  ~  of the 'Agricultural Journa.l of India', 
the importation of sugar is steadily increasing, and tha.t of the sugar imported, 
three-fourth comes from Java. What has been the sum total of the effects of 
these various kinds of foreign imports on Indian industry, the following 
figures will show. Sir, figures can hardly give a sufficient idea of the mischief 
thnt has been wrought by the imported sugar. The fact is patent to ~

body. In our younger days, the Kotchandpur, Keshabpur, and lIanickgnnj 
sugar of Bengal and the far-famed Benares sugar (KaBir O ~  of the United 
Provinces were well known commodities in the Bengal markets. But alas I 
'Vhere nre they now? ... 

Yean. 

Average of I) years 
Ib84--85 to IS88-b9 

Average of 5 years ending 
~  

A verage of 6 years en<ling. 
1095-96 

Average of 5 yea.rs ending 
UlOO-Ol 

Ayerage of 5 years ending. 
~  

1906·07 

1907-08 

1908-09 

1909-10 

~  

1913-14 

.. 
• 

Quautity. 

Tons. 

79,638 

98,807 

115,223 

201,850 

· 330,173 

· 555,202 

• 558,988 

• 603,911 

• 630,474 

· 772,162 
896,869 

• • • 

• .. 

• 

• 

V::r.1ue. 

n 

1,91,68,060 

(nea.rly ~ crores of rupeeg) 
. 
2,31,70,060 

2,79,87,951 

4,19,10,807 

6,41,36,316 

8,73,81,] 14 

9,22,70,442 

• 10,90.66,089 

• 11,62,20,492 

• 14,27,87,580 

• 14,95,68,000 

(nearly 15 crores of rupees) 

" Now, Sir, comment on these figures is unnecessar>:. ~  these ever-
exp'lnding imports of foreign sugar have affected the cultIvatIon of sugar-cane 
crop in India will be evident from the following figures:-

Years. Area of cultil"ation in ~  

1890-91 

J891-92 

1892·98 

1893-94 

189-1-95 

1896-96 

1896-97 

1897-P8 

1898-99 

1899-1900 

1900-01 

1901-02 

1902-03 

1903-04 

1004s·06 

1005-06 

1906-07 

1907-08 

1908-09 • 

1909-10 

UnO .. Il • 
1911-12 

.. 
• 

• 

• 

• 

• 

• 

• 

.. 
• 

• 

• 

.. 

• 

2,758,450 
3,100,232 

2,i98,63i 

O~  

~  

2.,930,,583 

2,651,765 

2.,64-8,498 

2,756)663 

2,693,029 

2,577,742 

2,474,851 

2,358,101 

2,280,251 

~ 

2,241,750 

2,456,860 

2,705,645 

2,254,067 

2,1 84,SOl 

2,200,211 

2,410,161 
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cc Sir, instead of extension, instead of keeping paoe with the requirements 
of the ever expanding increase of population, there is a ~  shrinkage 
in the acreage under cane cultivation. • 

" Sir, having Dlade these preliminm'y r61narks, I wisll, now, to deal \lith the 
~  proper, which oonsits of three parts, of which, I mean to take the 

third part first, as it is the most important portion of my resolution. 
" It is as follows :-' That this Council recommends to tho Governor General 

in Council that prompt and effective measures may be taken by the Govern-
ment throughout British India t·o promote the starting of new auF. factories 
on modern scientific bases and ~ financial and other kinds of amstanoe JllUY 
be rendered by the Government, eto., eto '. 
"Sir, in conneotion with this portion of my resolution, we haTe to consider 

the following points, namely :-our present methods and the defects inherent 
in them, how (10 they affect our sugar industry in competition with that of 
other countries, how can they De remedied. why actiTe help from Government 
is necessary, whether we have got any preoedents for slloh a course of action, 
and 'what are they? 
"Sir, in this connection, I cannot do.better than quote here the following 

few lines from Mr. Noell'aton's well-known monograph on sugar, which put 
our case in a. nutshell :-

r If Indi3's methods be compared with those adopted in the oountries that produce cane 
sugar successfully, it is found that there is one fundameutal difference. Cane in India is 
grown in small patches, scattered over wide areas. \Vbere it is crushed, it it crushed for the 
most part on a small scale, and treated by primitive and wasteful processes. Often it is 
transported slowly over long distances under a hot SUD. This involvea a very great lou by 
inversion of ~ into g\ucoee and it is noticeable that in f!\·ery country where the industry 
is ~ profitably, this loss is DOW studiously avoided by means of centraJjaation. The 
term centralisation implies not only the erection of large factories in which the uploit.tion 
of large quantities of cane is centralised for tbe sake of economy. The comparative failure 
of the great French Sugar Corporation working in Egypt, is t'vidence of tbe impotenoy of 
mere equipment on a grand scale when unas!ociated with an adequate auprly of cane adjacent 
to the ~  The ideal implied by the term, is that the factory ahould be 8ituated as 
nearly as possible in the centre of a homogeneous and compact tract of land adequate to 
the production of all the J"equisite cane and so closely connected by trnms and other 
communications with the factory itself that tbe cane may Le cnubdd before the chemical 
decomposition of the sucrose in the cane has made considerable progress. In fa=:t, the famili&r 
term, t central Bugar facwry system' is ~ so good a8 another, I the centralised.ugar tract 
system.' I, is often denitd that it will ever l..e possih1c in Inui; to reserve for mgu-cane 
a sufficient t-act of suitable land. in the centre of which a O ~  factory could be erected, 
but the Lieutenant-Governor of the Punjab has imlicatc(\ his. iutention of attempting some 
such resen-ation in a Dew irrigation tract. It may be argued ~  many diOi\!ult thinG'S are 
found to be possible when it is recognised that they are ~  and for the ~  it 
is perhaps sufficient to show that the consumption of true uugar in India i. growing very 
rapidly, that ~  pays more per unit of sugar (indigenous and imported) than &he formerly 
did that the Internal production of ~  is declining more than tbe importation ia ~ 
~ that she is .working ill complete disregard of the ~ tbat ill rega.rded by her ~  

petitOJ'B as crucial'. 

"The 9.uotation is 80mewhat long. My only apology for it is that a better 
~  of the true state cf things re2'ardinO' the su.2'ar industry in India 

could not be conceived. Then we see that ~  methods and the defects inhe-
rent in them ~  ma.inly: first, cane in India is grown in IIllall patohes 
scattered CIvet' wide areas j second, it is crushed ou a small scale aud treated by 
primitive and unscientifio methods which causes ~  waste. On account of 
these defects we cannot successfully compete WIth foreiO'n sugar lvhich is 
producOO by best equipped factories, which arc situated in ~ tract of suitable 
land sufficient to the production of all the requisite cane and so 0108611 COD-
nected by trams and other communications to the facto lies that the cane can 
be crushed before the chemical decomposition sets in. The broad fact deduci-
ble from the above is that it is only by the establishment of best equipped 
factories ~  to the ~ ~ tract system, we can hope to compete 
succeeafully WIth the foreIgn lDlport. lIr. Hulme also endorses this view in 
hi, article referred to above, and gives the follcrning reasoDs for tho successful 
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condit!on of ~  Jm-a sugar t.rade :-(1) efficiency of the staffs controlling the 
~ ; (2) ~ of thc best mil,chinery in the factoL'ics; (3) illtcnsiYe 

cultIvatIon; (-1) clun!l.bc conditions. 'fhe first three can be hac1 in India 01', 
f01" the. ~  of that, in any sugal'-}lrodllcing country. As regards the fourth, 
the chmabo adyantnges of J n,va are counterbalanced by the exorbitant cost 
of ,transport ru; 1\Ir. Huhnc shows, that it costs Jaya R37-S·0 per ton, that ~  
B ... 0-0 per maund ~ her sugar to the United Proyinccs and other lnarkets, 
north and west of tlns sugar-producinC'r region. So we luny disl'eC'l'ard the last 

~  altogether. Now, Sir, the ~  is how' these ~  luethods 
,,,,hlOh have beon nttcnde(l with success in othpl' sU'l'ar-produchw countries can 
be introduced here. '1'0 thnt, my answer is that if we are to ~  success-

~  with foreign import, our Goyernment ShOl{ld adopt the sarno course of 
actIOn as ,the ~  GOyerl1nlent in Java. and the Japanese Goyernment in 
F?rmosa (h(1: It IS ~  for Ine to point out ~  in enlightenlllent, indus .. 
tnal euterprlse and finanCial resources neither the N ctherlands Government 
nor the Japanese GOYCrllment can be conl pared 1yith the British Go,·eJ.'nment. 
I am glad to note here t.hat one Provincial Government has, to SDnle extent, 
forestalled us in this respect ancl has realised the utility of the COUlse su«?O'ested, 
as ,,-ill be evident from the answer given by tho HOll'ble ~ ~  for 
Commerce and Indusb'Y to my question asked on the 24th February last, 
specially from that portion of it which says:- 'In addition to tllese measures, .' 
a grant in 011e case and 3. loan in another Itave been luade by the Unite!l 
Provinces ~  ill order to encourafJ'e the deyelopment of central 
factories.' W 

"Sir, I should like to know the full particulars of the loan and the grant 
spoken of by the Hon'ble M81nber for Commerce and Industry. What we 
want in this respect is that this policy of actiye help and co-operation should 
be extended a.nd enlarged and not left to the Provincial GOYOrnnlent alone, 
,vhich, "ith their lilnited resources, cannot be expected to do as much as the im· 
porta.nce of the subject demands. Is short, it should be taken up by the 
Imperial Government and the Java Systeul with the necessary adaptation to 
suit looal conditions and circumstanoes should be introduced into this country. 
If France in the time of Napoleon and Germal1Y and Austria. in recent times, 
where the people in general are so wealthy, resourceful and enterprising, 
developed thair best sugar industry by acth-e help and aid flOIn the State, how 
much more is that aiel nccessary in the case of India. 'l'hell, agn.i!l, ill a central 
faotory system, or rather centralised sugar tract system, large tracts of land are 
a sine qua tlOn, which cannot be had in this country without the direct help of 
the Govel'nment. G(,Yernment hm; got klwslallds in many l)laces, spec.ially iu-
Assam, Burma, nnd the Ptmjab canal colonies; or whel'e tlley nre not so ayai! .. 
able' Government can acquire them if required, III Mr. Noel Pn,ton's book I 
find'that a former Lieutenant-Go,el'nor of the Punjab at one time indi· 
cated his intention of keeping some reserved tracts for sugar ~  
in a. new irriO'ation area. In passing, may I inquire whether ~ has 
been done to ~  this noble intention into practice? Now', it Dlay be asked 
would the Go,ernment be justified in adopting this policy of directly asso-
oiatinC'r itself with industrial enterprises? I say that, at least with regard to 
. this partioular ~ Government ~  ~  \fell justified ~  adopting this 
policy as it is most expedIent and prude.nt ~  YleW of the O ~ created by 
the ~  wat and when ~  PrOYInc,w.l ~  that IS, ~ of the 
United Proyinees has already Inltlated thIS polley. What I beg to Impl'ess 
upon the attention of the ~ Government in this oonnection is that, in view of 
the situation created by the present ~  ~  should take prompt and 
effeotive measures to initiate that pohcy which has produced so wonc.erful 
l"esults in Java and Formosa. Sir, it is some satisfaction. to learn that efforts 
are being mnde by the Goyernment to enable India.n sugar to compete with 
imported sugar. 'I.'he steps ~  taken in that ~~  luny ~ all very pood 
in their own way. but, 8ll',-In my ~  ~ O  they wIll Dot ~  
solve the problem unless SOlue sueh ~  pohey as was adopted In, Java. 
and Formosa is taken hero also. 'l'.he J aya ~  known as the ~  system, 
with necessary modifications to Slut local CIrcumstances and conditIOlls, IS well 
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suited to this country. It will not, I belieYo, cntnil a ,-ery In.rge initial expendi-
ture of money. ConsideIing tho "Crisjs Wt> ute ])nssing through, I shall be tho last 
person t.o ask Government to take a course of action which will involve it in hea,'Y 
expenditure. Defore proceeding further, it is nooessary tbat I should de60ribe 
very c;hortly the cuUure system ns it has btaSll refeJTed to several ~ in my 
speeoh. It is this :-A11 Gorernment lands not rp.quired :Cor rioe cultivation 
'were planter! ,,-ith CrO}lS for ,,-hiob there ,,-ns a tienland in Europe by means 
of advances lllsde by the State to the ~  contractors who undertook to 
plant the particular crops and bell the prod ucc to Government at fixed rates 
flnd liquidate thc ndynnce luade to thenl I,y iusta.lnlonts in n fixed number 
of years. These advances were of 86ycral kinds. The :that in order was the 
ad,aDce for initial expenditure necessary to start the concern. It might be 
Ii planting concerll or manufaoturing concern, tlle oontraotor reoeivecl this 
ad vance under certain l"egul&ltions. Care "ItS taken to see that the contlnctor 
was not· a. mare speculator, and tho money W88 advanced to him under 
official superintendence which helped him to a ohoice of the site as also in 
selecting and buying the maolrinc}'Y and fitting up the mill. In regard to 
the labour required, GOl"ernmont at first transferred to the contraotor the 
gratuitous or forced labour due to it 'from the peasants. Tho machinery 
'Was allowed to be imported cluty free "nd timber and other maf :'riws froln 
Government forests were supplied without charge. The offioia\ experts assisted 
him with their advice. Next to this initial advance, a yearly advance for 
the production or Inanufsoture of crops was made on condition of being 
repaid out of the produce rnised at prices which 'Were fixed in 8 way to leave 
a margin of profit both to the Government and to the contractor. The farm 
seldom exceeded four hundred acres. In short, the Java cultul'8 8ystem 
may be described as a system of encouraging the planting of the remunera-
tive crops and manufacturing them for the European markets by private 
agency and at priva.te risk with GOl"ernment advances and under Govern-
ment supervision and with the Government as a sole oustomer, All the three 
parties who lVorked the system, the Government, the contractor and the 
peasant, benefited by it. Tbe Government borrowed money 88 it alone could 
borrow, on public credit and brought the produce 80 raised ~  the ~~  
to whom the money was advanced at low rate of interest and It repaId 1tself 
both principal and interest by buying at rates -which left a margin of profit on 
sale in Europe. The contractor after he paid up the advances made to him 
became the owner of a large and llourishing concern, while the villagent and 
peasant labourers receiTed much higher ~ than they could ever obtain 
before. The culture system·was worked to best advantage in respect of 1lrst 
class crops, such as sugar-cane, indigo, tea, which reqwred high planting and 
skill in manufacture; but there were certain kinds of produce, such as coffee, 
cinnamon, which did not require planting and manufacturing skill. In their 
case the intet:Vention of contractors was dispensed with and advances were 
made to the cultivators direct. The sugar-cane crop 'W88 a most remuner-
ative cultivation. This sjstem W38 first introduced In 1831 to 1883. The 
first contracts were made for 20 years and then at the end of that period 
were renewed for another term. About thirty to forty crorea of rupee .. 
'were in all advanced under this system, and when the first advance was paid 
they were re-invested on $nilar terms. This system which was undertaken at 
first for revenne purposes not onl, served those purposes well but indirectly 

~ the Netherland East IndIes to attain a high degree of material pros-
penty. The land-revenue increased, the advances required for the culture 
system were met out of the borrowed ca})iL1.1 and this national debt was 
repaicL with interest in forty yeats 1'hc exports and imports inoreased. 
In 1871, there \,"ere 97 mill-o\vners who planted seventy thousand acres 
with mgar-or.ne and employed two hun<lre<l and twenty-five thousand of 
labourers. .A n official ~ submitted to Lor(! Dufferin by Vonden Berg, 
the Governor of J ~ In 1885, admits that tIle culture system greatly 
contributed to the development of Java in growing tropical produce. I 
haTe taken this JJrief history of the culture system of Java from Hr. Ranade'8 
'Essar on Indian Economics', and I shall close tbis paragraph with the 
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following words frOlll the ~  authority 'which are us ~ to-day as 
when they were written :-

r After nIl nllowall;es f"r diITereu(!('s hetwcfn J,1\'3o aml Imlia. thero l'emaius a. snfficient 
!ubstrntulll of.common cOlluitioJl3 which ju"tilies the as:ml'itlJce that an experiment undertaken 
In the same spirit here with the lleC('SsarY a Japtation to suit 10(;301 condit.ionH has a l·ca80ua.ble 
chance of attaining nt lp.ast qnalitica su*CCI;'SS so as to justify ~ venture. 

•  H Sir, the ~  srstenI is. only au adaptation fronl the Jayn, system to 
SUit local condItIons. I do not WIsh to dcal with the Forlnosan syateln here as 
my Hon'hle colleagues lnny find it in ~  Nc,el 'Paton's 'Notes on Sugar in 
India t. I cnn say this lllllCh that. the ex perilllellts ha ye succeeded very ""ell 
in Formosa, also nith lhe results t·hat seyeral luills have been cstabiished, 
returning handsome dh-idends. 1\11'. N ocl Paton also says :-

f That the COn.3ulal' Report for 1 O~ upon the sugar indllstry of South Ii'ormosa was of 
an edraorc1inary interest b J n<1ia. and sLow-eel h.,w the;: apane;;e Government has succecdeu 
in convertiny a moribnnu sngar indnstry, Sitch as it e:;:i.sts in this eOtlutl·y, into (·ne of very 
great promise J. 

c; Sir, such in brier is the cultul'e systcln, to which I haye referred so many 
times. I have dealt sOlllewhat exhanstiycly with this portion of nIY resolution, 
because the importance of the suhjp.ct demands it. If we are to compete 
s11ccessfully with foreign sugar, this is the line on which "we should pl'oeced, 
and 'now or never' is the lllottO. . 

"Sir, the second part of my resolution runs as follows:-

, That prompt and effectil"e m!'a'SurC9 may he taken Ly the Government throughoui; ~ 

Ind;a to encourage Bnd extend the manufacture of sugal', botl! refined ailel unrefined by 
existing or impL'Oved indigenous methotls '.. J 

" The great defect of our indigenous system is the waste it entails 
Mr. Hulme, the Sugar Engineer Expeli, says :-

'The avr.ragc extraction of sugar by bullock mills, now iu use, is about fifty per cent 
as against about ninety per cer,t, in a IDoocrn multiple mill, Crushing sugar-cane is 
no longer work for ~  anll as long as it continues, so will the ~  or sugar 
increac:e '. 

" So the existing iudigenous methods lllust he changed and improved. 
Here also Mr. Hulme says :-

'To improve t.he ext1'8c:tion more .rower is ~  tit.! cultivatol' has has 110t got 
it, anu cannot get It. Any schme t') lmprove the mUlgenous methods for the production 
of siunlf must include power driven miLlsl which are cost Iy alltl beyond the purchasing power 
of th: or 'inary ~ steam power appe!l¥S to be the best.. A good single roller mill 
would ~  about sixt.r-th·e pel" cent, a double mill about seventy-live per cent. and a ~ 

mill about ninety per cent '. 

C& But all these, I ll1ust say with ~  IIulme, are unfortur:ately boyond the 
purchasing power of tho ordinary cultivator. But, Sir, in this connection, I 
particularly wish to draw the attenti?ll of the Government to the ~  that. the.l'c 
is also a large field for Oltr, ~~  as IS ~  made by country factorIes, whIch ~  
indeed very largely used by ort.hodox Hindus and the ma.sses of the people In 
genera'l. :Mr. Hulme also ~  this ~  .. I. lnay add ~  ~  ~ only 
for oonsumption but for l'E:hgLOuS and soclO-rchglOus ceremonIes thIS kIna of 
sugar or gur. is inpl'eat ~  nn\l in such ~ ~  ~  like. ~  
the demand 18 not lUcollSlclera ble. The ~  tlnng In thIS conneotlon 1S 

holY to impl'ove the indigenous method.' and then how to apll1y. it in practice. 
Mr. Hulme has made some suggestIons rcfen'cli to above WIth regard to the 
nUlrOhinery required ~  ~ purpose, ~ lloilltecl ~  that it is beyond ~  
capaoity of tbe ordInary ryot. It IS not. possibio for a layman lIke 
myself. to make any ~  or practical suggestions for the impl'Oye-
merit of the presont IndIgenous llleth?ds •. I must lea,:e theJ?1 to ~  
and their experts to deoide, after due lUqlUl'Y and ~  which IS' the 
best machinery suited to this. purpose ~  how to Introduce it, considering 
tho 10on1 oircl\mstances and reqU\i:;nlents of the country. 
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c: Then, Sir, as a necessnry coroll11ry to the second nnd tllil'cl l)nrts of my 
resolution, follows the first part. If we are to proooed on lines snggested 
in the secon(l &11c1 thi.rd llarts of llly resolut.ion, we shall )1(1.\:e to inorease the 
al'oa of ou1t.i,atioll of sugar-cane. Successful experiments at clelnonstl'ation 
fal'ms, researches nt scient-ific institutes and printing of their results in 
pamphlet forms though necessary, will not fully meet the requirements of 
the situation, in India 89 our culti,,'ators are generally poor, ignorant. illiter-
~ and ·unenterprising. 'rhe results  of successful experitnents should be 
brought hOlne to the actunl cultivators on the field. They should he encour-
aged by all means to adol)t the cultivation of .new canes aud new methods 
of working. Practical workers from GOTernlnent farms should be deputed 
to help them. 

" Sir, in this connection, another matter, ~  to this 8ubject, should 
be mentione{l. In Bengal, date palms are tapped anti considemble qU8.l1tity of 
crude sugar or gur is produceS. from the juice ~  from the trees There 
is a brisk trade in this commodity in Bengal during the winter &ensou. Muoh 
yaluable information on this subject can oe gained froin lIr. Annett's 'Memoir 
on the Date Sugar Industry in BeIlorral. '. In my bumble opinion immediate 
steps should be taken to teach tho procel$S of tapping to the flots in Upper and 
Central India and the Central Proyinoos where it is not known. Praotioal 
men, from Bengal, popularly known as C SeaUs' should be deputed to other 
parts of India to teach the process of t.apping date trees. , 

" Sir, in sunlming up, I beg leaye to make the following few remarb. The 
crisis we are passing through is, indeed, of an" unprecedented nature. While 
the British Empire, of which India is a compo nent part and a vital part, is 

~~ in a life and death struggle of uncertain duration, and while India 
may be called upon to take_a yet much larger share in the defence of the 
Empire and when every farthing of the available publio money may be 
reqUired for tho above object, it may seem anomalous, more specially in the 
pre96nt depleted state of the publio :Hxc hequer, that I should bring forward 
a proposal, the acceptance of whioh might mvolve 8 laJ.-ge expenditure of 
publio money. But, Sir, if I had felt. if I oould have realised, that my resohi-
tion would have any such effect and that the present time was inopportune for 
its introduction, I would have been the last person to "brinG' forward a 
resolution like this before this august assembly. But, Sir, on the ~  
when in view of the situation created by the war, every country has been 
taking stock of her industries and trying to add, enlarge and improve 
them and when German and Austrian beet sugar is no,," no longer 
in the world's markets and when it is ~  to ~  alone to supply and 
meet, so far as she can, the demand of the whole civilised world, whioh IS indeed 
a great windfall to her, it is onll natuml that India should at this junoture try 
to regain her old position in the sugar market of the world. 'It is to be borne 
in mind also that there is such a vast; and growing demand for refined sugar 
in the country as nowhere else is to be found,' for '. in a warm olimate, like 
that of India, sugar has a much greater alimentary value than in a cold cli-
mate.' It may not be out of place in this conneotion to point out tbat, in 
this matter, the in:terests of the people of this country do not clash with those 
of the English people at Home. Moreover, there is, I say, a peculiar fitneea in 
my proposal in view of the fact that His Exoollency has, since the &88umytion 
of his exalted office, m'lnifested every desire to meet and satisfy the legitimate 
aspirations of the people colnmitted to Ilis Excellency's charge. Sir, in 
the present state of the publio Exchequer, I do not "ish the Government 
to embark upon a gigantic scheme requiring a large amount of capital 
expenditure, nor do I wish that in the present situation a number of sugar 
mills ana factories should be set up and that financial aid 011 a very large acalo 
should be given to them. What I, therefore, be" to propose now is that in 
view of the ~  state of the finances, if it be deemea i1l8xpedien t and in-
o)'P?rtune to adopt wholesale for the 1) resent tbe policy underlying the cenf..!'a.-
li8ed.BUgar tract system, an attempt ~  at least ~ made to prOlnote the 

~ of one Sllg'Jr ~  on the .lIne of the oentrallSC<l suga.r tract 8Isten1 
under Government gwdance and ~  Government help, in each ,.of the two 
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provinces of Bengal nnd the United Provinces which arc yet the two larcrest 
sugar-produciuq tl'a?ts in India .and that the factory be eq;lipped with all °the 
necessary ~ and apphances and the same be established in the midst 
of a large tract of KhCf,8 or acquired lauds, the m'ca of which should not be 
less than, say, 2,000 bighas, The mill in actual operation would be an object 
!esson for demonstrating to tho people at large the llossibilityof lnanufactur-

~ sugar a.t such a l'ate ns may enable ·t to compete successfully with Java 
sugar,80 that the people Iuay ultimately be inciuce(l to follow the policy initiated 
by the Government alllI thereby bo able to '-l'e':iuscitate this once prosperous 
but now Dloribund sugar industry." 

The Hon'ble the Vice-President :-" The Hon'ble Member has 
already exceedeu his time n. 

The Bon'ble Rai Ba,hadur Sits. Nath Ray :-" With these 
few words, I lieg to moye my resolution, vi; :-

'.That this Council recommends to the Governor General in Coun-.:il tha.t prompt and 
effective mC'asuu8 may be faken Ily the Government throu'7hout British India fa) to increase 
the cultivation of sugar-cane and date-palm, (b) to encourage 0 nnel extend the ~  of 
sugar, ~  -refined and unrefined, 11Y ~  or ~  indigenous methods, (c) to promote 
the Btartmg of new ~  factorie:; ou modern, ~  b:l:;is, and that fin:mcial and othel' 
kinds of assistance may be l'endel'ed by t.he Go\'ernmant for tho carryiJlC7 out of the ahove 
objects in an efiecti ve mann('r' , J • :;:) 

The Hon'ble Mahara.ja Manindra. C:handra Nandi:-
" Sir, I sUllport this resolution with ~  In ijpite of the fact tha.t. India 
is a. great sugar-cane growing country and the yield of sugar fron1 the date 
palm is capable of considerable expansion, the Qutturn of sugar in India is not 
sufficient for her own requirements and she is dependent to Do great extent ou 
imported sugar, A few yeal'S ago Sit-John Hewett, then Lieutenant-Governor 
of the United Provinces, in laying the founclation-stono of the Prayag 81lo0'ltr 
,,"arks at Allahabad, quoted figures to show the steady increase in tho annual 
imports of foreign sugar into India. Frmll the present report we find that tho 
annual imports of foreign sugar is increasing. The sugar-cane crop is the larg-
est in the United PrOyil:ces. Sir, the importat.ion of bounty-fed sugar into 
India has ceased for the time, and this seems to ue a most fitting opportunity 
for stimulatinoo the sugar industry in Illdi9:. If GoYcl'nme;ut accede to thn 
prayer for help and guidance, India i.n the ~  of n few yen,l:s will become 
one of the O'reatest 8uO'ar-manufactUl"lll!! countrlCs of the world . 
0::1 .... 

The Hon1l1e Raja Kushalpal Singh :-" India is comnl0nly 
believer) to be the hOlue of the sugar-en ne, lh'01ll the PlIOman period to the 
end of the 17tb,century tbo whole of El:l'Ope clepende(l mostly OJ?- India for 
its supply of sugar. Not only has Indm ceased to be. an ~  country, 
but foreign sugar has captured her markets. The fo1l9\nng statIstIcs :._-

1908-01! 1912-13 1013-1·1. 

Cwts. 6.S33,S!-3 15)-143)033 17,931,,!JtlO. 

t. S/957,183 , t1,f>}fI,17:! !l,U71,200. 

show an increase ill' ten ::ears of 11,G03Jj47 ~  uf the nllue ~  £6,014,017, 
-the increase {Ole last year o,er the prcnous yeal' alone bmng 2,49-1,357 

cWt9. 
cc AlthOll(Yh J &y& has Yen' litt.le InOl'C than 'n. t.hinl of a million acres uncler 

sugar cultiYatlon, an(l we in" tho U llittxl Pl'O\'iuc:es ~  have close on a 
million and a half, Ja\'a is yet able to swmnp Indm With her sngar, 

cc The rensons wit'\'" the amount of sugar produced ill India. is so 81118011 are .. 
the follo"'iug:-

(1) Small t.hin cano' of inferior qU:1lity is ~  .. . 
(2) V81'Y illelJieif..'ut mills nre usc!l for expreSSlllti the Jtw:e :hOlll the cane. 
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(3) The present methods of oult.ivation stand in great need of improye-
Dlcnt. 

(4) 'fhe m.cthods of manufacturing sugar are defect.ive. TheSe ~ 

require careful consideration. 
1st point-Snlall thin cane of inferior qllnlity is grown. 
" As to this point, I am of opinion that better 'l'arieties of cane from other 

sugar-producing countries should be tried. If found suitable to this country 
they should be introduced. In deciding this matter there is groat need of 
the appointment of a whole-th..le sugar chemist in each of the cane-producing 
}lrovinces. The appearance of the cane is no safe guido. We often find 
varieties of cane that are juioy, and to all apl>eamnoe of the best sort, and 
yet the sugar made from tht'm contains a Y0l7 large proportion of molasses, 
while the proportion of sugar proper is very slnRll. On the other hand, ,va 
also see varieties of sugar-93lle which appear ycry inferior, but which in 
reality yield a very large proportion of 81lofPtlr. It is only a chomist who is 
able to say which sort is really good for SUooar. and which not. 
"While on this subject, I may obserre that in the United Provinces tbick 

cane of better quality known 88 ~ exists, but these are not Bought after 
by the sugar manufacturer. Why is this? The chief reasons seem to be-

ec (1) There are no 81loD1lr-canc mills that can express juice Frofitably from 
paundaa. )lore cffectil-e mills should be introducec:l. In p180es where good 
paflndus can be had in abundance, power mills will be found more profttable. 
"A Sugar Engineer Expert was, in 1912, appointed to the United Provin-

ces, for three seasons, and his appointment has been recently ~ for a 
further period of t .'"0 seasons. But tho ,vork allotted. to the Sugar Engineer 
Expert is more than enough to occupy his wholo time. 1, therefore, urge 
upon the Government the deairability of appointing an aBatant to him to 
take up this matter. 

"(2) The seoond reason is that wood fuel is required for the ~  of 
sugar from pa'lIwtJ. Sugar-cane stalks do Dot suffice. The result 18 that the 
ptJtmda crops are sold standing. The cultivator finds tbis practice more 
convenient. It 8;lVe9 him the trouble and expense of its more diftlcult 
manufacture. 

"As paf£ndlu contain a much larger amount of juice they should yield a 
fa.r greater r. 'lonnt of sagar. Indeed, in other countl"iea refined sugar is made 
of these veQ" paflnd-as. 'What is needed here is that a cIteap method of manu-
facturing sugar from t1 is l"ariety of cane be devisetl and made aocessible to 
Inanufacturers in this country. At present, lJOllnda, are sold to be chewed, 
and Dot for the manufacture of sugar, and honce their culth·ation does not 
affect the import of sugar. I beliel"e that in Mauritius sugar is made 
from this thick cane. Mauritius cane is five times as thiok as the 
t.hinner va.rieties of Indian cane. It is clear, therefore, that the yield por 
cane is also fi:re times as large. . 

"  I belieye that the above remarks justify the conclusion that the manufac-
ture of sugar from p{p.,.da, deserl"es the fu1 test consideration. 

2nd poinf.-Inefficicnt mills are used. 

" On this second point, I may obserT'e tha.t I fully agree with lIr. 1I0relancl 
~  he says :-' At a ~  low estimate I believe that the effective yield 
of ]Ulce per cane could be lncreased by tell or fifteen per cent if effective 
mills were procurable J. 

•  " No,,·! the chief difficulty in the way of the introduction of effecth'e miUa 
15 the-scarcIty of good bullocks. There should, therefore be de,'ised lOme 
O~ of power mill that 'would work effectively at the ~  bel. 
or in the fields of large cultivators. ' 

"On page 61 of the January number of the '.AfPricultural Journal of India' 
lIr. W. Hulme, Sugar Engineer Expert, writes :_0 - ' 

I It is highly proLaMe that thnt: will he B hrge tlemand for ,., lor man,' 
years to come, aud it is recogniled Ly the Gov(:rnmcnt of the United l'rovince. 
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tbat something might he clone to improve ~ geneml conditions of (fur making and . 
80ln: degrce ~  ~ ~  duo ,<1) .to low extraction of jnice from t1;0 r.a.ne, (:l) ~ to O ~ 

~  the ltllCC, eaulllUg' uill'a.mellsahon, amI ~  to inversion causeu by acidity of the juio:! 
'Po this end a sa-ries of cxporimpnts will be cal'rieu out Oil a Government Farm nCCLr B.ueilly. . 

•  • t A snu1l but powerful multiple-mill has been erected ne;u· Dareilly, by means of which 
It IS expected, useful clata llIay he obtained regnrfling the advantages of macera.tion'. ' 

II It iR ~ ~ that tho forthcoming experimpnts will help to the arrange-
Inent and deslgmng of a small plant suitable for adoption by kltand8cir;'s. 

3/"d poillt.-Defective Manufacture. 

".A. cheap and suitable syst(lm of manufacture should 1)e de\'ised in ,,-hich 
the use of bone. or ai-weu' should be altogether eschewed. It will not otherwise 
nnel favou; ,nth the bulk of the people. Hence, the question of introducing 
and ndaptlng the vacuum system to the conditions of this country should 
also receh'e attention. The system should be such as Inay be worked at a profit 
,by ordinary kTl.andsaris. 

" In order to meet the urgent needs described aboye, I would sugQ"est that 
two competent assistnnts should be appointed to work under the ~  Engi-
n eer Expert. . 

4th point.-DefectiYo Inethods of cultivation. 
co The improved methods of culth-ation of other countlics shoukl be tried 

here and adoptecl if found profitable. 
"Cano is liable to many diseases. The knowledge of remedial measw 

should be dimleminated. 

"The total area under sugar-cane in British India during 1918-14 was 
2,519,800 aores, of whioh the United Provinces account for 1,379,900. I would 
therefore suggest that some officer of the Agricultural Department of the 
United Provinces should be deputed to study the methods of cultivation and 
manufacture of sugar in Java, Formosa, -Hawaii, Japan and America. 

--"To stimulate the sugar indust.ry I consider it absolutely necessary that 
there should be a strong body of agricultural experts and specialists dev ... lted. 
entirely to the promotion of this cause ; and I would ask for a.t least three 
SUt •. officers to be allotted to the United Provinces, where practically half the 
total of Indian cane is raised. rrhe Go,ernment has established two cane 
farms; but I would InO,'e for a considerable increase in their number. 

"It also strikes me as a sound idea that co-ordinated with the model farms 
. ihere might, with infinite advantage, be training classes opened for instruction in 
cultivation nlethods and if l)ossible also a small model factory attache(l to each 
farm for inst.ruction in the technology of sugar Dlanufacture. Such a systeln 
has .ery successfully been tried in t.he United States of America.. 

" In his C Note on Indian Sugar Industry,' Mto• A. Shakespear of Cawnpore 

says :-
I Extension of Sugar Ctlne ~  important poiut ill connec.tion ~ the 

more extended UBO of manure is tho restrlctlve character of present day raIlway ~  
1 han repeatedly endea,youred to obtain acceptance of. the priuciple ~  on broa.d ~  
gl"Ounds, manure should be .ca.rried by railwar compRlllJes at net WOl'kmg costs. I thmk Gov-
ernment would be well adnsed to take up thiS matter . 

rc At the nleetincr of the Board of Agriculture il.!. India ~  at Coimba.tore, 
the Hon'hle M.r. Hailey saitl that if Goycrnment ~  wIshed to encow:aoooe 
the augar industry,-aud this was yery necDssnry .. III _ parts

r 
of the ~  

Provinces, where there was a glut of UU,I·,-. ~  be:)t 'way ~  be to gIve 
central laot<tl'ies n IJreferenco in ~  to dlstillery contracts for the manu-
facture of which DIOiassos were now Imported from Java. 

"It is a matter of siucere gratifiation that the ~  ~  India are 
lull alive to the importance of assisting tho ~  ~  ~ tlns c.ountryo 
It J hoped that they will ~  their way to acceptIng this resolutlon, whloh has 
Iny 'Whole-hearted sUPllort . 
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The Bon'ble Itir. Kershaw :-" I thiuk that the Hon'ble Member 
who ~  th!s ~  has taken an unduly.gloomy view of the ~  
There IS nothing In our ~  of aoreage and outturn to support tho YleW 
that the industry is in da.nget· of extinotion, and if we compa.re the figures of 
the past five years with tllOse of tbe ~ five years, it will be found that 
,,,,hile there has Leen no falling off in ae.reage tnere lias been a marked increase 
in outturn. I shall refel'latel' to what is  being done to iuoreose the outturn, 
but I may mention here that the opening of large irrigation works in some 
parts of Southern anel Central India will inevitably lead to an inorease in 
the area under cane, This increase is ~  not only because cane in 
Southern India, grown under 'irrigation gives high yields, but also because 
grol'fIl as it ,rill be in large bloaks, oentral faotories may be established under 
the most favourable oonditions. Another important effect of these canal 
extensions, to whioh my fl'iend the Hon'ble Mr. lIacXeill has just drawn 
my a.ttention, is that iu Bombay they have made it easier for tbe Agrioultural 
Department to study existing O ~  a!ld to effect improvemcD .. ts. 

,( If I hal"e not misunderstood the Hon'ble Member he advocates that 
here in India we should encourage the cultivation of ~~  by adopting 
the old Jaya culture systenl which was abolished more tJl8Jl forty years ago, 
or the system now followed in Formosa. The latest ~  I hate seen of 
the 'working of the Formosa system is contained in a ~  written by 
Mr. Keatinge, the Bombay Director of Agrioulture, nIter he luId toured in the 
chief sugar-producing countries. It appears that a few years ait3l" the island 
was acquired, the Japanese Government decided to start a. suga.r industry. 
The climat.e was fa-ourable; labour was fairly abundant; a.nd tbe.outturn 
'Was good. But the Chinese farmc-rs were unwilling to sell their land or to grow 
cane for the factories, and to overcome these difficulties, stringent regulations 
were issued about ten years Boao under whioh a de1lnite tract of oountry was 
~  to each ~  mill" In that tract; the farmers are bound to sell their 
cane to the mill, and they can be punished either"for making ~ themselves 
or for selling the cane to anyone, else. For Government and the factory 
owners the slsiiem is an admirable one, but from the point of view of the 
farmers, it IS so nnsatisfaotory that it '\Yill probably be ~ either for the 
. S1lo0'81' compa.nies to buy ont the fanners or to cultivate them: "..!h-es" renting tho 
land, as is now done in Java, from the fanners. Eut in any case it is olear 
that a.ny system, of this kind under which cane is gro\vn under official pres-
sure would be totally unsuited to the conditions of India, and "ould be 
strongly resented by the people, Nor do I think it possible that any modifi-
dation of the Java culture system could ba;introduced in India with any bope 
of success. The Hon'ble Member has given us a very interesting account of 
that system, but I do not suppose that he seriously suggests timt we should 
parcel out tracts of country to conttact'()l8 within which villagers would 
be compelled to plant a certain l}roportion of their land 'With con-
tractors' crops, the purchaSe of whioh would be a GOl"ernmen& monopoly. 
And if we eliminate the objectiona.ble features of the system-forced 
la.bour, compulsory"cultivation and the Goremment monopoly-the proposal 
reduces itself to this, that Government should advance money to contractors 
for the cultivation of cane and the manufacture of sugar. I am not concerned 
with the question of manufacture, but as regards advances ~  contractors 
for cane CUltivation, it seems to me that if ,,.0 eliminate, as we must, 
official pressure to grow cane, the system in settle<l areas would amount to 
nothing more than the employment of middlemen in the di5tribution of 
takafJi loans. I think everyone will agree that the cultiva.tor must be left 
to gro'! the crops whieh he thinks mOlt profltable. If he grOWl cane for 
grw--and by far the greater portion of cane is grown for this purpose-he 
is guided by the ruling price. If, on the other hand, be lives nearer a 
central factory the determining factor is the price which the factorY owner is will-
ing to pay, and in a matter of this kind free bargaining must be allowed without 
Government interference. The case is different where GoTernment baa at it. 
disposal large areas of waste land suitable far cane, and B good cleal oan be dODO 
and is being done, to encourage cane cultivation in suoh casco 'rhe Punjab pro! 
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posal, to ~ the ~  Member has referred, was, I helieve; dropped, as 1he 
lat,td was unsuItable, but In the Central Provinces a block of about t,OOO acres is 

~ ]cas"d. out to a Syndicate, an(1 in Burma in one of the canal areas, a Burma 
:fhom IS makmg an experiment in cane cultivation, half the cost of which will be 
borne by Government. A still more interesting experiment is being Inade in 
~  ~ Govp.rnment and nt Government expense, in f'rder to ascertain ,,·bether 
It ~  possIble to grow oane at a profit ,vith steam tackle. A ~  acres is 
beIng planted ol;1t by Government, and the experiment "Which will cost about two 
lakhs ~ rupees 18 ~  to last for a bout three years. By that time it Fhould 
be posslble.t/o ~  whether the scheme is a ~  or a success. If a failure, 
the ~ O  WIll be ?losed down; if a success, the concern will be handed 
Over to ~  enterprIse, and no doubt other plantations would then be started 
on the same hnes. But the amount of Government waste lanel is Jinlited, and 
if we are to dJ a.nything in the ~  areas we must take thinO's as we find 
them.. The cultivatio.n ~ ~  holdings ~~  small; ~ canes grown 
are "poor; and the cultIvatIon 19 bad. The most eifecth'e and I think from 
!ill points of view. the best, ~  of encouraging ~  ~  
IS t.o show the cultIvator hoW" to lncrease his ou:turn, and this, I think, IS the 
~  ~  The reason why Java sugar can com pete successfully 
~ Inchan ~  J.'3 not because it is State-aided, but because, apart from 

a.hlghly effiClent system ~  ma.nufacture, the outturn is very much 
higher ~  in In.dia There the average yield, is over 40 tons to the acre. 
In Indta, I hesltate to say what the averageyielcl is. In SOl!le parts of the 
coun try yery high yields indeed have been obtained, but the avcrnge has been 
put as low as 12 and is certainly 'less than 20 tons. Over and abof"e this the 
.T8ya canes contain a higher percentage of sugar than ours. 

H The high yields in Java are due not merely t'l advantages of climate. 
They are thtl fruit of long and oontinuous scientifio research 011 which money 
has been freely spent by the Syndicate of sugar manufacturers with the result 
that Java sugar, even after paying freight to India. and the import duty, can 
successfully compete with Indian 8ugar. I think there is one and only one 
remedy for this, a.nd that is to increase the Indian outturn, not necessarily by 
increasing the area under cane (for that may mean the displacement of mOre 
profitable crops), but by increasing the Ol.ltturl:! per aCI'e, and I propose to explain 
to the Council what the Agricultural Departments in India are doing in this 
direction. Before 1911, a great deal of useful work had been done, but it was 
not until that year that systematic sugarca.ne research can be said to have 
actually commenced In 1911, the Board of Agriculture considered the whole 
8ubject and made a number of recommendations. ~ a result of these, a. Sugar 
Engineer, to whom the Bon'bic Raja Kushalpal Singh has referred, Was 
appointed in the United Provinces, a. cane-breeding station was started in 
Madras un !er the direction of Dr. Barber, and in every province in India 
nn impetus was given to work on sugar-mine. .At the next Ineetin!f of the 
Board, two years later, agricultural ~ from all .parts of IndIa ~
pared notes anel Dr. Barber explained t.he hnes on whIch he was . workIng. 
When the Board meets 8oO'ft.in this year the subject will,.I hope, be again 
discussed and stock taken of the. progress made. The AgrlOultural ~
menta are endeavourinO' to solve the problem in two ways; first, by seekIng 
for better methods of ~  Rnd secondly, and this is the main work, 
by introducing improved varieties to suit local conditions: At;tother line ?f 
inquiry and one of special importance to central factor:es IS to ~  
n series of onnesl\'hich ripen at different seas0':ls ~  the year, elther by ~ 
the dates of sowing or by introducing new VarIetles. At present, as the O ~  
is a,varo, 8. factory can only be ~  for threo, or foul' months and durIng 
the remainder of the year stands HUe, at all events as a ~  factory. Olearly 
therefore, if t.he crushing season can be prolonged and thIS has been found 
possible in other countries, the cost of ~  would be ~  .reduced. 
"I will not attelnpt to describe in any detaIl ~  work that IS ~ dor:e, 

but I olay luention that sr:ecial sugar-cane ~  have been star l!cd In 
the United Provinces, the PunJab, the Cent ral Provlllces, ~  Bombay and 
Assam, and that another will probably be shortly st.arted III Bihar. At thesQ 
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stat.ionR work is being carried on in close tOllch ,,·ith Dr. Barber, who is in 
charge of t.he centra.l station in Ooimbatore. Dr. Barber ~ suooeeded in 
growing sugar-cane for UIl} first time in India. from seed, and this discovery is 
of ilnmense importanoe as it makes it possible to obtain, by crossing, new 
"arieties of cane which will not only give higher yields, but 'which will also 

~  disease. I have just received a report showing the \vork being carried out 
by Dr. Barber and it may interest the Council to learn thnt he has raised no 

~ than 60,000 seedlings" and that he is crossing the hardy canes of Northern 
India with rich tropical canes. in some oases with marked 8UOOOSS. 

cc It is perhaps too eIlrly to speak of results, but judging from what has been 
done during the past three or four years, there is every reason to hope that 

~  who are now 'Working on this problem will be successful, and the la.test 
reports which have been received are moat encouraging. But ~ must be 
remembered that the selection of new 'Varieties of any plant is a long and 
tediolls proceFs, and 'we must not therefore expect immediate results. The 
outlook, however, is distinotly promising, not only .for sugar but also for Dur. 
In the case of gtlr 'We hope, I think with some confidence, to inorease the out-
turn; we are getting rid of the old 'Tasteful lllethods of manufacture and 
there is here a most promising openirtg ~  co-operation. As for sugar, if we 
oan substantially increase the outturn I, for one, see no reason ,,"hy. Indian 
sugar shoulrl ~  in the near future, compete suocessfully and on Its own 
merits 'With imported sugar." 

.The Hon'ble Mr. GhuJlJlavi :_cc Sir, it is not a long time ago that 
two Hon'ble Members of this Council brought forward two resolutioDs requesting 
GOTemment to aid our sUooat' industries financially. On the first 88 well as on 
the ~  occasion, when a very modest request was made by my friend the 
Hon'ble Pandit Madan )loban Malanya, for a sum of only 12 lakhs of rupees, 
Government could not aooede to that request. This, therefore, Sir, is the third 

~ time of asking. Personally. I am rather doubtful whether Government would 
be prepared to depart from their policy of paasive sympathy and passive help 
and give us this time some material help by way of a financial grant, If they 
do so, it will certainly be a very plp.asant and welcome surprise. This world, 
Sir, is full of surprises I am. perfectly willing to join my ·friend the Hon'ble 
Rai Sitannth Ray in knocking once more at the Government Treaaury doors 
in the hope that, if they cannot be flu.ng 'Wide open to admit all of us, they 
may at least be opened sufficiently wide to let the Rai Bahadur in, RO that 
he may carry off a chest of Government treasure, hOltever small, in order to 
aid our sugar indust.ries. Sugar is a commodity whioh is not only in demand 
with non.:ofticial members, but I suppose it is also in demand with offioial 
members- The only difference is that we want our friends to pmtake of the 
SU:,ooar we can make in this country, rather than hanker after sugar that 
has to come from across the seas. Now, Bir, in many places in India. 
especially in East Bengal, the soil lends itself very easily to the oulLh·ation of 
sl1ol78r-c&ne as well as date palm. I do not know whether there is any 
Hon'ble Member present to-day who has had that delightful experience 
of a trip on board a river steamer from Goalundo towards ~  or towar(ls 
Assam. If so, he will be able to bear me out when I say that as the ateltmer 
steams up the river, one sees on both aides fields of s1lo00&r-cane and date-palm 
groves. I believe my friond from Assam, the Hon'ble Lieutenant-Oolonel 
Gurdon, baa had that experience, and will bear out what I 11a vo said. If 10, 
it would be a world of pity if Government at this juncture did not see ita 
way to help our sugar ind1l8trJ financially. There was certainly a time "hen 
all our important villages were 8tudded with sugar ~ but that 
time ~  has gone I Providence, however, in ita infinite wisdom, baa given UI 
another time, another occasion, and, baa thrown another opportunity in our 
way. A glance at the 1igurea that cnn be found in the Statistical tables pnb-
.JiBbed by Go'Vernment will tell you that the chief import from Austria-
Hungary is 811pr, and ita percentaRe to the total import is aa much lUI 82-S 
fer cent, covering an aggregate value of £982,000, or about a million aterling. 
therefore again repeat that' DOW or never' is the time for Government to 
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extend to ~  that tangible help which we are entitled to ~  at its hands, 
This is the psychologioal moment whon a great stimulus should be given to our 
Rugar industry and sugar manufaoture. On the one hand, it will enable os 
to captul'c that field whioh is now vaoant from the cessation of the import of 
sugar from our barbarou8 enemies,-the Austro-Hunga.ria.ns; and, on the other 
~  it would revive one of our dying industries and be the means of supply-
Ing work and food to hundreds of thousands of our countr,men. These are the 
reasons whiob impel me to give my support to this resolutlon." 

The ROD'ble Raja. Abu Jafar :-" Sir, the proposal of the 
Hon'ble Mover is so important and necessary that in my opinion it deserves 
the . ~  oot;sideration and lJrompt action on the part of the Government. 
India 18 an agrIcultural country, but unfortunately the resources of Indian 
ol11tivators havo been declining by contraction in the area of commeroial 
crops for oa.uses over which they have no oontrol. The synthetic indiO'o 
has ruined indigo industry, while the opium trade is dwindliuO', whigh 
will almost stop the cultivation of poppy. Now the sugar industry.re-
mains most important and paying ooncern· to the pea.santry and a part 
of the b'ading class of this oountry, but it is also threa.tened For some years 
past the influx of the foreign suga.r has brought it almost ·to the' verge 
of ruin, and unless SOme measures are adopted to proteot it, India. 
will lose ono of the importa.nt sources of profit. Something ~ being 
done in the Ullited Provinces, whbre a. sugar expert has been appointed, 
though temporarily, and a few factories organised on modern lines. }'arms 
ha,·e a.lso been openecl specially for trials of sugar-canes. But it will be 
highly advisable if the Government give substantial supponby providing 
more facilities in the improvement and expansion in oane oultivation by in-
troduoing widely the improved and soientifio methods of manufaoturing sugar. 
Unless 8. ready market is opened for the oane of the oultivator, he cannot 
reasonably ~  to profit himself by its oultiva.tion, and this is 
not possible unless pa.ying sugar faotories are established in the oane-grow-
ing oentres of this country. . 

.. I am not quite oonfident of the success of rearing date-palms on any 
grand soale. From the experience wh.ich 1 ha.ve of my province, the olima.te 
of this country does not seem congenial to the growth of this plant. The 
orop of date-palm matures in the beginning of the rainy season and a 
{elv showers of rain spoil it. Its plantation can, however, be well tl'ied in 
those parts where ~  ~  conditions . a.re agrC?ab Ie .to i.t. ~ re-
vival of the sugar Industry IS however a matter whloh Will, if .achieved, 
be a source of substantial prosperity to India, and I hope that the Government 
will be pleased to spare no efforts in giving pecuniary ann other help for the 
advancement of thIS industry. , 
.. With these few remarks. I beg to support this resolution." 

The Bon'ble Sir Ibrahim Rahimtoola. :-" Sir, ~ think the 
Hontble Mover of this re.,olution ~ to be oongratulated upon haVIng brought 
fo!"ward a subjeot which has elioited such an ~  reply from the 
Hou'ble Mr. Kershaw. I think the Council witl appreCIate the very ~  
information which Mr. Kershaw has supplied in the matte.r of variOUR POlllts 
involved in thH considera.tion of the proIDoti()n of the 8ugar Industry. 

c. As ~  larga areas ~ centralised for big ~  we are ~ 
that in variotl.a parts, notably in AS3am, Burma and the Punjab, the ~ IS 
under serioU8 consideration. We a.re also told that an expert has been O ~
od aDd that every assistance in the matter of expert kn?wledge IS. beIng 
furnishod. We are also informed that exporhnents are beIng ~  In the 
eultivation of a crop which will yield R la.rger retuf? ~ acre and gIVe a better 
quality of Ol\ne. 'l'hese are all effort8 in the right ~  and ~  arc g:lad to 
i 'ow that Government are doing their best in these duectlOn,s. fhcre IS ~  
. ng, howevor. to whioh atteutioa must be drawn, and that IS the manner III 
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whioh the Dutch Governlneut at one time and the Japallese ~  have 
l'eoently developed the sugar industry, the one in Java and the other in }'or-
mosa. \Vo were told that, when the Japanese Govornment deoided to start 
the sugar industry in FormosaJ there was some opposition on the part of the 
Chinese cultivators. But tha.t was brushed aside and la.r2'e pieces of land were 

~  t.o the oult.i vation of sugar-caue, ,vith the further restriction that 
they shall sell the produoe to the central factory ,vhich wns proposed to be 
erected, and at given rates. I am particularly pleased. to receive this 
authoritative information be.,ause it shows the methods adopted by 
foreign GOf"ernlllcnts . iu order t.o capture Indian trade, to oonlpete with 
Indian industrie3 and to try to kill them. What ,ve want from our GOT'erll-
mont as a set-off against bounties and subsidies in Austria and Germany, and 
against the special methodsin Ja.va and in Formosa, is that our Government 
shall take such measures as ,,,"ill effectually protect our markets from being 
exploited in favour of foreign manufactures as against indigenous produoe. 
That is. Sir, what ,,,"e wan .. t, and that is the point which I have been pressing 
on the attention of Government ever since I have joined this Oouneil. As I 
ha-ve s..'\id, we feel indebted to Government for ,vh&t they have been able 
to do, but we want a. great deal moro to be done, and I trust that publio 
opinion in India will assen itself sufficiently to lead to a reconsideration of the 
entire policy of Government towards the development of industries in India. 

n I am great.ly t.emptecl to refer again to the subject of protection. but on 
the present occasiou I will not touch upon it. Take the instance of the promo· 
tion of the Sll::,oar industry in ~  and Germany on the one hand and in 
Java and Formosa on the other. The Governments of these oountries not 
only provide subsidIes and bO!luties, enforce stringent regulations in regard to 
cultivation, raising of partioular crops, selling of the produce to 81JOOified 
manufacturers and at given ~ but they subsidiae steamships to carry their 
manufactured goods at lower than commercial rates of freight I pointed 
that out on a previous occasion, anditrequircs 00 be emphasized. When Govern-
ments of other countries take all . 11CS3 measures for the purpose of promoting 
their industries, what does our Government do ? They generoualy contribute 
towards their success by carrying from the ports by railways owned and 
paid {or by this countl'y, all th.eir manufaotured goods into the interior at 
the lowest possible rates. Not only do we take no meastU'f!8 to protect 
our ~  industries, RoCPainst suoh invasion, but offer, as if it 
were, a premium, to ensure success to them. Because importing firms ofter 
large quant:ties of ~  ma.nufactured outside India to be C1\rried into the 
interior for consumption, \\e quote very low railway rates compared with those 
we charge foJ' carrying indigenous sugar o,-er shorter distances. Surely, it is 
possible for Government to do a great de-al in the direction of providing 
facilities of transport and favourable rates for sugar manufaotured in ono part 
of the country to be carried for consumption to another part, by l>roviding 
for the carriage of sugar-cane to the factory and for the carrying of the 
manuf;LCtured goods into the coll8Uming markets, even though they be at 
short distances. The railways can contribute largely towards the development 
of indu&tnea in India, but I do Dot propose to go into that qUt1Jt i.on to.day ; there 
is a resolution on the subject which I am going to move on tile 22nd instant, 
when I shall enlarge upon it. On the present oooasion I merely wish to impr6Ss 
forcibly upon the notice of Government tha.t when all the otber Governments 
are making all sorts of efforts for developing their industries in competition 
. with our own, tliey should do a great deal more tha.n at present for the further· 
ance of our industrial development. 8ir, it appe&1'8 to me that the economic 
questiqn in India is becoming mOIe I6riOU8 every da1.. and it is urgently 
necessary that Government should provide a11 the help WIthin their power, and 
oo-operate with us in obtaining further powe1'8 if necessary for the prolnotion 
of industries. Unless this is done the eoonomio situation in India will become 
more acute as time goes on." 

The BOBble Mr. Olark :-.fThe fact that this resolution hu been 
brought forward at this parlioular juncture naturally 8uggests that it haa 
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been inSl?ired largely by the ~  arising out of the war and, indeed, 
I gather from tho lIon'hle !tir. Sita. N!lth ~  opening remarks that this is 
the case: ~  wnr ~ In fact very greatly affeoted the sugar iurI u8try in 
several directlons. In the first placo, it has led to an immense diminution in 
the exports ?f beet sugar from Germany and A.ustria and from ltussia. No 
doubt a certa.ln amount of sugar from· these countries finds its way into the 
world-n:'arkets. through neutl'al oountries, but only vory small qua.ntities in 
oompa.rlson wIth the norma.l volume of their exports. Belo-ium, another 
important producing oountt'Y, has been devastated by the war, and the French 
O~  ~  ~  been seriously nfiectc(l Our Indian supplies have been 
directly Impalred by the cessation of trade with Germany and Austria, froln 
~  wo took last year l·t million cwts., or about 9 per cent of our total 
Imports .. ,!-,he ~ cnuses have deprived the United Kingdom and other parts 
of the ~  Empll'e of the sugar whioh they normally obtain from these 
countrIes, and there has therefore been a. ~  competition for sugar from 
Java and Mall;ritiu8, who are India's prinoipal suppliers. Consequently, in 
the ~ ~  the outbreak of war there has been a decline of nearly 60 
per oe.nt In Our lID ports from abroa.d and a.n increase of about 50 per cent 
In prlces. I do uot propose to follow the Hon'ble Sir Ibrahim Rahimtoola 
into his somewhat thinly veiled discussion of protection, but I may perhaps 
go so far as to point out to the Hon' ble Member that this is, in the lllain, the 
result of interfering with imports. 

" The situation which has been thus produced has two aspects. The first 
of these is its effect upon the consumer. The second is the opportunity which 
it affords for the expansion of the industry. The first is one 10 'which the 
Government of Inelia, as in duty boundj gave very closo attention immediately 
Oll the outbreak of war. It was clear from the start that the effect of war 
with Germany and Aus&ria must be to cause So diminution in the world supplies 
of sugar and a general rise in pricd, and would certa.inly affect prices in India, 
which has become So large importing country, Government therefore took up 
at once the consideration of the question whether our production of sugar 
could be extended, or whether other steps were necessary in the interests of 
the consumer. 'Ve were met at the outset by a. very real and serious difficulty. 
Tho war broke out at the beginning of August The greater part of the 
sugar-cane grown in India is sown between January and ~  and harvested 
about a year later. Consequently, any increase in the sowings of cane could 
only ha,'e been effected in the present cold weather and would not produce 
their results until ~  of next year. If we had tak,=,n steps to bring 
pressure upon the ryot to increase the area under ca.ne in the next sowing 
season, we should in effect have been committing ourselves to a. prophesy that 
the war-shortage and war· prices would still be in existence in March. 1916, 
eighteen montI·1i ahead. Hon'ble ~ will ~~  in suoh 
circllInstances we should haye been taklng a very serIOUS responslblhty. The 
\var will not laSt for ever, and it is impossible to forecast what sugar 
prices may be a year hence. It is at least likely that there a.re large stoaks in 
Germany and Austria and Russia. which, ~ ~ the war ~  to an ~  would 
l>e released and thrown upon the market, In which case ~  would rapIdly fall, 
possibly to below their normal level. At a.ny rate we ~  that we should not 
be iustified in giving such advice to the ryots. The ~ of date-pal!u ~  
,vlUch b.as been referreu to by certain Members, stands Oil a dIfferent footing, as It 
does not involve the growing of a crop, and energetic, and I understand, ~  
effort. have been made by the Government of ~ to sC!oure a ~  ~  
this cold weather. .AJJ t.here was no 1lrospect of ~  a large and:: lllmediate 
increase ill the yiel'i of the cane crop, the q'lestion then becalne one of 
whether other steps ought to be taken by Government in the interests of the 
consumer :-whether, for inst.1.11Ce, we ought. to follow the example of the 
Briti8h Government arl enter the foreign lla.rket, so as to seour<-: adequate 
supplies from abroad.. 'fhis q uostion -was ~  carefully ~  by 
Government, but ,ve decided. against it, and I ~  we. have been ~ ~  
iu 80 doing. It must be O ~ that willle our Imports of ~  ~  
inoreasing, and are of oourse Yt}ry Important to our consumers., they stIll 
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represent only a small proportion of the total Indian consumption. The 
production of cane-sugar in ~ (oonsumed for the most part iu the forln of 
g",-) is an uncertain quantity, but it probably eAoooda 2,600,000 tons, and 
there is also close on hJ.lif a luillioll tons of palm-tree sugar, making over 8 
million tons in all. .As against this our imports amounted last year to only 
800,000 tous. Oonscquently: it was abundantly clear that even. ~  our 
imports to disappear altogether, there oould not be a sugar famlne ln the 
sense in which such a famine wag feared in the United Kingdom, 
whioh produces no sugar at all. We dooided, therefore, thai there was not a 
sufficient case to justify Government in causing suoh a disturbance to 
traie, as must necessarily follo\" from their entering the market, and 
as I said before, I think, in spite of the inorease in the price of sugar in the 
proper sense of the term, we have been proved right in our polioy. Tho prices 
of ~~  hale increased by 50 per cent, but those of gur have remained stoady 
and, Indeed, in some markets· have actually deulined below the price level in 
July before the outbreak of \var. Our of course is the form in which the 
poorer classes obtain their sugar. While it is diffioult to obtain data in 
regard to consumption by the vast popula.tion of India, nnd while t.he oauses 
which haye prevented a rise in prices are certainly obscure, it would seem 
fairly safe at any rate to deduce that the inorease in the prioe of sugar has not 
inflict.ed ~ and distress in the SeDi8 in whioh distress was caused bv tbe - . 
increase in the price of wheat. What has resulted, no doubt, is a reduction 
in the amount consumed. This must ha ... e fallen on the more well-to-do ~  

of the community rather than on the very poor, and it has meant, I gather, 
that they have had t.o curtail the enjoyment of an amenity of life rather than 
that they have been. deprived of a necessity. I am not trying to prove ~ 

there has been no hardship. There must always be hardship in any restriction 
'of the kind, in a.ny interferenoe with the ordinary habits of the people, but 
the point I wish to make to Council is that the increase in the pride of aug: 1-, 
especially in view of the stead1.: .level maintained in the price of gar, p1aoes 
the sugar position on a very different footing to a shortage whioh drives up 
the price of an essential food of the people. 
"The other aspect of " the case is that the present position may be held to 

afford. a. special opportunity for the expansion of the industry. The position 
undeniably affords an opportunity to the industry to make large profita, but 
some of the considerations whiCh I have ~  adduced show. I think, that 
there would be considerable risk involved ill promoting new factories on the 
strength of the war conditions. I have alre:uly pointed out that when the 
war is over, there is likely to be a considerable release of stocks and a period 
of low prices. The question which really has to be faoed is how a sugar 
industry can be built up in this country strong enough to with.tand the 
cOmpetition of Ja.va and Mauritius and of the beet·producing countries of 
Eul"Ope in the normal times of peace, and for progress towards the attainment 
of that end the present abnormal times are not more opportune-in fact in some 
ways one less opportune-than any other. The problem thereford is not sub-
stantially different now to what it was when the last debate on the aubjeot 
took ~ in this Oonncll in 1911, except that considerable progress has been 
made in the inquiries since undertaken by Government. In other words, we 
find ollTSelves aga.in oonsidering the position of the sugar industry in India and 
what help Government can give towards it!\ improveD.lent. 

"Now, the first point we ought to consider is-Is the stato of the industrr 
quite so desperate as it is sometimes represented P There iI, of course, the 
marked and ~ increase in imports, and a ~  not nearly 
80 marked-in tho area undAr cultivation. These 8re circumstances \"nich 
beyond doubt deserve careful attention. But when the industry is described 
88 moribund or, as the Hon'ble Mr. Sitanath Ray said, on the verge of extinc. 
tion, I am inolined to doubt whether ~ facts really warrant such language . 
. " I am very glad to nnd that the Hon'ble Mr. Kershaw, who speaks on behalf 
of the Agrioultnral Department and is therefore more closely connected 
than I am with some aspects or this question. bolds the sarne view as 
myself. It is noticeable that thougb the acreage under cane i. much 
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sma.ller than, say, 20 years ago, the decline has not lwen progressiye. 
In ~  the aoreage was aotually higher th1tn in any year since 1900-1901, 
~  there IS reason to believe that the rate of yield lIas im proyed. l.'hen agai n, it 
18 apt to be assuuled tha.t the sucpar industry oannot thrive without the institution 
of .1a1'ge faotorics oapable of ~  say 700 or SOO tons a day, and this yiew I 
tlllUk underlay the Hon'ble Mover's 8uCPO'estion that Government should 
en<laayour (if I ullderstood him oorrectly) ~~  the systeln followed by the 

~  Government in Java and the Japanese Government in :Formosa. ~  
again, .seems to me not to be warranted by faots. Several sma.Il faotories are 
now h.emg sucoessfully ~  in India, and it baelllS quite possible that smaH 
factorIes capable of turnmg out from 2,000 to 3,000 tons of sllrPar a. yea.r would 
be O ~  propositions in the existing state of the industry. 0 Largo central 
factorIes .would oome later, in the ordinary OOurse of development. This view, 
I ~  19 ~  by men who bave praotical experience of the Inanufacture of 
8ugar In Indla. On the other hand, I think, Council ,viII n ppreciatc that, as 
the Hon'ble Mr. Kershaw has already pointed out. it would be a. yery serious 
matter fo\' Government to endeavour to establish central factories on the lines 
indioated in the Hon'ble l-Iovtr's speech. As the Hon'ble Mr. Ray himself 
told UB, the Dutoh system, which he appro\'es, was introduced into Java nearly 
a century ~  but it would be a very different matter to introduce a similar 
system now In India. Let me quote a paragraph from the late lIr. Paton's 
Note ou Sugar in India. He snys (the lnost, serious and the most obvious 
obstacle to realisation of the central' factory in India resides in on6 feature 
common to all systems of land tenure in this oountry. We refer to the perfect 
liberty left to the tenaut or ocoupant as regards the selection of crops?' The 
system advocated by the llon'ble Member would do away with that liberty, 
andsuoh an interferenoe in my judgment would be a most serions and dangerous 
step to take, as the Hon'ble Mr. Kershaw pointed out What we Inust 
drpend on is the gradual development of the factory system of manufac-
turing ~  and the gradual realisation by the ryot that under that system 
there wil be a steady demand for his oa.ne, and that it will be worth his while 
to plaoe the neOO68&ry proportion of his land under cane. 'fhe ryot is as a. rule 
shrewd enough in discovering what crop pays him best., and I see no reason 
why this result should not in time be attained. At present one of the prime 
difficulties whioh stands in tile way is the indifferent yield (If the, greater part 
of the sugaT orop. This is one of the ob\-ious directions in whioh Government 
can, ~  do, help. Another direction in .which ~  can, and do, helll, is in 
imprOVIng methods of manufacture ~  In show.lng that profit can be made. 
When this bas been done, the rest wIll ccme r:f ltsclf. 
"If the Hon'ble Member will forgive my saying so, his resolution and his 

remarks in movinlJ' it seem to me to do less than justice to the measures 
which a.re being t:ken by Government throughout ~  both to inorease the 
cultivation of sugar-cane and date-pallll ~ to llllprOye the l1lethods of 
ma.nufacture. He asks that prompt and. e[ectlve .measures should be taken, 
by wh.ich I presume he ~  that ~  should bo taken which will 
effeotlvely produoe immedl8,t:.e results. If we are to face aud ~  the 
real difficulties of the problem, we must recognise at the outset ~  progress 
haB to be Blow and immediate results oa.nnot be shown. 'fhe ~  need 
of the industry. as the llon'ble lIr. Kershaw ~ ~  ?ut, is cheal? cane. The 
('hief obstncle whioh stands in the way of obtalning It IS the low YIeld and the 
Poor quality of much of the eane crop. in India. In the Ganges Valley, ,where 
. far the larger portion of ; '.6 crop 19 grown, the average outturn IS but 
little in excess of 10 to 15 tons .of sh'i11ped and cleaned cane per 

J '1 lOU Java the average 19 40 tons and on some estntes I 
aerts, W u e . K  h  b  d It . th 
b 1· UOll as 60 tons The llon'ole Mr. ers aw as ea WI e leve as m '. ..' 0 °1 
this as t of tho u('.stion, but t.he pomt I ~ to 1m press upon. ounOl 
~ thatpeo I °1 UOql l'S bein£r done under thIS head by the agrlcultUl-al 
18 J W 11 em)} 0 h'l' t 1  . '1 
de rtmonts of the Provinoes ~  and W I_e expernnen·a "0: c on a 
la!: scale is being carried out to dlSOOVCt' tho meth?ds ~  BI?-d th .... extent 
to ~  the output oan be increased aml the peno.d of han ~  (another 
very important factor) lengthened, development 1n these dll'ectlOns must 
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inevitably be a slow process. The ploblom-of how, to·.incroase the yield, 'which 
is essential if cane" is to be produced at a prioo to ena.ble a factory to work 
succe..;;sfully, is one whioh can only be solved by long anfl patient hota.nicnl 
experilll.ellt, a.nd a Inere 1ayish expenditure of money oannot ulntcrially 
expedite its solut.ion. lIr. Kershaw has expla.ined bow thoroughly and steadily 
the work is being oa.rried OD, and I think his luoid stat.ement oan hardly hA."o 
failed to impress Council. At the same time, the que.qtion of improving 
nlanufaeture has been vigorously taken up. In 1912, in accordance with a 
resolution of the Board of Agrioulture, a sllgar engineer 'vas :appointed and 
his services wore placed ~  ibe disposal of the Government of the United 
Pro\ inees. III the same Province financia.l assistance, tho t.otnl of which 
exceeded Rs. 7 lakhs_ 1.as been given to two :factories. one Indian and one 
European. The fornler ",·as a oomparatively small faotory constructed to deal 
,vith lOll tons a day, ,vhich ~  got into difliculUes owing to ~  in its mae:li· 
nery. Government provided a g.rant of Rs 80,000 towards the recollstrllction 
of its machinery, which was carried out under the 8upervision of the sugar 
cDCPineer. The .. factory is now working successfully. In the latter case a· loan 
of DRs. 7 lakllS was provided, and here too the SUofP8.l' engineer • acted as (\ch'iser 
for, and assisted in the erection of, the two factories concerned, one of which 
has a capacity of from 400 to 600 tons. . In both these CD.BeS one of the grounds 
on which Governrr_ent gave financial assistance was in ordor to demonstrate 
the practicability of profit.ableworking. and contlitions ~ ve been a.tt!l.chel to 
the grant and loan that the faotories shoul<ltbe open to inspootion and exami· 
nation by those who wish to ~ by their experienC? '£he sllo0'8r ~  
has also advised on several other proJects for tha startlng CI£ schemes In the 
United Provinces. At the same time, Government have been endeavouring 
to improve the manufacture of gflr. The importance of gtw lies largely· in 
the fact that the cane area of any given tract can be encouraged to expand 
up to a point at whioh & oeniral 81100ar factory may become possible, the oul-
tivators meantime wnng their cane for the manufaoturo of ,ur. for whioh there 
is a steady and regular demand. A small experimental plant for the ol'U8h-
ing of cane and the production of uur has been erected near BareiUy. and in 
Bel'eral Provinces, especially in Madras, Bombay and the Oentral Provinces, 
much attention has been given and money spent upon the problom of selecting 
a.nd popularising the best type of small oane-mill and the most economio and 
efficient apparatus for boiling ,ure I understand that laimri grants can be, 
and are, given to cultivators to enable thom to purchase these mills and 
apparatrul. The Local Governments have also taken up the question of im-
proving date-paim slloooar, and some very useful work has recently been done 
in Bengal. 

" I would submit to Council that Government, in regard to ~  have 
.pursued a steady policy and haye not been niggardly in their auistance to 
the industry. They are O&!Tfing out, entirely at the cost of the State, tl18 
experiments, which Mr. Kershaw has ~ for the improvement of the 
yield of cane and the extension of the period of working. I cannot give 
details of the expenditure, which is spread over the Provinces concerned and 
nnder several rp,"!ds of account, but it must amount to considerablo sum •. 
I may specially ~ nstance the 2 lakbs which are ~ spent in Assam on the 
experiment in cane-growing on a large scale ment.ioned by Mr. Kershaw. 
These improvements are absolutely O6SCtltiAl conditions to 8Uooeas, and 88 I 
have already ~  and should like to emphasise again, they must take time and 
they cannot be hurried. Oonourrently we are providing assistanoo for manu .. 
facture, partil in ~  way of B:kill.ed ~  from the sugar ~  and ~  
by the -!inancml ~  which, 88 I pomted out, baa been grven to factories in 
the U Dtted ProVInces. . I canDot admit the inference in the resolution that 
~  is not taking efteotive measures to help on the industry. Wa are 
gtVIng real and practical help within the limits imposed by our determination to 
adhere to a sane system of finance. The Hon'ble ~  asks U8 for yet more 
financial as&iatance and he appealed to the example of what baa been done in 
France ~ German1 and Austria. I may remind Council that the .history of 
the sugar Industry baa in its day and not least in those countrio.. atrorded an 
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objeot-Iesson to the worlS of the clanO'ers of throwint7 aside sound principles of 
finance for the sake of promoting an ~  It ~ shown that if Governments. 
spend enormous sums in subsiclics and impose hirrh protective dnties, they can 
indeed bring ~ being and maintain a vast ~  industry But it has also 
shown what this Involves-the creation of huge trusts, the exploitation of th(}; 
pe?ple whose .taxes provide the sulJsitties, but who have to pay artificially high 
prIces for their sugar, and the growth of financial burdens so heavy that even. 
those wealthy EUl'opean countries have been unable to bear the strain. No-
doubt the Hon'ble Member ~  not propose that we should attempt to emulate 
the reckless system of subsidies which ended with the Brussels Oonvention, But 
the example is not without its "Value. It illustrates thc clanO'er, to which I 
am afraid sufficient weight is not attached in India, that ~  Governments 
have once embarked upon fostering industries with the funds of the State, it is 
very difficult'for them to draw back before they have paSRed the boundary between 
a reasonable and a reckless policy. At the opposite end of the scale there are 
people who argue that the State should stand aside altogether and leave every-
thing to private enterprise. That seems to me to be an impossible counsel of 
perfection-and not even perhaps a counsel of perfection, sinee I see no reaSOn 
why the State should not give assistance in such matters, so long as the assist-
ance is given within reasonable limits. It is not really so Tcry difficult to strike 
out a middle oourse, and that is what the Government of India have endeavoured 
to do in this matter of the sugar ~  We have taken up the vitally 
important scientific research, a matter which' may reasonably be held to be 
outside the soope of private effort in this country; we have halped,· by 
providing scientific andteohnical exr_'r'ts, to introduce improved methods of 
cultivation and manufacture; but I fully admit that we have been very 
careful in the matter of financing private concerns and have only given 
pecuniary aid where we have been reasonably sure that it has been justified 
by the oircumstances of the casc, and with the object, not merely of assisting 
the immediate beneficiaries, but of affording a valuable demonstration to 
others of the up-to-date working of the industry. These are the lines which. 
we still proJK>S6 tOlursue. I fear that the Hon'ble Member who has moved 
this resolution an those who supported it, wish Government to go much_ 
further, and that being so, I regret that I cannot accept the resolution." 

The ~  Rai Baha.dur Sits, Nath Ray:-" I have nothing-
partioular to say except that, as a result of my moving this resolution, we have-
been treated to a very interesting debato on this sugar question. The Hon'ble-
:Kember for Commerce was pleased to say that I was not quite justified in 
saying that the sugar industry in this country is in Dr moribund state; but. 
so far as my experience of Bengal goes, we know that a very large quantity of-
Bumr used to be manufaoturecl in the districts of Jessore and Dacca and in 
~  other parts, but those concerns are now extinct or shut up, and .there is. 
no manufacture of rp.fined sugar in any part of the country. So nrtually, 
excepting the United Provinces, so far as Bengal is c?nccrned, refined sugar-
is out of the question. I (;n not of courso adv( ~  ihat the system pursued 
in Japan and elsewhere should be ~  out in India wh?lesale. I am not an 
advocate of the forced labour system WhlUh was prevalent In Java. But what-
I beg t.o say is that, t.hough we. aro ~  to Government .for ~  vari?us-
steps that they have taken f!D1ll tUlle to ~  anel abo:ut whIch ~  
facts and figures ~  been grrcu l)y the Hon ble 1\lr. Kershaw and the Ron ble 
Mr. Clark, they are not sufficient ~ to ~  the cause of ~
industry and thereby enal)lo us to oompete With fO:'elgn sugar. Every foreIgn 
Government has been trying its utmost for ~ tIme pas.t, whether by protec-
!.ion or by subsidy, to st.imulate not only :ts sugar lu(lustry, but all other 
industries, 80 that they may be ablc to hold t.heir 0'!ll' A.s ~ the sugar--
industry, tho result of those subsidies :\1u1 financ!al aSSIstance given b;y ~  
dUferent foreign ('I.nntries has been that our ~ Industry ~  ~ dechruug' 
ra,(luall and, oonsequently, there has been a conSIderable sh;lu1:age ill the area. 

~  o!ne cultivation. ~  tho are3. under cane  cultIvatIon ~ ~  ~  
2'11akhs of ncres, but in 1911 it came t 24 Inkhs of acres. Conslderlng_-
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• 
that there has been a large increase in the IX,])ulation; neoessitating a corres-
ponding increase in cane oultivation to oope with the expa.nding population, "'-
there has boon instead a oonsiderable shrinkago in the uroa under oane 
cultivation, and therefore I was quite justified in snying thll.t the ~ in-
dustry instead of expantlillg is in a moribund state in every part of the oountry. 

" It is ,'ery true thr ... ~ tho GoverJuuent lIas been making demonstrations and 
c9.rrying on different extleriments in model farms. I am glad that the 
Government in one ~ gave BOyen lakhs of rupees as a grant and two lakhs 
in the case of another; we want tha.t something more substantial should be 
done to llromote the indu.stry anJ tha.t more aotive steps should be taken; ! 
did not intend to say that no steps had ~  taken by Government. ,\Vhat 
I mean to say is that ~  the l>resent state of the oountry, while 
German and Austrian beet-sugar is no longer in the fiold. it is proper that ~ vo 
steps should be taken, gradually, of oourse, to enable the India.n· sugar to 
compete with the foreign imwrt j and something more than demollstra.tions 
and experiments are required. to actively foster the trade. Partioularly. I beg 
to draw the attention of this Council to tho fact that, while the Japanese 
Government nnd other Go,·erllments have been spending lakhs and lakhs for 
.promoting this industry to enable thom to compete suncossCully in oLhol' 
markets, our Government has dono ~ of the kind. Why should the 
Indian Government not be prepared to ~ lnore largely for keeping up this 
industry and thereby enabling us to ot' lpCte with the foreign. imported sugar? 
I have nothing more t.o say, and I lea.ve tIle question to the kind consideration of 
the Council." 

The Resolution was put and rejected. 

The Council a.djourned to Thursday, the 18th March, 1915. 

W. H. VlNOENT, 

Secretary to the OOl1tH"ftfllef'll oj Indta: 
Le!ft:tlal.oe Depaf·'ment. 

DELllI: 

TIle 24th Maf'ch, 1915. 
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